“No 187/372020 ITA-1
Government of India
Ministry of Finance

Department of Revenue
Central Beoard of Direct Taxes
(ITA Division)
LR AL R 3

Morth Block, New Delhi - 110001
Dated the 10™ June, 2022

Office Order -2

n h-sectinn af on 1448 of the Income-tax Act, 1961 - r

In pursusnce of sub-section (3) of section 144B of the Income-tax Act, 1961 and in
supersession of the Office Order — 2 of even mumber dated 31.03 2021, the Central Board of Direct
Taxes (CBDT or the Board) herebyy sets up the Units as specified in Column 2 of the Schedule below
(heremifter referred to as the smid Schedule), which shall have ils headquaners at the places

mentioned in Column 3 of the said Schedule and shall comprise of the Income-tax Authorities as per
Annexure to thiz Order.

SCHEDULE

Sr Units Headquarters
No.
(1) @ el
1. | {Assessment Lnit)-1, Ahmedahad Ahmedabad
2, (Asseasment Uimit)-2, Ahmedabad Ahmedabad
Y. | {Assessment Linit)3, Ahmedabad Ahmedabad
4, | (Assessment Unitk-4, Ahmedabad Ahmedabad
% (Assessment Unit)-5, Ahmedabad Ahmedabad
b, | {(Verfication Umt)-1, Ahmedabad Ahmedabad

7. | (Review Unit)-1, Ahmedabad Ahmedahad
B. | {Assessment Unit)- 1, Gandhinagar Ciandhinagar

9. | {Assessment Unit)- 1, Rajkot Rajkot

[ 10, | (Assessment Uinit)- 1, Surat Surat

| 11. | (Assessment Unit)- |, Vadodara Vadodara
12. | (Verification Unit}-1, Surat Surat
13. | (Review Unit)-1, Vadodara Vadodara
14. | {Assessment Unit}- |, Mysore Mysore
15, | {Assessment Unit}-|, Bengaluru Bengaluru
6. | {(Assessment Lnit)-2, Benpalum Benpalura
17, | {Assessment Unit)-3, Bengaluru Bengalum
18, | (Merification Linit}-1, Bengaluru Bengaluru
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. 18, | (Review Unit)-1, Bengaluru Bengaluru

| 20, | (Assessment Unit}-1, Gulbarga Gulbarga
21l.  (Venfication Unit}-1, Mangalore Mangalore
22, | (Review Unit)-1. Hubbali Hubbali
23, | {Assessment Unit)-1, Chenna Chennan

| 24, | (Assessment Unit)-2, Chennmi Chennai
23. | {Asscssment Unit}-3, Cheneai | Chennai
26. | {Assessment Unit}-4, Chennai Chennan
27. | (Review Unir)- |, Chennai Chennai
28, | (Asgessment Linit)-3, Chennai Chennai
28, | {Assessment Unit)-6, Chennai Chennai
30. | (Verification Unit)-1, Chennai Chennai
31| (Review Unit)-2, Chennai Chennai
32. | (Technical Unit)-1, Chennai Chennai
33, | (Assessment Unit)-1, Salem Salem

| 34, | (Assessment Unit)- |, Kottayam . Kottayam

| 35, | (Assessment Unit)-1, Thrissur . Thrissur
36. | (Verification Unit)-1, Coimbatore | Coimbatore

37, | (Venfication Unit)-1, Trichy | Trchy
A8. | (Venfication Unit)-1, Kochi Kochi
39, | {Assessment Unit)-1, Della Delhi
40. | (Assessment Unit)-2, Delhi Delha
41. | {Assessment Unit)-3, Delhi Delhi
42. | (Assessment Unit)-4, Delhi Deelh
43, | (Assessment Unit)-5, Delhi Delhs

| 44. | (Review Unit)-1, Delh Delhi

| 45. | (Assessment Unit)-6, Delhi Delta

| 46, | (Assessment Unit)-7, Delhi Delhi
47.  (Assessment Unit)-8, Delhi Delhi
48, (Assessment Unit)-9, Delhi Delhi
49, | (Assessment Unit)-10, Delhi Deelhi
50. | (Review Unit)-2, Delhi Delhi
51, | (Venhcation Unit)-1, Dellu Delhi
52, | (Verification Unit)-2, Delhi Delbi |
33, | (Verification Unit)-3, Delhi Delhi

34, | (Verification Unit)-4, Delhi Delhi

| 55, | (Technical Unit)-1, Delhi Delhi
56. | (Assessment Unit)-1, Hyderabad Hyderabad
57. | (Assessment Unit)-2, Hyderabad Hydcrabad
5B8. | (Assessment Unit)-3, Hyderabad H}'de?abaii_
59. | (Assessment Unit)-4, Hyderabad Hyderabad |
Bl. | (Verification Unit)-1, Hyderabad Hyderabad
Al. | (Review Unit)-1, Hyderabad Hyderabad
62. | (Assessment Unit)-1, Visakhapatnam Visakhapatnam
63, | (Assessment Unit)-1, Bhubaneswar Bhubancswar

| bd. | (Vertfication Unit)-1, Guntur Guntur

65, | (Verification Unit)-1, Cuttack Cuttack
b, | (Assessment Unit}-1, Kolkata Kolkata
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67. | (Assessment Unit)-2, Kolkata Kolkata
68, | (Assessment Unit)-3, Kolkata Kolkata
69. | (Review Umit)-1, Kolkata Kolkata
70. | {Assessment Unit)-4, Kolkata Kolkata
71. | (Assessment Unit)-5, Kolkata Kolkata
72, | (Assessment Unit)-6, Kolkata Kolkata
73. | (Review Unit}-2, Kolkata Kolkata
74. | (Assessment Unit)-7, Kolkata Kolkata
15, | (Assessment Unit)-8, Kolkata Kolkata
6. | (Assessment Unit}-%, Kolkata Kolkata
77. | (Assessment Unit)-1, Dibrugarh Dibrugarh
78. | (Verification Unit)-1, Jorhat Jorhat
79. | (Verification Unit)- 1, Kolkata Kolkata
80, | (Venification Unit)-2, Kolkata Kolkata
81, | (Verification Unit)-3. Kolkata Kolkata
B2, | (Werification Unit}-1, Burdwan Eurdwnn
B3, | (Technical Unit)-1, Kolkata Kolkata
B4, | {Assessment Unit)-1, Mumbai Mumbai
B3, | {Assessment Linit)-2, Mumba Mumbai
86. | (Assessment Unit)-3, Mumbai Mumbai
B7. | (Assessment Unit)-4, Mumbai Mumbuai
BE. | (Review Unit)-1, Mumbai Mumbai
B9. | (Assessment Unit)-5, Mumbai Mumbai
90. | (Assessment Unit)-6, Mumba Mumbai
91. | (Assessment Unit)-7. Mumbai Mumbai
92. | (Assessment Unit)-8 Mumbai Mumbai
93, | (Review Unit)-2, Mumbai Mumbai
94, | (Assessment Unit}-9, Mumba Mumbai
93. | (Assessment Unit)-10, Mumbai Mumbai
| 96, | (Assessment Unit)-11, Mumba Mumbai
97, | (Assessment Unit)- 12, Mumbai Mumbai
9. | {Assessment Unit)-13, Mumbai Mumbai
99. | (Assessment Unit)-14, Mumbai Mumbai
100. | (Assessment Unit)- 15, Mumbai Mumbai
101. | (Assessment Unit b_-lllﬁnI Humbal Mumbaui
102. | (Verification Unit)-1, Mumbai Mumbai
103. | {Verification Unit}-2, Mumbai Mumbai
104, | (Verification Unit)-3, Mumbai Mumbai
105, | (Verification Unit}-4, Mumbai Mumbai
106, | (Technical Unit)-1, Mumbai Mumbai
107. | (Assessment Unit)-1, Pune Pune
108, | (Assessment Unit)-2, Pune Pune
| 109 | {Assessment Unit)-1, Thane Thane
110, {Verification Unit)-1, Pune Punc
111. | (Verification Unit)-1, 'I'ham:_._ Thane
2. | (Review Unit)-1, Pune Pune
__113. | (Assessment Unit)-1, Aurangabad Aurangabad
114. | (Assessment Unit}-1, Kolhapur Kolhapur
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115,

necessary by the Board, which will be

{Verification Unit)-1, Nashik Nashik
116, | (Verification Unit)-1, Nagpur Nagpur
117. | {Asscssment Unit)-1, Jabalpur Jabalpur
| 18. | {Assessment Unit)-1, Bhopal Bhopal
119 | {Assessment Unit)-1, Bilaspur Bilaspur
120. | {Assessment Unit)-1, Raipur Raipur
121. | (Merification Unit)-1, Indore Indore
122. | {(Review Unit)-1, Ujjain Ujjain
123. | (Assessment Unit)-1, Ludhiana Ludhiana
124, (Assessment Unit)-1, Bhatinda Bhatinda
125, | (Assessment Unit)-1, Jammu Jammu
126. | (Assessment Unit)-1, Amritsar Amritsar
127. | (Assessment Unit)-1, Jalandhar Jalandhar
128. | (Verification Unit)- |, Ludhiana Ludhiana
129. | {Assessment Unit)-1, Shimla Shimia
130, | (Assessment Unit)-1, Hissar Hissar |
131. | {Assessment Unit)-1, Karnal Kamal |
132, | (Verification Unit)-1, Gurugram ~ Gurugram
133, | (Review Unit}-1, Chandigarh Chandigarh
134, | (Assessment Unit)-1, Bikaner Bikaner
135, | (Assessment Unit)-1, Ajmer Ajmer
136, | {Assessment Unit)-1, Jaipur Jaipur
137, | {Assessment Unit)-1, Alwar Alwar
138. | (Verification Unit)-1, Jodhpur Jodhpur
139, | (Review Unit)-1, Kota Kota
- 140, | (Assessment Unit)-1, Meerut = Mecmut
141. | (Assessment Unit)-1, Muzaffarnagar Muzaftamagar
142. | {Assessment Unit)-1, Kanpur Kanpur
143. | (Venfication Unit)-1, Agra Agra
144, | (Review Unit)-1, Aligarh Aligarh |
145. | (Assessment Unit)-1, Faizabad Faizabad
146. | (Assessment Unit)-1, Lucknow - Lucknow
147. | (Assessment Unit)-1, Haldwam Haldwani
148. | (Verification Unit)-1, Moradabad Moradabad
149, | (Review Unit)-1, Varanasi Varanas:
150. | {Assessment Unit}-1, Hazaribagh Hazaribagh |
151, | (Assessment Unit)-1, Patna Patna |
152, | (Assessment Unit)-1, Bhagalpur Bhagalpur
153. | (Venlication Unit)-1, Muzaffarpur | Muzaffarpur
154. | (Review Unit)-1, Jamshedpur = | lamshedpur
2. The Units set up above will have such ministerial staff, executive or consuliant, as considered

provided by the concerned Principal Chief Commissioner of

Income-tax who i3 the jurisdictional Principal Chief Commissioner of Income-tax over the Unit.

3.

This order shall come into foree with effect from the 06™ day of June, 2002,
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4, This issues with the approval of Chairperson, CBDT. P L_ ¥
L-f-;.!'l»"'

(Sourabh Jain)
Under Secretary (TTA-I)

Encl. Annexure-List of Income-tax Authorities for the Units as set up by the CBDT.
Copy to:

P'S to FM/OSD to FMPS to MoS (RYOSD to MoS(R)

PS to Revenue Secretary

Chairman, CBDT & All Members, CRDT

All Principal Chief Commissioners of Income-tax / Pnneipal Director Generals of Income-tax,

Pr. Chief Controller of Accounts, New Delhi

All Joint Secretaries’CsIT, CBDT

Web Manager, O/o Pr.DGIT({Systems) with request to upload on the departmental wehsite of

incometaxindiafigov.in.

Commissioner of Income-tax (Media & TP) and official Spokesperson, CBDT, New Delhi.

. Secretary Greneral, IRS Asszociahion/ Secretary Greneral, ITGOAS All-India Income Tax SC & ST
Emplovees” Wellare Association | Income Tax Employees Federation (ITEF).

10. JCIT, Data-Base Cell for uploading on irsofficersonline.org.

Ry T L

L a ]

" 4
" e, g §

(Souribh Jain:"'"""f“
Under Secretary (TTA-I)
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ANNEXURE

I8 : R o _—'_'_'___'_1'_-._'_"_ s __'l
— | Additional [Joint Commissio _gﬂmnm&mjiimsﬂﬁ%ﬂﬂdﬂﬁﬂ[_lhﬁ nedabad
LA rminnerof lcame- s (ASesn e U111, Abmedibed |
,#_-Fr.__'rlm:umértax Officer (Assessment Unit- 17 (1), Ahmedabad
4, | Income-tax Officer - (Assessment Unitp-1(1)(3), Anmedabad (I
L S Income-tax Officer (Asgessment Unit_}jj_lﬁ_}_._ﬁlm&daqu N ==
| income-tax Officer (fsscssment Cnit)-1(1)(3). Ahmedabed =
fo=.=— Pm'nmm - Officer (Assessment Unit-1(1)6) Anmedabad Sp—
| 8 Additional [ont Comumissioner of Income-tax __Il_h_EsL"ismE:nt_Ur_q’!.;t.E}itEl__l:dﬁgbid___
— 4, | Deputy /Assistant Commissiener ol Income-ias { Agsessment Linit)-LZNH] }ihil__@dﬂhiﬂ L |
35| Income-tix Officer (Assessment Unit)-12K2), £ ]
=1, | Income-tax Officer (Assessment Unit)-1[2)(3), Abmedabad = j
oz Income-iax Officer (Assessment Unit)- 1(2)(4), Abmedabad ]
‘ 13, | Income-tax Officer {hﬁ;:_mmeﬂLUnil}-ﬂgﬂﬂ,_Ahmc&ﬂ_had = |
14. | Income-lax Officer ( Assessment Unit-1(2)(63. T =
'|__ 15, | Additional [Joint Commissioner of Income-1ax [ Assessment Unit}-1(3). Ahmedabad
16, | Deputy [Assistant Commissioner of Income-tax (Assessment Unit)-1{3H 1), Ahmedabad 1
L 17. | Income-lax [}'E:f.r [ Assessment Unit}-LEN2) Ahmedabad = ==
~ 18 | Income-tax Dificer (Assessment Unit)-1{3)(3), Ahm L
[ 19, | Income-tax Officer (Assessment Unit)-1 33(4), Ahmedabad o
20 [ncome-tax Officer Lﬂss:smmm_l{g}-lﬂ M), Ahmedabad 14 .
51— T Income-tax Offiser (Assessment Unit)-103 Abmedabad _ =
k 55 | Additional Jomt Commissionce —FIncome-tax (Assessment Linitl-1{4), Ahmedabad |
23, | Deputy /Assisiant Commissioner of Income-tax [Assessmeni Unitp-1(4M1 ) Ahmedabad |
|.._ 54. | Income-tax Officer (Assessment Unit)-1{4)(2), Ahmedabad -
23, I neonme-1a% Officer (A :asessmeﬂ!_._ﬂnit]-lgﬁfﬂlh Ahmedabad |
28, Income-tax Officer {Assessment Umlﬂﬁiﬂh]u’ﬂﬁ@ |
27. | Income-tax Officer (Assessment Unit)-1(4)(5} Ahmedabad I
28, | Income-tax Officer ( Assessment Limit)-1(4)(6), Ahmedabad el

Additional /Joint

e o e

| Income-tax Officer (Assessment

Dieputy /Assistant Commissioner of Income-tax

Unit)-2(1)2), Ahmedabad

C_nmmissinner of Income-tax (Assessment Unit-2( | ), Ahmedabad m
{ Assessment Unitp2{1 101 ). Ahmedabad l

—

l

4. Tncome-tax, Officer (Assessment Unit}-2(143), Ahmedabad ]
5. Income-tax Olficer (Assessment Unit)-2(1)(4), Ahmedabad =
=L Officer (Assessment Unit)-2(1 {3). Ahmedabad
T Income-tax Officer {Assessment Unit}-2(1)(6). Ahmedabad
I_B_ | Additional [Joint Commissioner of Inceme-tax [ Assessment Unit)-2(2), Ahmedabad |
9. Deputy /Assistant Commissicner of lncome-tax { Assessment Unit}-202)(1 ). Anmedabad
10 [ncome-tax Officer (Assessment Unit)-2(2)2). Ahmedabad
L. Income-tax OHTicer (Assessment Unit)-2(243) Ahmedabad
13 | Income-tax Officer (Assessment Unit 1-2(2)(4). Ahmedabad
13. Income-tix Cfficer (Asscssment Unit)-2{2}3), Ahmedabad
™ 4. | Income-lax Officer {Assessment Unit}-2(2)6), Ahmedabed
i Additional Joint Commissioner of Income-tas (Assessment Linith-2(3). Ahmadq,l;d
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16, Deputy /Assistant Commissioner of Income-tax { Asscssment Unit)-2(3)(1), Ahmedabad
17. Income-tax Officer (Assessment Unit)-2(3)(2), Ahmedabad
| 18, Income-tax Officer (Assessment Unit)-2(3)(3), Ahmedabad
19, Income-tax Officer (Assessment Unit)-2(3)(4), Ahmedahad
20 Income-tax Officer (Assessment Unit)-2(3 % 3), Ahmedabad
al. Income-tax Officer (Asscasment Unithp-2(316), Ahmedabad _
22 | Additional Joint Commissioner of Ineome-tax (Assessment Unit)-2(4), Ahmedabad
23. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-2(4)(1), Abmedabad
4. Income-tax Officer (Assessment Unit}-2{4)(2), Ahmedabad
25, Income-tax Officer {Assessment Unit)-2{4)(3), Ahmedabad
26. Income-tax Officer (Assessment Unit)-2(4)(4), Ahmedabad
27, Income-tax Officer { Assessment Unit}-2(4)(5). Ahmedabad
28, | Income-tax Officer (Assessment Unit}-2(4¥6), Ahmedabad
(A t Unit}-3 bad
I Additional Jeint Commissioner of Income-tax (Assessment Unit)-3( 1), Ahmedabad
2 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(1)(1). Ahmedabad
3, Income-tax Officer (Assessment Unit)-3(1)(2), Ahmedabad
4. Income-tax Officer (Assessment Unit)=3(1)(3), Ahmedabad 4]
5. Income-tax Olficer (Assessment Unit)-3(1)(4), Ahmedabad
&, Income-tax Officer (Assessment Unit)-3(1)5), Ahmedabad
£ Income-tax Officer (Assessment Unit)-3(1)6), Ahmedabad L=
8. Additional Joint Commissioner of Income-tax (Assessment Unit)-3(2), Ahmedabad
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(2)(1), Ahmedabad
I Income-tax Oificer (Assessment Unit)-3(2)(2), Abmedabad \
1l. | Income-tax Officer (Assessment Unit)-3{2)(3), Ahmedabad |
12, Income-tax Officer (Assessment Unit)-3(2)(4). Ahmedabad
13, Income-tax Officer (Assessment Unit)-3(2)(3), Ahmedabad
13, Income-tax Officer (Assessment Unit)-3(216), Ahmedabad
15. Additional Joimt Commissioner of Income-tax { Assezsment Unit d
16. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(3)(1), Ahmedabad |
1 Income-tax Officer (Assessment Unit)-3(3)(2), Ahmedabad
1B, Income-tax Otficer (Assessment Unit)-3(3)3). Ahmedabad
19, Income-tax Officer (Assessment Unit)-3(3)(4), Ahmedabad )
21, Income-tax Dfficer (Assessment Unit)-3(3)(5), Ahmedabad
21. Income-tax Officer (Assessment Unit)-3¢3)(6), Ahmedabad -
22. | Additional Joint Commissioner of Income-tax (Assessment Unity-3(4), Ahmedabad
23, | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(4)(1), Ahmedabad
24, Incame-tax Officer (Assessment Unit)-3(4)(2), Ahmedabad
235, Income-tax Officer (Assessment Unit)-3(4)(3). Ahmedabad
26. Income-tax Officer (Assessment Unit)-3(4)(4), Ahmedabad S|
27, Income-tax Officer ( Assessment Unit)-3(435), Ahmedabad ]
28, Income-tax Officer (Assessment Unit}-3(416), Ahmedabad
ment Un Ahm d
E— il Additional JJoint Commissioner of Income-tax (Assessment Unit)-4(1), Ahmedabad |
3 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-4(] W 1), Ahmedabad |
1 Income-tax Officer (Assessment Unit)-4(1)(2), Ahmedabad =4
4. '

Imcome-tax Officer | Assessment Unit}4{1)(3), Ahmedabad !
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5. Income-tax Officer { Assessment Unitp-4([)(4), Ahmedabad
6. | Income-lax Officer (Assessment Unit}-4(1)(5), Ahmedabad
7. | Income-ax Officer (Assessment Unit}-4(1 }(6), Ahmedabad
B Additional Joint Commissioner of Income-tax (Assessment Uth{E} Ahmedabad
0. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-4(2) 1 ), Ahmedabad
10, | Income-tax Qfficer (Assessment Unit)-H2 ) 2), Ahmedahad
1. Income-tax Officer | Assessment Unit)-4{ 213 ), Ahmedabad
12 Income-tax Officer (Assessment Unitp-4{2}4). Ahmedabad
i1, Income-tax Officer [ Assessment Unit)-4(215), Ahmedahad
4. | Income-tax Officer {Assessment Unit)-4(2)6), Ahmedabad
15, | Additional /Joint Commissioner of Income-tax (Assessment Unit)4(3), Ahmedabad
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit}-4(3)(1 ), Ahmedabad I
17. Ingcome-tax Officer | Assessment Unity-=3{3 42}, Ahmedabad
18. Income-tax Officer (Assessment Unith-4( 3% 1), Ahmedabad |
14, Income-tax Officer (Assessment Unit)-4(3%4), Ahmedabad '
20). Income-tax Officer (Asscasment Unit)-4(3 ) 5), Ahmedabad
21. Income-tax Officer (Assessment Unity-4( 36, Ahmedabad
24, Additional /loint Commissioner of Income-tax (Assessment Unit)-4(4), Ahmedabad ]
23. Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-4(43( 1), Ahmedabad |
24, Income-tax Officer [Assessment Unit)-3(4)(2), Ahmedabad
| 25 Income-tax Officer (Assessment Unit)-4(4%3). Ahmedabad
26, Income-tax Officer (Assessment Unit)-4(434). Ahmedabad
1. Income-tax Officer (Assessment Unil)-2(4)5), Ahmedabad
[ 28 | Income-tax Officer | Assessment Unit)-4(4)(6), Ahmedabad
(Assessment Unit)-5, Ahmedabad
1 Additional /loint Commissioner of Income-tax (Assessment Unit)-5(1), Ahmedabad !
2 Deputy ‘Assistant Commissioner of Income-tax (Assessment Unit)-3(1)(1) Ahmedabad |
3. Income-tax Officer (Assessment Unit)-5(1)(2), Ahmedabad _ i ]
4, Tncome-tax Officer (Assessment Unit)-5(1)3), Ahmedahad
3. Income-tax Officer (Assessment Unit)-3( 13(4). Ahmedabad e :
f. Income-tax Odficer (Assessment Unit)-5{ 13}, Ahmedabad |
7. Income-tax Officer [ Assessment Unit)-5( 14 6). Ahmedabad |
| 8. | Additional /Joint Commissioner of Income-tax (Assessment Unit)-5(2), Ahmedabad
9. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(2)(1), Ahmedabad |
10. Income-tax Dﬂmm*yﬁ.s&nssmem Lm_} -S(2H2). Ahmedabad
1L Income-tax Officer { Assessment Unit)-3(243), Ahmedabad
3 Income-tax Officer | Assessment Lnity-3(2 N 4), Ahmedabad :
13. Income-tax Officer { Assessment Unit)=5{245). Ahmedabad |
14, | Income-tax Officer (Assessment Unit)-5(2K6), Ahmedabad |
15. | Additional /Joint Commissioner of Income-tax {Assessment Unit)-5(3), Ahmedabad
16, Deputy [Assistant Commissioner of Income-tax (Assessment Unit)-5(3)(1), Ahmedabad |
17. Income-tax Officer (Assessment Unit)-5(312), Ahmedabad
18. Income-tax Officer {Assessment Lnit)-5(3)(3), Ahmedabad
19%. | Income-tax Officer (Assessment Unit)-5{3H4), Ahmedabad
20, Income-tax Officer {ﬂsscsmnml Unit)-3(315), Ahmedabad
215 Income-tax Officer (Assessment Unit)-3(3)(6), Ahmedabad 1
22 Additional Joint Commissioner of Income-tax (Assessment Unit)- 5(4), Ahmedabad |
21 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-5(4) 1), Ahmedabad

Page 3 of 35



[ncome-tax Officer (Assessment Unit)-5(4)(2), Ahmedabad

[ncome-tax Officer (Assessment Unit)-5(4)(3), Ahmedahad p

24,

25- .

26. | Income-tax Officer [Assessment Unit)-5(4)(4), Ahmedabad
27, | Income-tax Officer (Assessment Unit)-3(4)(5), Ahmedabad
28.

L O

| Income-tax Officer (Assessment Unit)-5{4)(6). Ahmedabad

(¥erification Unit)-1, Ahmedabad >
it _ Additional /Joint Commissioner of Income-tax {Verification Unit)-1{1), Ahmedahad
2 Deputy /Assistant Commissioner of Income-tax (Verification Unit}-1{1 )1}, Ahmedabad
=X | Income-tax Officer (Verification Unit)-1( 13(2), Ahmedabad
4, Income-tax Officer (Verfication Unit)=1(1)(3), Ahmedabad
| Income-tax Officer (Verification Unit)-1(1){4). Ahmedabad -
6. Income-tax Officer (Verification Unit)-1(1)(5), Ahmedabad
7. Income-tax Officer (Verification Lnit)-1(1)(6), Ahmedabad
B. Additional /Jeint Commissioner of Income-tax (Verification Unit)- 112), Ahmedabad
) Deputy /Assistant Commissioner of Income-tax (Verification Unit}-1{2)X1), Ahmedabead
10, Income-tax Officer (Verification Unit)-1(2)(2), Ahmedabad
e P Income-tax Officer (Verification Unit)-1(2)(3), Ahmedahad
12, Income-tax Officer (Verification Unit)-1(2)(4). Ahmedabad g
13 Income-tax Officer (Verification Unit)-1(2)(5), Ahmedabad |
14, Income-tax Officer (Verification Unit}- 1{2)(6), Ahmedabad |
15. Additional Joint Commissioner of Income-tax (Verification Unit)-1(3), Ahmedabad
16. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3%(1), Ahmedahad
17. | Income-tax Officer (Verification Unit)-1{3)(2). Abmedahad
18, | Income-tax Officer (Verification Unit)-1{3)(3), Ahmedabad
19, Income-tax Officer (Verification Unit)-1(3)(4), Ahmedabad
20, Income-tux Officer (Verification Unit)-1{343), Ahmedabad
21 Income-tax Officer (Verification Unit)- 1{3)(6), Ahmedabad

Additional Joint Commissiener of Income-tax {Review L!n.it}_—-i '! 1), Ahmedabad

2, Deputy /Assistant Commissioner of Income-tax (Review Unit)=1(1)1}, Ahmec[&b.ad .

3. Deputy (Assistant Commissioner of Income-tax (Review Linit}-1{1§2), Ahmedabad

4. Income-tax Officer (Review Unit)- 1(1)(3), Ahmedabad

5. Income-tax Officer (Review Unit)-1(1)(4), Ahmedabad

. Income-tax Officer (Review Unit)-1(1)(5). Ahmedabad

Fil Additional {Joint Commissioner of Income-tax (Review Unit)- 1{2), Ahmedabad 5

8. Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(2)(1), Ahmedabad

g, Deputy /Assistant Commissioner of Income-tax {Review Unit)- 1{2)(2), Ahmedabad

10, Income-tax Officer (Review Unit)- 1{2)(3), Ahmedabad o
[ Income-tax Officer (Review Unitk- 1{2)(4), Ahmedabad

12. | Income-tax Officer (Review Unit} 1{2)(5), Ahmedabad

13, Additional Joint Commissioner of Income-tax (Review Unit)-1(3), Ahmedabad

14. Deputy /Assistant Commissioner of Income-tax (Review Uit} 1{3(1), Ahmedabad
—13. | Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{3)(2), Ahmedabad |

16. Income-tax Officer (Review Unit}- 1(3)(3), Ahmedabad i

17. | Income-tax Officer (Review Unit)- 1(3)(4), Ahmedabad

18. Income-tax Officer (Review Unit)- 1(3)45), Ahmedabag il :‘
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Landhinagar
ﬂddltmnﬂl Joint Commissioner of Income-tax (Assessment Unit)-1(1), Gandlurmga:

E- Dtpun {Assistant Commissioner of Income-tax {Assessment Unit)-1(10 1)
Gandhinagar
1 Income-tax Officer {Assessment Unit)-1(142), Gandhinagar
4. | Income-tax Officer {Assessment Unit}=1(1 ¥ 3), Gandhinagar
3. lnu:unh: la:f. Ufﬂl.r:r {Assessment Unit)-1(1 K 4), Gandhinagar
6. | Income-tax Officer (Assessment Unit)-1(1)(5), Gandhinagar
L | Income-tax Officer {Assessment Unit)-1{1 K6}, Gandhinagar
8 Additional Join: Commissianer of Income-tax (Assessment Linit)-1(2), Gandhinagar
e Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- 125 1), =
Gandhinagar
1. Income-tax Officer (Assessment Unit)-1(2K2), Gandhinagar
— T Income-tax Officer (Assessment Unit)-1{2)3), Gandhinagar
12. Income-tax Officer {Assessment Unit}-1{2¥4), Gundhinagar =
13, | Income-tax Officer {Assessment Unit)-1(2)5), Gandhinagar
|14 Income-tax Officer (Assessment Unity- 1(2)(6), Gandhinagar
15. Additional Joim Commissioner of Income-tax (Assessment Unit)-1(3), Gandhinagar
16. Deputy /Assistant Commissioner of Income-tax { Assessment Unity- 1331},
B Grandhinagar 5
17. Income-tax Odficer { Assessment Unit)-1(3 }{1], Gami]nnaga.r
18. | Income-tax Officer { Assessment Unit}-1(3%3), {;Eghtgm |
19, Income-tax Officer { Asscssment Linit)=1(3¥4), Gandhi
~20. Income-tax Officer {Assessment Unit]-l{ﬂ{_jj, Ga.mﬂlinag&r
21 Income-tax Odficer (Assessment Unit)-1(3)6), Gandhinagar
22 Additional Joint Commissioner of Income-tax (Assessment IJr'n.lJ f(4), Gﬂndhmaga:_
23, Dieputy /Assistant Commissioner of Income-tax {Assessment Unith-1(4)(1),
CGandhinagar
24 Income-tax Officer (Assessment Unit)-1{4)2), Gandhinagar
.25, | Income-tax Officer {Assessment Unit)-1(4}3), Gandhinagar
26. | Income-tax Officer (Assessment Unit)-1(4)¥4), Gandhinagar
27. | Income-tax Officer (Assessment Unit}-1{4)5}, Gandhinagar
28. Income-tax Officer (Assessment Unit)-1(4¥6), Gandhinagar |

(Assessment Unit)-1, Rajkot

Sl e '

Deputy /Assistant Ec:mmmsmmr of Income-tax {As-.m:ssmmt Unu}—l{ E}{'l}. Rajkot

Income-tax Dfi'r.cr {Assessment Unil}-l{t}n{z}, ank.l:lt

IrB:ﬂt'l'll.-*'[EH Oflicer (Assessment Unit)-1{1 K4), Rajkot

Income-tax Officer ( Assessment Unit)-1( (1X3), Rajkot

Income-tax Officer (Assessment Unit)-1(1 %6}, Rajkot

Additional Joint Commissioner of Income-tax (Assessment Unit}-1(2), Rajkot

| Deputy fAssistant Commissioner of Income-tax (Assessment Unit)- 1(2)(1), Rajkot

Income-tax Officer (Assessment Unit)-1¢232), Rajkot - :
|

Income-tax Officer (Assessment Unit)-1(233), Rajkot

Income-tax Officer { Assessment Unit)-1(2)(4}, Rajkot

Income-tax Officer (Assessment Unit}=1{2)(5}, Rajkot

Income-tax Officer (Assessment Unit)- 1(2)(6), Rajkot |

Page 5of 95



15, | Additional /Toint Commissioner of Income-tax (Assessment Unit)-1(3), Rajkot
| 16 Dreputy /Assistant Commissioner of Income-tax {Assessment Unit)- 1(3)(1], Rajkot
| I% Income-tax Officer ( Assessment Umit)-1(3)(2), Rajkot
18. Income-tax Officer (Assessment Umit)-1{3)}3), Rajkot
19, Income-tax Officer (Assessment Unit)-1{3)4), Rajkot
20, Income-tax Officer (Assessment Unity-H3K5), Rajkot. |
21, Income-tax Officer (Assessment Unit)-1(3)6], Rajkat
22. | Additional Joint Commissioner of Income-tax (Assessment Unily-1(4). Rajket
21, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Rajkot
24, | Income-tax Officer (Assessment Unit)=1(4){2), Rajkot
ka3 Income-tax Officer (Assessment Unit)-1(4){3), Kajkot
26. Income-tax Oflicer {Assessment Unit)-1{414), Rajkot -
. Income-tax Otficer {Assessment Unit)-1{4)(5). Rajkot
28 Income-tax Officer (Assessment Unit)-114)(6). Rajket Dl

(Assessment Eu“Hl Euu;

1. Additional Joint Commissioner of Income-tax (Assessment Unit)-1(1), Sural
p Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1{13(1), Surat
3. _Income-tax Officer (Assessment Unit)-1(1)2), Surat
4. | Income-tax Officer (Asscssment Unit)-1(1 (3}, Surat
3, Income-tax Officer (Assessment Unit)-1(1)(4), Surat
i, Income-tax Officer (Assessment Unit)-1{1)(5), § Surat
7. Income-tax Officer (Assessment Unit)-1(1 16}, Surat
8. Additional /Toint Commissioner of Income-tax {Assﬂsmi:m Unit)- 1(2), Surat
9 Deputy /Assistant Commussioner of Income-tax {Assessment Unit)- 142 }{j ), Surat
11, Income-tax Olficer {Assessment Unit)-1{242), Surat
11, Income-tax Officer (Assessment Unit)-1(2)(3), Surat i
12, Income-tax Officer { Assessment Unit)- 1 {2}4). Surat
13. Ingome-tax Dfficer (Assessment Linit)-1{2)(5), Surat :
14. Income-tax Officer Mssmsmcnt Unit) 1{2)(6), Surat _|
5. Additicnal /Jomnt Commissioner of Income-tax (Assessment Unit)-1(3). Sural '
16. Dreputy /Assistant Commissioner of [nmmﬂ-tax (Assessment Unit)- 10330 17, Sural
17, Income-tax Dificer (Asscssment Unit)- 1{3}{1}. Surat .
18. | Income-tax Dfficer (Assessment Unit)-1{3)(3), Surat
| Income-tax Officer (Assessment Unit)-1(3)(4), Surat
20, [ncome-tax Officer (Assessment Unit)-1(3%5), Surat
I3, [ncome-tax Officer (Assessment Unit}-1(3)6), Surat i
| -2 Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(4), Sural
| 23, Deputy /Assistant (‘nmmusamncruf Income-tax (. Asﬁe&mem Unit)-1{431), Surat
24. [ncome-tax ﬂ'fﬁcw { Assessment Unit)-1(43(2), Surat
25. | Income-tax Officer {Assessment Unit)-1¢43(3), Surat
26. | Income-tax Officer (Assessment Unit)-1(4)(4), Surat
| 2T Tt'l:mnt -taxx Officer (Assessment Unit)-104%5), Surat
| 28. | Income-tax Officer ( Assessment Unit)-1(4)(6), Surat

I&Em&n

Additional Joint Commissioner of Income-tax (Mssessment Lnit)-1(1), Vadodara

PR =

Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- -1{1 K1), Vadodara |

Income-tax Officer (Assessment Unit)-1(1 §2), Vadodara
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4. Income-tax {Z!I_T_::::_r_l:&mmem Unit)=1¢13(3), Vadodara
B. Income-tax Officer (Assessment Unit)-1(1)(4), Vadodara
6. Income-tax Officer (Assessment Unit)-1(1)(5), Vadodara
s Income-tax Ofhcer (Assessment Unit)-1(13(6), Vadodara
8. Additional /Joint Commissioner of Income-tax {Assessment Unit)-1(2), Vadodara
£ Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- 1{Z){1), Vadodara
10, Income-tax Officer (Assessment Unit)-1(2)(2), Vadodara
11 Income-tax Officer { Assessment Unit)-1(2)(3 ). Vadodara
12, Income-tax Officer (Assessment Unit)-1(2)(4), Vadodarm =
13, Income-tax Officer (Assessment Unit)-1(2)(5). Vadodara
14, Income-tax Officer (Assessment Unit)- 1(2)(6), Vadodara
13. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(3), Vadodara _
16, Deputy /Assistant Commissioner of Income-tax (Assessment Unit}- 1{3)(1), Yadodara |
T, Income-tax Officer (Assessment Unit)-1{3)(2). Vadodara 3 =—1|
18, Income-tax Officer (Assessment Unit)-1{3%(3), Vadodara
19, | Income-tax Officer (Assessment Unit)-1{3)(4), Vadodara =
20, Income-tax Officer { Assessment Unit)=-1¢33(3). Vadodara
2. income-tax Officer (Assessment Unit)-1(3){6), Vadodara
= Additional /Joint Commissioner of Income-tax { Assessment Unit)- -1(4), Vadodara
23, Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-1{4)(1), Vadodara
24, income-tax Officer (Assessment Unit)-1(4){2), Vadodara ,
23, | Income-tax Officer (Assessment Unit)-1(4)(3), Vadodara i
26. Income-tax Officer (Assessment Unit)}-1(4)(4). Vadodara
27, | Income-tax Officer (Assessment Unit)-1{4)(3). Vadodara i
28 Income-tax Officer ( Assessment Unit)-1{4){6). Vadodara

(Verification Unit)-1, Surat

Additional /Joint Commissioner of Income-tax {Verification Unit}-1(1), Surat

L.
£ ‘Deputy /Assistant Commissioner of Income-tax {Verification Unit}-1{1)(1), Surat
3 Income-tax Officer (Venfication Unit)-1{1 ¥2). Surat
4, Income-tax Officer (Verification Unit)-1{1 43}, Surat
5. Income-tax Ofhicer (Verification Unit)-1(1 )4}, Surat
& Income-tax Officer ( Verification Unit)-1{1 (5}, Sural - _!
7. | Income-tax Officer (Venification Unit}-1{1)(6), Surat
8. Additional Hoint Commissioner of Income-tax {Verification Unit)- 1(2), "".-rural
9. Deputy /Assistant Commissioner of Income-tax { Verification ng}-l{i_]{l]- Surat |
10. Income-tax Officer (Venfication Unit)-1{23(2), Surat
| k. Income-tax Officer (Verification Unit}1(2)(3), Sural
= Income-tax Officer (Venfication Unit)- 1(2){4), Surat i
[ 13 Income-tax Officer (Verification Unit)-1{2)(3), Surat
14. Income-tax Officer (Venfication Unit)-1{2)(6), Surat
5. Additional /Joint Commissioner of Income-tax (Verification Unit)-1{3). Surat
16, Deputy /Assistant Commissioner of Income-tax (Verification Unit}-1(3 1), Surat
17. Income-tax Officer (Verification Unit)-1(3)(2), Surat
18. | Tncome-tax Officer (Verification Unit}-1(3(3), Surat E
19. Income-tax Officer (Verification Unit)-1(3)(4), Surat
20, Income-tax Officer (Verification Unit)-1(3)(5), Surat
21. | Income-tax Officer (Verification Unit)-1(3)(6), Surat i
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{Review %m’;h!, Vadodara

I L Additional /Joint Commissioner of Income-tax (Review Unit}-1(1), Vadodara
2. | Deputy /Assistant Commissioner of Income-tax {Review Unit}-1{131), Vadodara S
3 Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{112), Vadodara
4. | Ineome-tax Officer (Review Unit)-1{1)(3), Vadodara
5. | Income-tax Officer (Review Unit)-1¢1)(4), Vadodara
f. Income-tax Officer (Review Unit)-1({1)(5), Vadodara e
T Additional /Joint Commissioner of Income-tax (Review Unit)- 1(2), Vadodara
8. . Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1£2)(1}, Vadodara
9. Deputy /Assistant Commissioner of Income-tax (Review Unit} (242}, Vadodara
10, Income-tax Officer (Review Unit)- 1(2)(3), Vadodara
i3 Income-tax Officer (Review Linit- 1(2){4), Vadodara
12, | Income-tax Officer (Review Unit)- 1(2)(3), Vadodam )
13. Additional /Joint Commissioner of Income-tax | Review Unit}-1{3), Vadodara
14, l_[ll_:[ﬂ.n".-' !Assistant Commissioner of Income-tax (Review Unit)- 1{3)(1), Vadodara
15 Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{3)(2), Vadodara

| 16 Income-tax Officer (Review Unit)- 1{3)(3), Vadodara
17, Income-tax Officer (Review Unit)- 1(3)(4), Vadodara
18. Income-tax Officer (Review Linit)- 1(3)(5), Vadodara
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[Asscssment Unit)-1, Mysore

Additicnal Joint Commissioner of Income-tax (Assessment Unity-1(1), Mysore

Assessment Unit)-

1.
| & Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Mysore
3. Income-tax Officer (Assessment Unit)-1(1%2), Myvsore
4, Income-tax Officer (Assessment Unit)-1(1)(3), Mysore
3. Income-tax Officer { Assessment Unit)-1(1)4), Mysore
6. Income-tax Officer (Assessment Unil)-1(1)(5). Mysore
L Income-tax Officer (Assessment Unit)-1(1)(6), M}“‘;nrt
B | Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2), Mysore
G Deputy /Assistant Commissioner of Income-tax { Assessment Unit)- 102301, Mysore
Ik Income-tax Officer (Assessment Unit)-1(2H2), Mysore
L1, Income-tax (Officer {Assessment Unit)-1(2)i3), Mysore
12, Income-tax Officer (Assessment Unit)-1{2)4), Mysore ST g
13. Income-tax Officer { Assessment Unith-12)5), Mysore
4. | Income-tax Officer (Assessment Unit)- 1{2)(6), Mjfﬂnr:
13. Additional Joint Commissioner of Income-tax {Assessment Unit)-1(3), Mysore
16, | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)= 1(3) 1), Mysore
17. | Income-tax Officer { Assessment Unit)-1{34 21, Mysore =~
18. | Income-tax Officer (Assessment Unit)-1(3%3), Mysore
19. Income-tax Officer { Assessment Unit)=1(34), Mysore
20. Income-tax Officer (Assessment Unit)-1{3 5], Mysore
21, Income-tax Officer { Assessment Unit1(3 (6], Mysore
22, Additional /Joint Commissioner of Income-tax | Assessment Unit)-1{4), Mvsore
23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Mysore
24, | Income-tax Officer (Assessment Unit)-1(4)(2), Mysore
23 Income-tax Officer { Assessment Unit)-1(433). Mysore - A
26, Income-tax Officer { Assessment Unit)-1(4)(4), Mysore
2T, Income-tax Officer {Assessment Unit)-1(4)(5), Mysore H
L 28, | Income-tax Officer (Assessment Unit)-1(4)(6), Mysore

Additicnal /Joint Commissioner of Income-tax (Assessment Unit)-1(1), Bengaluru

1.
2, Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1(1)(1). Bengaluru
3. Income-tax Oificer (Assessment Unit)-1(1 2), Bengaluru
4. Income-tax Officer (Assessment Unit)-1(1 3}, Bengaluru
5. Income-tax Officer (Assessment Unit)-1(1 44), Bengaluru
&, Income-tax Officer (Assessment Unit)-1(1)(3), Bengaluru "
. Income-tax Officer {Assessment Unit}-1(1)}(6), Bengaluru
8. Additional Joint Commissioner of Income-tax {As&essmml Unit)-1(2), Bengaluru
5 Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1{2}{1}. Benpaluru
10, [ncome-tax. -I'_'Iﬁ'mer (Assessment Unit)-1(2)(2), Bengaluru o —
1. Ineome-tax Officer (Assessment Unit)- 1{2)(3), Bengaluru
| 1R Income-tax Officer (Assessment Unit)-1(2)(4), Bengalura
13, Income-tax Officer (Assessment Unit)-1(2)(5), Bengaluru
14, Income-tax Officer (Assessment Unit)-1(2)(6), Bengaluru
15. Additional /Joint Commissioner of Income-tax ( Assessment Unit} 1{3), Bengaluru
TR Deputy /Assistani Commissioner of Income-tax {Assessment Unit)-1{3)(1), Bengaluru
17, Income-tax Officer (Assessment Unit)-1(3%2), Bengaluru
1. Income-tax Officer (Assessment Unit)-1(343 ), Bengaluru
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| 18 Income-tax Officer (Assessment Unit}-1(3)(4), Bengaluru
20. Income-tax Officer (Assessment LUnit}-1(3)(5), Bengaluru
i 2L Income-tax Oflicer (Assessment Unit}-1(3)(6), Bengalurn
| Additional Joint Commissioner of Income-tax (Assessment Unit)- 1(4), Bengaluru
X8, Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1(4)(1), Bengaluru
24, Income-tax Officer (Assessment Unit)-1{4)(2), Bengaluru
o Income-tax Officer (Assessment Unit)-1(4)3), Bengaluru |
| 26, Income-tax Officer (Assessment Unit)-1(4)}4), Bengaluru |
27 Income-tax Officer (Assessment Unit)-1(4%5), Bengalury
28. Income-tax Officer (Assessment Unit)-1(4)6), Bengaluru

L Additional Joint Commissioner of Income-tax (Assessment Unit)-2(1), Bengalury |
| & _Deputy (Assistant Commissioner of Income-tax (Assessment Unit)- 2{1)(1),Bengaluru
| 3 Income-tax Officer (Assessment Umit)-2{1 32}, Bengaluru
| 4 Income-tax Officer (Assessment Unit)-2(1)(3), Bengalury
3 Income-tax Officer (Assessment Unit)-2(1)(4), Bengaluru
| B Income-tax Officer (Assessment Umit)-2(1)(5), Bengaluru
Lok Income=tax Officer (Assessment Unit)-2(1)(6), Bengalury 3
8. Additional Joint Commissioner of Income-tax (Assessment Unit)-2(2), Bengaluru
o, Deputy /Assistant Commissioner of Income-tax (Assessment Unif)-2(2)(1 ), Bengaluru
10, Income-tax Officer (Assessment Unit}-2(22), Bengaluru
Ll Income-tax Officer (Assessment Unit}-2(23 1, Bengalury '
12. Income-tax Officer (Assessment Unit)-2{2)(4), Bengaluru
13. Income-tax Officer {Assessment Unit}-2(2)(5). Bengaluru
14. Income-tax Officer (Assessment Unit)-2(2)(63, Bengaluru - 1
13. Additional /Joint Commissioner of Income-tax (Asscssment Unit)-2(3), Bengaluru
16. | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-2(3)(1). Bengaluru
|| EF [ncome-tax Officer ( Assessment Unmit)-2(3K2), Bengaluru -
18. Income-tax Officer (Assessment Unit)-2(3)43), Bengaluru Bl
19, Income-tax Officer {Assessment Unit}-2(2 )4}, Bengaluru .
20. Income-tax Officer (Assessment Unit)}-2(3)(3), Bengalury
| 2L Income-tax Oflicer (Assessment Unit)-2(3)(6), Bengaluru
22 Additicnal Joint Commissioner of Income-tax (Assessment Unit)- 2(4), Bengaluru
23, Deputy /Assistant Commissioner of [ncome-tax (Assessment Unit)-2( 4)(1), Bengaluru
24, Income-tax Dfficer (Assessment Unit)-2(4)(2), Bengaluru ]
Z3. Income-tax Officer (Assessment Unit)-2{4)3(2), Bengaluru =1
| 25 lncome-tax Officer {Assessment Unit}-2(414), Bengaluru =
27. Income-tax Oificer (Assessment Unit)-2(4)(5), Benpaluru
28, Income-tax Officer {Assessment Linit)-2(4)(6), Bengaluru
{As I Unit lury . ;
[ Additional /Joint Commissioner of Income-lax (Assessment Unit)-3(1), Bengalur |
s Deputy /Assistant Commissioner of Income-tax {Assessment Unit-3(1%1) Bengaluru
% Income-tax Officer { Assessment Unith-3(1 )(2), Bengalury
4. Income-tax Officer {Assessment Unit)-3(1)(3), Benpaluru
5. | Income-tax Officer (Assessment Unit)-3¢1)(4), Bengaluru
.

| Income-tax Officer (Assessment Unit)-3(1)(3), Bengaluru
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Income-tax Officer (Assessment Unit)-3(1)(6), Bengaluru

Additional /Joint Commissioner of Income-tax (Assessment Unit)-3(2), Bengalury

| Deputy /Assistant Commissioner of Income-tax (Assessment Unit}-3(2)(1), Bengaluru

10. | Income-tax Officer { Assessment Unit)-3(2)(2), Bengaluru
11 Income-tax Officer (Assessment Unit)-3(2)(3), Bengaluru
e Income-tax Officer (Assessment Unit)-3(2)(4), Bengaluru
13, | Income-tax Officer (Assessment Unit)-3(2)(5), Bengalury
14, Income-tax Officer (Assessment Unit)-3(2)6). Bengaluru
15. Additional /Joint {‘ummmmn:r of Income-tax {(Assessment Unit}-3(1), Bengaluru
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(3)(1). Bengaluru
17. | Income-tax Officer {Assessment Urit)-3{31(2), Bengaluru
18. Income-tax Officer (Assessment Unit)-3(3)(3), Bengaluru -
19, Income-tax Officer (Assessment Unit}-3(3)(4), Bengaluru
7 Income-tax Officer {Assessment Unitp-3(31(5), Bengaluru
21. Income-tax Officer (Assessment Uinit)-3(3)(6), Bengaluru
22, Additional /Joint Commissioner of Incame-tax (Asscssment Unit)-3(4), Bengalury
23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(4)( 1], Bengaluru
24. Income-tax Officer {Assessment Unit)-3(4)(2), Hengalury
25 Income-tax Officer (Assessment Unit)-3(41(3), Bengalury
26. Income-tax Officer (Assessment Unit)-3(4)(4), Bengalury
7. Income-tax Officer (Assessment Unit}-3(4)(5). Bengaluru )
28. Income-tax Officer (Assessment Unit}-3(4)(6), Bengalury

Verification Unit)-1, Ben

Additional Joint Commissioner of Income-tax (Verification Unit)-1(1), Bengaluru

3. Deputy /Assistant Commissioner of Income-tax { Verification Unit}-1(1)(1), Bengaluru
1, locome-tax Officer (Verification Unity-1(142}, Bengaluru
4. Income-tax Officer {Verification Umt}-l[l}ﬂ}ﬂa!m
5. Income-tax Officer (Verification Unit)-1(1(4), Bengalury
b, Income-tax Officer (Verification Unit)-1(115), Bengalury
T Income-tax Officer {Verification Unith-1{1 1 &}, Hengaluru
I Additional Joint Commissioner of Income-tax (Verification Unit)- 1(2), Bengaluru
9, Depuly /Assistant Commissioner of Income-tax (Verification Unit}-1(2)(1}, Bengaluru
141, Income-tax Officer (Venfication Unit}-1{2)(2), Bengalury
' 11. Income-1ax Officer (Verification Unitl-1(27(3), Bengalury
12 Income-tax Officer { Verification Unit)-1(2)(4), Bengaluru
13. Income-tax Officer (Verification Unit)-1{2)(5), Bengaluru -
14. Income-tax Officer (Verification Unit}-1(2)(4), Bengaluru
.15, | Additional [Joimt Commissioner of Income-tax (Verification Unit)-1(3}. Bengalurn |
|16, | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3)(1), Bengaluru
1z Income-tax Officer (Verification Unit)-1(33(2), Hengalum
18. Income-tax Officer (Verification Unit)-1(3)(3). Bengaluru
19. Income-tax Odficer (Verification Unit)-1{3)(4), Bengaluru
20, Income-tax Officer (Verification Unit}-1({3)(5), Bengaluru
21. | Income-tax Officer { Verification Urnit}-1{3}6), Bengaluru
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(Review Unit};ll Bengalurn

i Additional /Jont Commissioner of Income-tax (Review Unit)-1(1). Bengaluru
2. Deputy /Assistant Commissioner nflnmn'be tax (Review Unit)-1(13(1), Bengaluru
3. | Deputy fAssistant Commissioner of Income-tax (Review LUnmit)-1{13(2}, Bengaluru
4, | Income-tax Officer I{mew Unit)- 1(1 43}, Bengaluru
5 | Income-tax Officer (Review Unit)- 1(1)4), Bengnlury
[ [ncome-tax Officer (Review Unit)-1(1)35), Benpaluru
7 Additional /loint Commissioner of Income-tax (Review Unit)- 1(2), Bengaluru
8. Dieputy /Assistant Commissioner of Income-tax (Review Unit}- 1{2)(1), Bengaluru |
9. Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(242), Bengaluru
10. Income-tax Olficer (Review Lnu}- 1{2)(3), Bengaluru 4y =l
11. Income-tax Officer (Review Unitk 1(2)(4). Bengaluru e —
12. Income-tax Officer (Review Unit) 1{213), Bengaluru
13. Additional Joint Commissioner of Income-tax (Review Unit)-1(3), Bengaluru |
14, El::|:-'uhr /| Assistant Commissioner of Income-tax (Review Unit)- 1{3)(1), Bengaluru
15. Deputy /Assistant E‘ummlsuunn- of Income-tax (Review Unit)- 1{3)(2), Bengaluru .
16 Income-tax Officer {RE'H:}W Unit)}- 1{3)(3), Bengaluru ;
17. Income-tax Officer (Review Unit)- 1{3)(4), Bengaluru I
18. | Income-tax Officer (Review Unit)- 1{3)(5), Bengaluru i
it)-1, &s
I Additional /Joint Commissioner of Income-tax (Assessment Unit}-1{1}, Gulbarga
2, Deputy /Aszsistant Commissioner of [ncome-tax (Assessment Unit)-1(1)(1). Gulbarpa |
- | Income-tax Officer {Assessment Unit)-1(1)(2), Gulbarga
4, Income-tax Officer (Assessment Unit)-1{1)(3), Gulbarga
X Income-tax Dthcer {Assessment Unit)-1(1)(4), Gulbarga
f. Income-tax Officer (Assessment Unit)-1(1)(5), Gulbarga
7. Income-tax Officer (Assessment Unit)-1(1)(6), Gulbarga
8. Additional Joint Commissioner of Income-tax (Assessment Unit)-1(2), Gulbargn
9. Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- 1(2)(1), Gulbarga
10, Income-tax Officer (Assessment Unit)-1(2H2), Gulbarga I
11, [neome-tax Officer (Assessment Unit)-1(2)(3), Gulbarga
12. [ncome-tax Officer {Assessment Unit}-1{2)4), Gulbarga
13. | Income-tax Officer { Assessment Unit)-1{2335). Gulbarga
4. | Income-tax Officer {Assessment Unit)- 1{2)(6). Gulbarga
15, Additional Joint Commissioner of Income-tax (Assessment Unit)-1(3), Gulbarga
16. | Deputy /Assistant Commissioner of Inmme-lux {&sr-:sm-n:m Unit)= 1{3)(1), Gulbarga
| A% Income-tax Officer {Assessmen Lmt}l(j}[lj Gulbarga -
15, Income-tax Officer (Assessment Unit)-1(3)(3), Gulbarga =l
19, Incomie-tax ﬂﬁimr r (Assessment Unit)-1(3)(4), Gulbarga
20, Income-tax Officer (Assessment Unit)-1(3}(5), Gulbarga
21, Income-tax Officer (Assessment Unit)-1(36), Gulbarga
23, Additional /Juint Commissioner of Income-tax { Assessment Unit)-1(4), Gulbar barga
23 Deputy /Assistant Commissioner of Income-tax (Assessiment Unit)-1{4)(1), Gul barga |
24, Income-tax Officer (Assessment Unit)-1(4)(2), Gulbarga
25, Income-tax ﬂ'ﬁ'ﬂﬁ‘ {Assessment LUnit)-1{4)(3), Gulharga
26 | Income-tax Officer { Assessment Unit}-1{4)(4}, Gulbarga
27. | Income-tax Officer {Assessment Unit)-1{4)(3), Gulbarga
28, Income-tax Officer (Assessment Unit)-1(4)(6), Gulbarga
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ificati mi alure
Additional /Joint Commissioner of Income-tax (Verification Unit)-1(1), Mangalore |
Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(11(1), Mangalore

Income-tax ﬂfﬁner {Vunfcahnnlfmlj L{1302). Mangalore

Income-tax Gfﬁn:er (Werification Unit)-1(1)(3), Mangalore
Income-tax l]l'!'H::r (Verification Unig=1(1)(4), Mangalore
Income-1ax Officer Wmﬁi:.aunn let} L{1)(5), Mangalone

Adduuanul /Joint Enmmwsmner of Inmm&-tax (Verification Linit)- 1(2}, Mangalore
Deputy /Assistant Commissioner of Income-tax (Verification Unit)- 1(23(1), ’dd.nﬁ-ﬂ.lcm:
10, Income-tax Officer (Verification Unit)- 1{2][2}, Mangalore
11, Income-tax Officer (Verification Unit)-1(2)(3), Mangalore
12 Income-tax Officer (Verification Unit)-1(2)(4), Mangalore
13, | Income-tax Officer (Verification Unit)-1(2)(5), Mangalore
14, Income-tax Officer {Verification Unit)-1{21&). Mﬂi‘lﬁﬂlﬂ]‘ﬁ'
15. | Additional Joint Commissioner of Income-tax (Verification Unit)-1(3), Mangalore

o fom | ~d o) e pa | — |0

16, Dieputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3)(1), Mangalore
17. | Income-tax Officer (Verification Unmt)-1{3 2}, Mangalore
18. | Income-tax Officer (Verification Unit)-1(3)3). Mangalore
19, lncmnequx OfTicer (Verification Unit)- -1{3)(4), Mangalore
| R0, Income-tax Cificer {Verification Usit)-1{3){5), Mangalore

21 Income-tax Officer (Verification Unit)-1{3 6. Mangalore 2
n i = 5 e —
1. Additional /Joint Commissioner of Income-tax (Review Unit}-1(1), Hubbali ]
2. | Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{1)(1), Hubbali

. Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1)(2), Hubbali

4. Income-tax Officer (Review Unit)-1(1)(3), Hubbali

5. Income-tax Gﬁ'ﬂer cer (Review Unit)-1(1)(4), Hubbali

fi. Income-tax Officer (Review Unith-1(1)5), Hubhali

7. Additional /Jeint Commiszioner of Income-tax (Review Unit)- 1(2), Hubbali

B. Depuaty /Assistant Commissioner of Income-tax (Review Unit)- 1(2)(1), Hubbali

% Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(2)(2), Hubbali

10, Income-tax Officer (Review Unit)- 1(2)3), Hubbali -
il Income-tax Officer (Review Uinit)- {214}, Hubbali

12, Income-tax Officer (Review Unit)- 1{2K5), Hubbali

13, Additional Joint Commissioner of Income-tax (Review Unit)-1{3), Hubbali

14, Dreputy /Assistant Commissioner of Income-tax (Review Unit}- 1(3)(1 ), Hubbali

S, . Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{342). }lul:lbah

16. | Income-mx Officer (Review Unit)- 1{3)(3), Hubbali
17. Inmme—tax Dfficer (Review Uinit)- 1{3)(4), Hubhali
18. | Income-tax Officer (Review Unit)- 1(3)(5), Hubbali
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1. | Additional Joint Commussioner of Income-tax { Assessment Unit)-1{1 LChenmai
2. | Deputy /Assistant Commissianer of Income-tax (Assessment Unit)-1(1)(1). Chennai
3. ' Income-tax Officer ( Assassment Unit)-1(13(2), Chennai
4. | Income-tax Officer (Assessment Unil)-1(1)(3), Chennai
3. . Income-tax Officer (Assessment Unil)-1(1)(4), Chennai =
6. Income-tax Officer {Assessment Unit)-1(1)(5), Chennai =]
7. | Income-tax Officer {Assessment Unit)-1(1)(6). Chennai
£ Additional Joint Commissioner of Income-tax { Assessment Unit)-1{2), Chennai
9. | Depuly /Assistant Commissioner of Income-tax {Assessment Unit)-1(2)( 1), Chenna
10. | Income-tax Officer (Assessment Unit)-1(2)(2}. Chennai
: I | Ineome-t -tax Officer (Assessment Unit)-1(2)(3), Chennai ]
12. | Income-tax Officer (Assessment Unit)-1(2)(4). Chennai
13. | Income-tax Officer {Assessment Unit)-1{2)(5), Chennai il
14, | Income-tax Officer { Assessment Unil)-1{23(6), Chennai
15. Additional Joint Commissioner of Income-tax {Msmsmmt Usity-1(3), Chennai
[6. | Deputy /Assistant Commissioner of Income-tax (Assessment Unat)-1(3)(1), Ch_,e@_.u
17. | Income-tax Officer {Assessment Unit)-1(3)(2), Chennai
18, | Income-tax Offcer (Assessment Linit)-1(3%(3), Chennai [
19. Income-tax Officer (Asseasment Unit)-1(3)(4), Chennai = —
20, Income-tax Officer { Assessment Unit)-1¢3)(5), Chennai ]
21. | Income-tax Officer (Assessment Unit)-1(3)(6), Chennai .. |
22. | Additional Joint Commissioner of Tncome-tax [Assessment Unit) 1(4), Chennai
. Deputy /Assistant Commissioner of Income-tax { Assessment Unit)=1{4)( 1 ). Chennai
24. | Income-tax Officer (Assessment Unit)-1(4)(2), Chennai
25, | Income-tax Officer ( Assessment Uniut)-1(43(3). Chennai
26, . Income-tax Officer {Assessment Unit)-1(4)(4), Chennai
27. | Income-tax Officer (Assessment Unit)-1{4)(3), Chennai 14 _
28. | Income-tax Officer (Assessment Unit)-1(4)(6), Chennai
(Assessment Upjt)-2, Chennai
Is Additional Joint Commissioner of Income-tax {Assessment Unit)-2(1),Chennai
2. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-2(10 1), Chennai
3 Income-tax Officer (Assessment Unit)-2(1)(2), Chennai
4. Income-tax Officer (Assessment Unit)-2(1}3). Chennai
5. Income-tax Officer (Assessment Unit)-2(1)(4), Chennai il
f. Income-tax Officer (Assessment Unit)-2(1)5), Chennai
(& Income-tax Oflicer (Assessment Unity-2(1 (). Chennai
8. Additional /Joint Commissioner of Income-tax ( Assessment Unit)-2{2), Ehenn:u
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unity-2(2)(1). Chennai |
10, Income-tax Officer (Assessment Lnit}-2(212), Chennai
11. Income-tax Officer (Assessment Unit)}-2(2)(3), Chennai -
1L Income-tax Officer (Assessment Unity-2{214), Chennai
13. Income-tax Officer {Assessment Unit)-2(2)(5), Chenna
14, Income-tax Officer (Assessment Unit}-2{2)6), Chennai B
= Addimional /Joint Commissioner of Income-tax { Assessment Umit)-2(3), Chenna
18, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-2(3)(1), Chennai
17. Income-tax Officer {Assessment Unit}=2(32), Chennai v = -
18, | Income-tax Officer (Assessment Unit)-2(3)(3), Chennai |
19, Ingome-tax ODfficer (Assessment Unit}-2(3)4), Chennai
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20. Income-tax Officer (Assessment Unit)-2(3)(5), Chennai

21, Income-tax Officer (Assessment Unit)- 2(3)(6), Chennai

22, Additional /Joint Commissioner of Income-tax {Assessment Unit)-2(4). Chennai

23, Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-2(4)( 1), Chennai |

24, Income-tax Officer (Assessment Unit)-2(4} 2}, Chennai > |

25, | Income-tax Officer (Assessment Unit)-2(4)(3), Chennai

26, Income-tax Officer (Aszsessment Unit)-2(4){4), Cheénnai _:
&7, | Income-tax Officer (Assessment Unit)-2{4)(5), Lh:nmu

28 Income-tax Officer (Assessment Unit)-2(4)6), Chenna

casment Unit)-3

_Additional Joint Commissioner of Income-tax (Assessment Unit)-3(1),Chennai

L.
F3 Deputy /Assistant Commissioner nf'i.r:r:nnwiaz-: {Assessment Unith-3(1)(1), Chennai
3 Income-tax Officer {Assessment Unit}-3(1)2), Chennai
4. Income-tax Officer {Assesament Unit}-3(1)%3), Chennai
- Income-tax (Mficer (Assossment Unit)-3(1%4), Chennai
6. Income-tax Officer {Assessment Unit)-3(1 K 5), Chennai =
- Income-tax Officer {Assessment Unit)-3(1 63, Chennai
| 8 Additional Joint Commissioner of Income-tax (Assessment Unit}-3(2), Eh:rmsu T
| Deputy /Assistant Commissioner of Income-tax { Asgassment Unit}-3(2)(1), Chennai -
| 10 Income-tax Officer (Assessment Unit)-3{2)(2). Chenna b ¥
. Income-tax Officer (Assessment Unit)-3{21(3), Chennai
12, | Income-tax Officer (Assessment Unit}-3(2)(4), Chennai T
L Income-tax Officer (Assessment Unit)-3(23(3). Chennai
14, Income-tax Officer (Assessment Unit)-3(2)(6}, Chennai S 4 .
15, Additional Joint Commissioner of Income-tax (Assessment Unit)-3(3), Chenna
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(3)(1), Chennai
17. Income-tax Officer (Assessment Unit)-3(3)(2), Chennai
18. | Income-tax Officer (Assessment Unit)-3(3)(3), Chennai
19 Income-tax Officer (Assessment Unit)-3(3)(4). Chennai
20, Income-tax Officer { Assessment Umit)-3(3)(5), Chennai
21, Income-tax Officer (Assessment Unit)-3(3)6), Chennai
12 | Additional AJeint Commissioner of Income-tax (Assessment Unit)-3(4), Chenna

DfEutE Assistant Commissioner of Income-tax {Assessment Unit)-3 (4)(1}, Chennai |

24 | Income-tax Officer {Assesﬁmmt Unit}-3(4342), Chennai
35 Income-tax Officer (Assessment Unit)-3(4)(3), Chennai
26. Income-tax Officer (Assessment Unit}-3(4){4), Chennai
27. Income-tax Officer (Assessment Unit)-3(4)(5), Chennai
28, Income-tax Officer (Assessment Unit)-3(4)(6), Chennai
(Assessment Unit)-4, Chennai
|k Additional AJoint Commissioner of Income-tax (Assessment Unit}-4(1),Chenna
Z Dieputy /Assistant Commissioner of Income-tax {Assessment Unit)-4(1)(1), Chennai
3 Income-tax Officer { Assessment Unit)-<4(1)2), Chennai
4, Income-tax Officer (Assessment Unit)-4{1 3}, Chennai
3 Income-tax Officer (Assessment Unit)-4(1 {4), Chennai
o Income-tax Officer (Assessment Unit)-4(1 5], Chennai
7. income-tax Dificer (Assessment Unit)-4(1 (6], Chennai
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E. Additional /Joint Commissiencr of Income-tax (Assessment Unit)-4(2), Chennai

9 Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-4(2)(1), Chennai

11I.'!. Income-tax Officer (Assessment Unit)}-4(2)2), Chennai

1L Income-tax Officer (Assessment Uniti-3(2%3), Chennai

12, Income-tax Officer (Assessment Unit)}-4(2K4), Chenna

13. [ncome-tax Officer (Assessment Unit)-4(2X5), Chennai

14. Income-tax Officer (Assessment Unith-4(2)6), Chennai

15. | Additional Joint Commissioner of Income-tax (Assessment Unit)-d(3), Chennai

————riz -

16. | Deputy /Assistant Commissioner of Income-tax ( Assessment Unit)-4{3){ 1), Chennai

17. | Income-tax Officer (Assessment Unit)-3 )2}, Chennai

1§, Income-tax Officer (Assessment Unit)=4(3)(3), Chennai

19. Income-tax Officer (Assessment Unit)}-3{3)(4}, Chennai
20. Income-tax Officer {Assessment Unit}-4(3)(5). Chennai

21, Income-tax Officer ( Assessment Unit)-4i3%6). Chennai

X2, Additional /Joint Commissioner of Income-tax | Assessment L'nil:l—ﬂ'rlil}, Chennai

23, Dreputy /Assistant Commissioner of Income-tax { Assessment Unitj-5{4 K 1 }, Chennai

24, Income-tax Officer (Assessment Unit)-3{4 42, Chennai

25, Income-tax Officer (Assessment Unit)-4(4)3), Chennai

28, Income-tax Officer (Assessment Unit-4(4 )4 ), Chennai

27 | Income-tax Officer (Assessment Unit)-4(4)(3 ). Chennai

28. Income-tax Officer (Assessment Unit}-4(4)(6), Chennai

Review nal

LAl

Additional /Joint Commissioner of Income-tax (Review Unit)-1{1), Chennai

Deputy /Assistant Commissioner of Income-tax (Review Unit}-1(1)(1), Chennai

Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1)(2), Chennai

Income-tax Officer (Review Unit»-1{1)(3), Chennai

Income-tax Officer (Review Unit}-1{1)(5), Chennai

Additional JJoint Commissioner of Income-tax (Review Unit)- 1(2), Chennai

Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(2)(1), Chennai

1

4

3

4' e

5, Income-tax Officer (Review Unit)-1{11(4), Chennai
6

7

8

g

Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{2%2), Chennal

]il}. Income-tax Officer (Review Unit)- 1(2)(3), Chennai

1. | Income-tax Officer (Review Unit)- 1{2)(4), Chennai

12, Income-tax Officer (Review Unit)- 1(2%5), Chennai

13. Additional /Joint Commissioner of Income-tax [(Review !-__711::":}-1 (3), Chennai

4. Deputy /Assistant Commissicner of Income-tax (Review Unit)- 1{3%1), Chennai

15. Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(3¥2), Chennai

16, Income-tax Officer (Review Unit} 1(3)(3), Chennai

17. | Income-tax Officer (Review Unit)- 1(3)(4), Chennai

18. | Income-tax Officer (Review Unit)- 1(3)(5), Chennai
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el Lot

1. _Additional /Joint Commissioner of Income-tax (Assessment Unit)-5(1),Chennai
2. Deputy /Assistant Commissioner of Income-tax {Assessment Unit}-5(1( 1), Chennai
1. Income-lax Officer (Assessment Lnit)- -5(1)(2}, Chennai
4. inr::rme-tn:«: Officer (Assessment Unit)-53{1)(3), Chennai
& . Em‘.:unm-lﬂx Officer (Asscssment Unity-3(1)(4), Chennai
b, | Income-tax Officer (Assessment Unit)-5(1)(5), Chennai
7. | Income-tax Officer (Assessment Unit)-5(1)(6), Chennai
B, Additional /Joint Commissioner of Income-tax (Assessment Unit)-5(2), Chennai
o, Deputy /Assistant Commissioner of Income- m{!'m::s.m:m Unit)-3(2)( 1), Chennai
10 | Income-tax Officer (Assessment Unit)-3(242), Chennai
11. | Income-tax Officer (Assessment Unit)-5(2)(3}, Chennai
12 | Income- La:':{}ﬁ' icer ( Assessment Unit)-5(2%4), Chennai
13. | Income-tax Officer (Assessment Unit)-5(2)}5). Chennai
14, | Income-tax Officer (Assessment Unit)-5(2){6), Chennai )
18, Additional /Joint Commissioner of Income-tax (Assessment Unit= 503), Chennai
1 6. Deputy /Assistant Commissioner of Income-tax (Assessment Lnit}-5(3 ) 1), Chennai
17, Income-tax Officer (Assessment Unit)-5(3)(2), Chennai
18, Ing_::_mg_t_q‘.ﬁ_ﬂlfﬁ-::r {Assessment Linit)-5(33(3), 1 E‘hnm-:ll
19. Income-lax Officer { Assessment Unit)-5(3)(4), Chemul__ "
20 Income-tax Officer (Assessment Unit)-5(3)(5), Chennai
21, | Income-tax Officer (Assessment Unit)=5(3)(6), Chennai
22. | Additional /Joint Commissioner of Income-tax { Assessment Unit)- 5(4), Chennai
23, Deputy /Assistant Commissioner of Income-tax { Assessment Unit}-5{4 )1}, Chennai
24, Income-lax Officer (Assessment Unit)-5(4)(2), Chennzi .
| 25. | Income-tax Officer {Assessment Unit)-5(4)(3), Chennai
26, Income-tax Officer (Assessment Unit)-5(4)(4), Chennai
27, Income-tax Cificer (Assessment Unit}-3(4)(3), Chennai
28 Income-1ax Officer (Assessment Unit)-5(4)(6), Chennai
{Assessment Unit)-6, Chennai F
=k Additional /Joint Commissioner of Income-tax { Assessment Unit)-6( | 1.Chennai
M Deputy /Assistant Commissioner of Income-1ax (Assessment Unit)-6(1)(1). Chennai
- Income-1ax Oflicer (Assessment Umi-6( ] N2), Chenna
4. Income-tax Officer (Assessment Unit}-6(1)(3), _{.hf:m:laa
3 Income-tax Officer (Assessment Unit)-6(1)(4), Chennai
6.  Income-tax Officer { Asscssment Unit)-6( 1)(5), Chennai
T Ineome-tax Officer { Assessment Unit)-6( 1)(6), Chennai
8. Additional /Joint Commissioner of Income-tax {Assessment Unit)-6(2), Chennai
9. Deputy /Assistant Commissioner of lm..ume—tax (Assessment Unit}-6(2) 1), Chennai
10). Income-tax Officer (Assessment Unit)-6(2)(2), Chennai
o Income-tax Officer (Assessment Unit)-6(2)(3), Chennai
i [ncome-lax Officer (Assessment Unit)-6(234), Chennai
| 13 Income-tax Officer (Assessment Unith-6(2) 5), Chennai
14, Income-tax Offiver (Assessment Unit)-6(Z)6), Chennai
15. Additional /Joint Commissioner of Income-tax (Assessment Unit)- 6{3), Chennai
16, Deputy /Assistant Commissioner of Income-tax ( Assessment Unit)-6(3)(1), Chennai
17, Income-tax Officer (Assessment Unitb6{3)(2), Chennai
18. Income-tax Officer {A.saessmem Unit}-6(31(3), Chennai
19. | Income-tax Officer {Assessment Unitl-6(37(4), Chennai
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| 20 : Income-tax Officer (Assessment Unit)-6(3)(3), Chennai
i | Income-tax Officer (Assessment Unit}-6(3)(6), Chennai
2. | Additional /Joint Commuissioner of Income-tax (Assessment Uml]n E{IJ Chennai
23. | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-6(4)( 1), Chennai
24. | Income-tax Officer (Assessment Unit)-6(4)(2), Chennai
23. | Income-tax Officer { Assessment Unil)-604)( 1), Cheanai
26, Income-tax Officer (Assessment Unit)-6{4)(4), Chennai
27. | Income-tax Officer (Assessment Unit)-6(4)(5). Chennai
28, Income-tax Officer {Assessment Unit)-6(43(6), Chennai

(Verification Unit)-1, Chennai

Additional /Joint Commissioner of Income-tax (Verification Unit)-1(1). Chennai

Depuly /Assistant Commissioner of lncome-tax (Verification Unit}-1{1){1), Chennai

Income-tax Officer {Verification Unit)-1{1 42}, Chennai

| Income-tax Officer (Verification Unit)-1(1 ¥3), Chennai

Income-tax Officer (Verfication Unit)-1{1 ¥4}, Chennai

Income-tax Officer (Verification Unit}-1(1}5), Chennai

Income-tax, Officer { Verification Linit)-1{1 {6), Chennai

Additional /Joint Commissioner of Income-tax { Yerification Unit)- 1(2), Chenma

o Food ] il ol P o £ o]

Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(2)(1 ). Chennai

Tncome-tax Officer { Verification Umt}—l{‘!}{"}.}, Chennai

Income-tax Officer { Verification Umit)-1(2X3), Chennai

Income-tax Officer (Verification Unit)-1(2)(4), Chennai

Income-tax Officer {"ﬁ.'—ri ﬁcnﬁuu Unil}-—l{l}{.’j}, Chenna

o L L A T PL L T A e e e

Additional /Joint Commissioner of ]m:nme tax (Verification Unit)-1(3), Chennai

Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3K1), Chennai

Income-tax Officer {Verfication Unit)-1{3)2), Chennai

Income-tax Officer { Verification Unit)-1{3)(3), Chennai

| Income-tax Officer {Verification Unit}-1(3)(4), Chennai

Income-tax Officer {Verification Unit)-1{3¥5), Chennai

Income-tax Officer {Verification Unit)-1{36), Chennai

i
Additional Joint Commissioner of Income-tax (Review Unit)-2(1}, Chenna

Dreputy (Assistant Commissioner of Income-tax (Review Unit)-2{1)(1), Chenmai

Deeputy /Assistant Eﬂmmtﬁs:mﬂ of Income-tax (Review Unit)-2(1 2), Chennai
Income-tax Officer | {R:ﬂﬂw Unitl2(1 %3}, Chennai

Income-tax Officer (Review Unit)-2(1)(4), Chennai

| Income-tax Officer (Review Unit)-2(1)(5), Chennai
| Additional Joint Commissioner of Income- -tax (Review Unit)- 2(2). Chennai

| Deputy /Assistant Commissioner of Income-tax (Review Unit)- 2(2) 1), Chennai

(30| B8~ an | e — 1D

="

. Depury {Assistant Commissioner of Income-tax (Review Lnit)- 2{2)(2), Ehen.um
' Income-tax Officer {Review Unit) 2(2)(3), Chennai

—
—

| Income-tax Officer (Review Unit)- 2(2)(4), Chennai

,_.
i 1

| Income-tax Officer (Review Unit) 2(2)(5), Chennai

i
il
"

' Additional /Joint Commissioner of Income-tax {Review Unit}-2(3), Chennai

g

| Deputy /Assistant Commissioner of Income-tax (Review Unit)- 2(3)(1), Chennai
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15, Deputy /Assistant Commissioner of Income-tax (Review Unit)- 2(3)(2), Chennai
| 16 [ngome-tax Otficer (Review Unit)- 2(3)(3), Chennai
|17, | Income-tax Officer (Review Unit)- 2(3)4), Chennai
1R, [neome-tax Officer (Review Unit)- 2(3% §), Chennai
(Techmical Unit)-1, Chennai =~
L Additional {Joint Eummmsaqggr_ﬂ Income-tax (Technical Uniti-1(1), Chennat
2. Deputy /Assistant Commissioner of Income-tax {Technical Unit)-1(1){1}, Chennai
3. Deputy /Assistant Commissioner of Income-tax {Technical Unit)-1(1)(2), Chennai
4, [ncome-tax Officer (Technical Unit)-1{1 §3), Chennai
3. | Income-tax Officer (Technical Unit)-1(1 ¥4), Chennai
b. | Income-tax Officer (Technical Unit)-1({1 5], Chennai
A Additional /Joint Commissioner of Income-tax (Technical Unit)- 1(2), Chennai
B Deputy /Assisiant Commisgioner of Income-tax (Technical Unit)- 1(2)(1}, Chennai
9. Deputy /Assistant Commissioner of Income-tax (Technical Unit)- 1(2)2), Chennai
10. Income-tax Officer (Technical Ur:itj 1(2)(Y), Chennai
11. Income-tax Officer (Technical Unit)- 1(2){4), Chennai
12 Income-tax Officer (Technical Unit)- 1(2)(5), Chennai ==
13, | Additional /Joint Commissioner of Income-tax ( Technical Unit)-1(3), Chennai
14. Deputy /Assistant Commissioner of Income-tax (Technical Unit)- 1{3)1), Chennai
-7 Deputy /Assistant Commissioner of Income-tax (Technical Unit}- 1{3)2), Chennai
16, | Income-tax Officer (Technical Unit)- 1(3)(3). Chennai
17. | Income-tax Officer (Technical Unit)- 1{3)(4), Chennai
18. Income-tax Officer (Technical Unit)- 1(3%(5), Chennai
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ent Unit)-1, Salem L
1. Additional ‘Joint Commissioner of Income-tax (Assessment Unit)-1(1), Salem
2 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-101) 1), Salem
3 Ineome-tax Officer (Assessment Unit)-1(1)(2). Salem
4. Income-tax, Officer (Assessment Unit)-1(1)(3), Salem
5
b

| Income-tax Officer { Asscssment Unit)-1(1 )4). Salem
Income-tax Officer (Assessment Unithy-1{1)(5), Salem !

7. Income-tax Officer (Assessment Unity-1(1)1(6), Salem

8. Additional Joint Commissioner of Income-tax (Assessment Unit)-1(2), Salem
9

l

l

Deputy /Assistant Commissioner of Income-tax ( Assessment Unit) 1{2)(1), Salem
Income-1ax Officer {Assessment Unit-1{2)(2), Salem

| L Income-tax Officer { Assessment Unit)-1{Z)(3), Salem
12, | Income-tax Officer (Assessment Unit)-1(244), Salem o |
13. Income-tax Officer (Assessment Unit)-1{2) 5), Salem
14. Income-tax Officer (Assessment Unit}- 1{2)(6), Salem |
15 Additional AJoint Commissioner of [ncome-tax (Assessment Unit)-1(3), Salem
16 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1(3)(1), Salem
I Income-tax Officer {Assessment Unit)-1(31(2). Salem

18. Income-tax Officer {Assessment Unit)-1(33(3), Salem

19. | Income-tax Otfficer (Assessment Unit)-1{3)(4), Salem

2. Income-tax Officer (Assessment Unit)-1(3%3), Salem

21. Income-tax Officer (Assessment Urit)- 1{3K6), Salem -
22, Additional Joint Commissioner of Income-tax {Assessment Unit)-1(4), Salem
23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Salem |
|24 Income-tax Officer (Assessment Unit)-1(4)(2), Salem

25, Income-tax Officer (Asscssment Unit)-1(4%3), Salem .
26, Income-tax Officer (Assessment Unit)-1(4)4), Salem ﬂ‘

27. Income-tax Officer (Assessment Unit)-1(4)(3), Salem
28, | Income-tax Officer ( Assessment Unit)-1{4)(6). Salem

sessment Lini _
Additional AJoim Commissioner of Income-tax (Assessment Unity-1(1), Kottayam

Leputy /Assistant Commissioner n[‘ln_ggme—tux' (Assessment Unit)-1{1 (1), Kottayam
Income-tax Officer (Assessment Unit)-1(1)(2). Kottayam

Income-tax Officer (Assessment Unit)-1{1)(3), Kottayam

Income-tax Officer (Assessment Unit)-1 (14}, Kottayam

Income-tax Officer (Assessment Hnit)-1{1 }(5), Kottayam

Income-tax Officer (Assessment Unit)-1(1 )(6), Kottavam

Additional /Joint Commissioner of Income-tax (Assessment Linit)-1(2), Kottavam
Deputy ‘Assistant Commissioner of [ncome-tax (Asscssment Unit)- 1( 2)1), Kottavam
Ineome-tax Officer (Assessment Unit)-1(242), Kotayam

[ncome-tax Officer (Assessment Unit)-1{2)(3). Kottayam

| Ingome-tax Officer { Assessment Unit}-1{2)%4). Kottayam

. Income-tax Officer (Assessment Unil)-1(2)(5), Kottayam

Income-tax Officer (Assessment Unit)- 1(2)(6), Kottayam ]
Additional /Joint Commissioner of Income-tax (Assesement Unit)-1(3), Kettavam
Deputy [Assistant Commissioner of Income-tax {Assessment Unit)- 1{3N1), Kotavam
_| Income-tax Officer (Assessment Unit)-1(3)(2), Kotiayam '
18. | Income-tax Officer (Assessment Unit)-1(3)(3). Kottavam

"'_|"""“""—'—'1~ﬂﬂﬂ (=] (a0 [ [PV [Ny p
ﬂ??P?FTJ"H--L
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19, Income-tax Officer [ Assessment Unit)-1(3){4), Kottayam
20, Income-tax Officer (Assessment Unit)-1(33(5), Kottayam

21 Income-tax Officer (Assessment Unit)-1(3)(6), Kottayam

21, Additional MJoint Commissioner of Income-tax {Assessment Unit)-1{4), Kottayam
23, Deputy /Assistant Conmussioner of Income-tax (Assessment Unit}=1(4)(1), Kottayam

24, Income-tax Officer (Assesament Unit)-1(4)(2), Kottayam

25, Income- tax(lﬁ'm{hmnmm Unit)=1(4)(3), Eumym

28, Income-tax Officer (Assessment Unit)-1(4)(4], Kottayam
27, Income-tax Officer (Assessment Unit)-1(4)(3), Kottayam

28, Incomie-tax Officer (Asscssment Unit)- 1(4)(6), Kottayam

=1, Thrissur
. i Ad:htmnﬂl {Joint Commissioner of [ncome-tax (Assessment Unit]-1{1), Thrissur

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Thrissur

Income-tax Officer (Assessment Unit)-1(1)(2), Thrissur
Income-tax Officer [ Assessment Unit}-1(1)(3), Thrissur
Income-tax Officer (Assessment Unit)-1{1)(4), Thrissur

Income-tax Cfficer (Assessment Unit)-1(1)(5), Thrissur

Income-tux Officer (Assessment Unit)-1(1)(6), Thrissur

Additional [Joinl Commissioner of [neome-tax {ﬁsammmt Unit)-1{2}, Thrissur

| Deputy /Assistant Commissioner of Income-lax {Assessment Unit)- ].[‘-'}[_I] 'I."hnssur
10, Income-tax Officer (Assessment Unit)-1(2)(2), Thrissur "W

11. Income-tax Officer { Assessment Linith1{2)(1), Thrissur
131, Incorne-tax Officer (Assessment Unit)-1(2)(4), Thrissur
13. | Income-tax Officer ( Assessment Unit)-1{2)(5), Thrissur

14, Tncomwe-tax OMicer { Asscssment Unit)}- 1{2)(6), Thrissur

14, Additional Joint Commissioner of Incame-tax ( Assessment Unit)-1(3), Thrissur

16, Dicputy /Assistant Commissioner of Income-tax {Assessment Unit)- 1(3)(1), Thnssur
17. | Income-tax Officer y-'u.smsm‘u:nt Lnit)-1{3)(2), Thrizsur

18, Income-tax Officer ( Assessment Unit)-1{3)(3), Thnssur

19, | Income-tax Officer (Assessment Unit)-1{3)(), Thrassur
20. Income-tax Officer ( Assessment Unit)-1{3)(%), Thrissur

21. Income-tax Officer { Assessment Unit)-1{3)6), Thrissur
22, Additional 'Joint Commissioner of Income-tax (Asscssment Unit}-1(4), Thrissur 1

2% Deputy /Assistant Commissioner of Income-1ax (Assessment Unit)-1(4) 1), Thrissur
24, Income-tax Officer {Assessment Unit)-1{4¥2), Thrissur

25 Income-tax Officer (Assessment Unit)-1{4)3), Thrissur

26. Income-tax Officer ( Asscssment Unir)-1(4)(4), Thrissur
21 Income-tax Officer (Assessment Unit)-1(4)(5), Thrissur =
28. [ncome-tax Officer {Assessment Unit)-1(4){6), Thrissur

ation Umit)-1, Coimbat 'y
Additional /Jeint Commissioner of Income-tax (Verification Unit}-1¢1). Coimbatore

Depuly /Assistant Commissioner of Incotne-1ax (Verfication Unit)-1( 11}, Coimbatore
Incorne-tax Officer ( Verification Unit)- {12}, Coimbatore

Income-tax OtTicer (Verification Unit)-1{1){3}, Coimbatore

o o o L e

Incorme-tax Officer (Verification Unit)-1(1)(4), Coimbatore
Income-tax Officer (Verification Unit)-1(1)(5), Coimbatore
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7. | Income-tax Officer (Verification Unit)-1{1 &), Coimbatore
| = " Additional /Joint Commissioner of Income-tax {Verification Uinit}- 1(2), Caimbatore
9 | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1{2){1), Coimbatore
1. | Income-tan Officer (Verification Unit)-1{2}2), Coimbatore
11. | Income-tax (fTicer (Verification Unit)-1{2}3). Coimbatore
.12 Ineome-tax Officer (Verification Unit)-1{2}4}, Coimbatore
13. | Income-tax Officer {Menfication Unit)-1{2H5), Coimbatore
14. | Income-tax Officer (Verification Unit)=1{2W6), Coimbatore
. 153, | Additional Joint Commissioner of Income-tax (Verification Unit)-1(3), Coimbaiore
16 Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1{3)(1}, Coimbatore
| 17 | Income-tax Officer (Verification Unit)-1{3W2), Coimbatore
18. | Income-tax Officer (Venification Unit)-1(3)(3}, Coimbatore
15 Income-tax Officer (Venfication Unit)-1{3)44), Coimbarare
2. | Income-tax Officer (Verification Unit)-1{345). Coimbatore
21. Income-tax Officer {Venfeation Unit)-1{36), Coimbatore
' ic
g | Additional /Joint Commissioner of Income-tax { Verification Unit}-1(1), Trichy
2 | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1)(1), Im:l:g.-'
3 | Income-tax (Hficer {Venfication Uml']-'l ﬂ_]-l;l}, Tun:h:;.r
4, lncuma-m: Officer (Verification Unit)-1{143), Trichy
5. Income-tax Officer {Venlicaton Unit)-1{ '04), Trichy
& Income-tax Officer (Verification Unit)-1(1 ¥ 5), Trichy
. Income-tax Officer (Verification Unit)-1{ 1 6), Trichy =
2, | Additional /Jeint Commissioner of Income-tax (Verification Unit)- 1(2), Trichy
9, | Depuly /| Assistant Commissioner of Income-ax (Verification Unit)-1{211) TnEh:r__
10. Income-tax Officer { Verification Unit)-1{2H2), Trichy
11, 1. Income-tax Officer (Venification Unit)-1{2){3). Trichy
12. | Income-tax Officer (Verification Unit)-1{2(4), Trichy
13. Income-tax Officer (Venfication Unit)-1{2}(5} Trichy
14. Income-tax Officer (Verification Unit)-1{2)(6), Trichy
15. Additional Joint Commissioner of Income-tax { Verification Unit)-1(3), Tnch'l.r
16. | Deputy {Assistant Commissioner of Income-tax (Verification Unit)-1{3)(1), Trichy
17 Income-tax Officer (Verification Unit)-1{3)(2), Trichv
18. Income-tax Officer (Verification Unit)-1(3)(3}, Trichy
19, Income-tax Officer (Verification Unit)-1{3)(4), Trichy =
20. | Income-tax Officer (Verification Unit)-1{3)(5), Trichy =1
11 Income-tax Officer (Verification Unit)-1{3N6), Trichy |

(Verification |._Frlii'l|._~-l= Kn-:hl

=
=9
2]
2
F_’._
-
=3
2!
)
]
=
2
1=
|8
5
2
B
L3
i§
E
18
s
e,
E
E‘
]
=

b |

Deputy /Assistant Commissioner of Income-tax {‘-’ulf'r:aucm Um't} 1|:I}[[j Kochi
Income-lax Officer (Verification Unit)-] (I'jl[l]l Eochi

Income-tax Officer (Verification Unit)-1 L3, Kochi I
Income-tax Officer (Verification Unit)-1(1)(4), Koch:

Income-tax Oficer (Verification Unut}-1{1)(5), Kochi

Income-tax Officer (Verification Unit)-1{1){6), Kochi

0 | -3 | Snin | g Lo

_Additional /Jeint Commissioner of Income-tax (Verification Unit)- 1(2), Kochi
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Q. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(2)(1}, Kochi
10. Income-tax Officer (Verification Unit)-1{2)(2), Kochi B
1, | Income-tax Officer (Verification Unit)-1(2)(3), Kochi
12 Income-tax Officer (Venlication Unit)-1 (234}, Kochi
13, Income-tax Officer (Verification Umit)-1(2)(5), Kochi

14, | Income-tax Officer (Verification Unit)-1{2)(6}, Kochi

. Additional Joint Commissicner of Income-tax (Verification Unit)-1(7), Kochi

1. Deputy /Assistant Commissioner of Income-tax {Verification Unit)-1{311}, Kochi
17 Income-tax Officer (Verification Unit)-1{312), Kochi
18. Income-tax Officer (Verification Unit)-1{313), Kochi =
19, | Income-tax Officer ( Verification Unit)-1(3)(4), Kochi
20. Income-tax Officer (Verification Unit)-1{3)(5), Kochi
21. Income-tax Officer (Verification Unit)-1{3)(6), Kochi
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{Assessment Unit)-1. Delhi

I. | Additional Joint Commissioncr of Income-tax {Asscssment i.l:ml]-] (1).Delhi

2 []-:pu:y Mmmmt Commissioner of Income-1ax [Aﬂesmmtl.nlt} TEEN1Y, Delhi

_'1'1_._ Ineome-tax Officer {Assessment Unit)- 10142}, Delhi

4. | Income-tax Officer (Assessment Unit)-1{1)3}, Delhi

3. Income-tax Officer (Assessment Unitl-101 }4), Delha
. | Income-tax Officer (Assessment Unit}-1(1)5), Delhi
7. | Income-tax Officer (Assessment Unit)-1({1)(6), Delh
8. | Additional Joint Commissioner of Income-tax {Mﬂtﬂsmtmn}-t{l‘] Deiin
B, | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1{2)1), Delhi
10. | Income-tax Officer (Assessment Unit)-102302), Belhi
1. | Income-tax Officer (Assessment Unit)-1(2)(3), Delhi

12, | Income-tax Officer (Assessment Unit)-1(2)(4), Delhi
13. | Income-tax Officer ( Assessment Unit)-1(2)(3). Delhi
14, | Income-tax Officer (Assessment Unit)-1(2)(6), Dethi
15. | Additional /Joint Commissioner of ncome-tax (Assessment Unit)-1(2), Delhi
16, | Deputy /Assistant Commissioner of Income-tax (Assessment Unat)-1(3)(1), Delhi
I7. In-:-nmr:-lax Officer (Assessment Unit)-1(3)(2), Delhi
I8, | Income-tax Officer {Assessment Unit)-1(3)(2), Delhi
19, | Income-tax Officer {Assessment Unit)-1{3%4}, Delh:

20, | Income-tax Officer (Assessment Unit)-1{3)(5), Delhi

21, | Income-tax Officer (Assessment Unit)-1{3§6), Delhi

22. | Additional /Joint Commissioner of Income-tex { Assessment Unit)-1(4), Delhi

3. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Delhi

24, | Income-tax Officer {Aﬁmml}]m&] 1{4)2), Delhi

25, | Income-1ax Officer { Assessment Unit)-1{4)(3), Delhi

26. | Income-tax Officer (Assessment Umit)-1{414), Delln

27. | Income-tax Officer (Assessment Unit)-1{4)(3), Delhi

3% | Income-tax Officer { Assessment Unit)-1(4)(6), Delhi

{Assessment Unit)-2, Delhi

I Additional MJoint Commissioner of Income-tax (Assessrment Unity-2(1), Delhi

2 Deputy /Assistant Commassioner of Income-tax. (Assessment Umit)-2(1)(1), Deli

3. | Income-tax Officer (Assessment Unit)-2{1 42}, Delki 5
4. | Income-tax OfTicer (Assessment Unit)-2(1 W3), Delhi i
L% Income-tax Officer (Assessment Unit)-2{114), Delh I
4. Income-tax Officer (Assessment Unit)-2(1W5), Delhi

7. Income-tax Officer (Assessment Unit)-2(1W6), Delh 7 ol .
B, | Additional /Joint Commissioner of Income-tax (Assessment Unit)-2(2), Delhi f
9. DPeputy /Assistant Commissioner of Income-tax (Assessment Unit)-2(2°% 1), Delhi
10, | Income-tax Officer {(Assessment Unit)-2{2 2}, Dells
11. | Income-tax Officer {Assessment Unit}-2(2K3), Delhi
12. [ Income-tax Officer (Assessment Unit)-2(2)4), Delh .
13. | Income-tax Officer {Assessment Umt)-2{245), Delh
14. | Income-tax Officer (Assessment Unit)-2(2)6), Delhi =
15. | Additional (Joint Commissioner of Tncomestax {Assexsment Unit}=2(3), Delhi
IIf:_. E:pul}' dssigtent Commissiener ut'im:_::m:—la;:: [ Assossment ﬁﬁan{HEHlL Delhi
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| 17. | Income-tax Officer (Assessment Unit}-2(3)(2), Delhi

|18 | Income-tax Officer {Assessment I..-THI}-E{L]][;:I-. Delhi

19, | Income-tax Officer { Assessment Lml}-Eﬂ}H} Delhi

20, | Income-tax Officer {Assessment Lm1}-2{3]{:|} Delhi

21| Income-tax Officer (Assessment Unit)-2(3)(6), Delhi
22, | Additional Joint Commissioner of Income-tax { Assessment Umit)-2(4), Delhi

R ——

-

| 3. | Deputy /Assistant Commissioner of Income-tax {Assessment Unith-2(4)(1), Delhi

24, | Income-tax Officer {ﬂsﬁsﬂuﬂn Unit)-2{4 )2}, Delhi

25. | Income-tax Officer (Assessment Unit)}-2(4)(3), Delhi

26. | Income-tax Officer {Assessment Unit)2(4)(4), Delhi

27, | Income-tax 'Dfﬁ::-v:r (Assessment Linit)-204)(5), Delhi

28. | Income-tax Officer (Assessment Unit)-2{4)(H), Delhi

wm Dethi

DE]:I!.H}' /Assistant Commissioner of Inmnm—m (Assessment Umﬂ-'ﬁ(lj{'i'] Delhi

Income-tax Officer (Assessment Unit)-3(1)(2), Delhi

Income-tax Officer (Assessment Unit)-3(1)(3), Delhi

Inmm-:hlux Officer (Assessment Unit)-3(1)(4), Delhi

Income-tax Officer (Assessment Unit)-3(1 (5}, Deihi

Income-tax Officer { Assessment Unit)- 3{1]{5} Deihi

foo| sl | ol ra) 1o e

Additional !Jﬂinl Cummisﬁium ul'lmmmx (Assessment {_Inh)-3{2} Delhi

10, | Income-tax Officer ( Assessment i_]mt}-E{E}(l} Eh:]hl

11, | lncome-tax Officer (Assessment Unit)-3(2)(3), Delhi

12, | Income-tax Officer (Assessment Unit)-3(2)(4). Delhi
13. | Income-tax Officer (Assessment Unit)-3(2)(5), Delhi

14, | Tnn:::nme-tax Officer { Assessment Unit)-3( 246}, Delhi

15, | Additional Joint Commissioner of Income-tax (Assessment Unit)-3(3), Delhi

16. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit}-3(31(1), Delhi

17. | Income-tax Officer { Assessment Lmt}-}{'ﬁ}{?] Delhi

|8 | Income-tax Officer { Assessment Lmi)—,"-{E}{.:] Delhi

19. | Income-tax Officer {Assessment Uniti-3(3)4), Delhi

20. | Income-tax Officer { Assessment Lni)-3(2)(3), Delhi

21. | Income-tax Officer (Assessment Unity=3( 20 6), Delhi

22. | Additional /Joint Commissioner of Income-tax (Assessment Unit)-3(4), Delhi

23, | Deputy ‘Assistant Commissioner of Income-tax [ﬁSSE'EEn'IEml Unit)-3(4)( 1), Delhi

24, | Income-tax Officer (Assessment Unit)-3(442), Dethi

25, | Income-tax (Mficer {Assessment Unit)- =3(4}3), Delhi

26. | Income-tax Officer (Assessment Unitp-3(4 44}, Delhi
27. | Income-tax Officer (Assessment Unit)-3(4)(3), Delhi

28, | Income-tax Officer (Assessment Unit:-34)i6), Delhi
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[Assessment Unit)-4, Delhi

L. Additional AJoint Commissioner of Income-tax | Assessment L?:;it}-l{lj, Delhi
|| % Deputy /Assistant Commussioner of Income-tax (Assessment Unit)-4(1)(1). Delhi
s Income-tax | Officer (.I‘!.sqessmem I.Tmﬂ-il[l}{!] Delhi
4, Tncame-tax Officer Ms&cs&mcm Unit)=4{13(3), Delhi
5, Income-tax Officer (Assessment Unit)-4( 1)(4), Delhi
6. | Income-tax Officer (Assessment Unitl-3(1)(5), Delln v
? .Il:u:nme -tax Officer (Assessment erl].:-i-f'-l-;[.'-ﬁ] Dielhi
8. | Additional Joint Commissioner of Income-tax {Assessment Unit)-4(2), Delhi-
q. Deputy /Assistant Commissioner of Income-ax [Asmamcnl Unit)-4{2)( 1}, Deihi
10. | Income-tax Officer ( Assessment Unit)-4(2)(2), Delhi
11. | Income-tax Officer (Assessment Unitj- qﬁﬁﬂ}, Delhi
12. | Income-tax Officer (Assessment Unit)-4 244}, Delhi >
13. | Income-tax Officer (Assessment Linit)-d(2)(5), Delhi
14, | Income-tax Officer (Assessment Unit-4(2)(6), Delhi
15. | Additional Joint Commissioner of Income-tax (Assessment Unit)-4(3), Delhi
16. | Deputy /Assistant Ll:lmrrusmunh_r_ﬁl_ﬂcm_lf ax {Assessment Unit)-3(33( 1), Delhi
17. | Income-tax Officer (Assessment Unit)}-4{3W2), Delhi
I8. | Income-tax Officer [Ammmt Unit=#3N3), Delhi
19. | Income-tax Dﬁ:cgr (Assessment Unit-43 K4}, Delhi
20, | Income-tax Officer (Assessment Unit)-4{31(5), Delhi
21. | Income-tax Officer (Assessment Unit-4316), Delhi
22, | Additional JJoint Commissioner of [ncome-tax :.q.saesmmm Uniti-4{4), Delhi
23, | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-3{4) 1), Delhi
24. | Income-tax Officer (Assessmemt Unity-4{4){2), Delhi
25. | Income-tax Officer (Assessment Unit)-4(4)(3), Delhi =
26. | Income-tax Officer (Assessment Unit)-3{4)(4), Delhi pr
27. | Income-tax Officer {Assessment Unit}-4(4)(5), Delhi
28. | Income-tax Officer (Assessment Unit)}-4(4)(6), Delhi

1. | Additional /Joint Commissioner of Income-tax (Assessment Unity-5(1}, Delhi
[ % Deputy (Assistant Commissioner of Income-tax I{Amm:nt Unit}=5(13 1), Delhi
3. | Income-tax Officer (Assessment Unit)-5(1)(2), Delhi
. 4, ] Income-tax Officer { Assessment Unit)-5(13(3), Dethi
i 5. | Income-tax Officer (Assessment Unit)-5(1%4), Delhi
6. | Income-tax Officer ( Assessment Linit)-5(1)43), Delhi
7. | Income-tax Officer ( Assessment Unit)-5(1%6), Delhi
B. | Additional (Joint Commissioner of Income-tax ( Assessment Unit)-5(2), Delhi
9. | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-5(23(1), Delhi
i, | Income-tax Officer (Assessment Unit)-5(2%2), Delhi
11, | Income-tax Officer (Assessment Unit)-3(2)3), Delka
12. | Income-tax Officer (Assessment Unit)-5(2X4), Delhi
13. | Income-tax Officer (Assessment Unit)-3(2)(5), Delhi 5
14. [ Income-tax Officer (Assessment Unit)-5(2X6), Delhi =
15, | Additional Teint Commissioner of Income-tax (Assessment Unit)-5(3), Delhi
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16. | Deputy /Assistant Commissioncr of Income-tax (Assessment Unit)-3(3)(1), Delhi
17. | Income-tax Officer (Assessment Unit)-5{3}2), Delhi '
18. | Income-tax Officer (Assessment Unit)-5(3)(3), Delhi
19. | Income-tax Officer ( Assessment Unit)-5(3 W4}, Delhi
20. | Income-1ax Officer (Assessment Unit)-5(3)(3), Delhi
21. | Income-1ax Officer [Msesm‘rem Unit)-5(316), Delhi
22| Additioral /Joint Commissioner of Income-tax [ Assessment Unit)-5(4), Delhi
23. | Deputy /Assistant Commissioner of Income-1ax (Assessment Unit)-5(4)(1), Delhi
24| Income-tax Officer (Assessment Unit)-5(4)(2), Delhi
75. | Income-tax Gﬂ'u:er (Assessment Unit)-5(4)(3), Delhi
26. | Income-tax Officer {Aﬁsl:ssm:nt Unit)-5{4}44), Delhi
27 | Income-tax Officer (Assessment Unit)-5(2)(5), Delhi r
2%, llli:l:lmﬁ:-lax {}ﬁ'ﬁ;er {Assessment Unity-5(4%6), Delhi
{Review Ulljl:tl, Drellui
1. _ Additional Joint Commissioner of Income-tax (Review Unit}-1(1), Delhi
. Deputy /Assistant Commissioner of Income-tax (Review Unit)-1{1)(1}, Delhi
3. _ Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1)(2), Delhi
4, | Income-tax Officer (Review Unit)-1{1)(3), Delhi
3, Income-tax Officer (Review Unit)-1(1)(4), Delhi
6, Income-tax Officer (Review Uniti-1(1)(5), Delhi
7. Additional /Joint Commissioner of Income-tax (Review Unit)- 1(2), Delhi
8. Deputy /Assistant ‘."_'ummmﬁmnff of Income-tax (Review Unit)- 1(2)(1), Delhi
9, Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{2){2), Delhi
10, Income-tax Officer (Review Unit)- 1{2)(3 ), Delhi
11. Income-tax Officer (Review Unit)- 102)(4), Delhi
12 Income-tax Officer (Review Unit}- 1(2)(5), Delhi L. o
13. | Additional /loint Commissioner of Income-tax (Review Linit)-1(3), Delhi
14 Deputy /Assistant Commissioner of Income-tax {Review Unit)- 1{3)(1), Dellu
15 Deputy /Asgistant Commissioner of Income-tax (Review Unit)- 1(3)(2), Delhi
16. Ineome-tax Officer (Review Unit) 1(3)(3), Delhi
7. Income-tax Officer {Review Unit)y 1{3¥4}, Delhi
18. | Income-tax Officer (Review Unit)- 1{3%3), Delhi
{Assessment Unit}-6. Delhi
s 7 Additional /Jaint Commissioner of Income-tax {( Assessment Unit)-6(1 ), Delhi
2. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- &(11(1), Delhi
3 Income-tax Officer (Assessment Unit)- -6(1)(2}, Delhi
= 4. | Income-tax Officer (Assessment Unit)-6(1 }f’!}, Delhi
5. | Income-tax Officer (Assessment Unit}-6(1 )4}, Delii
6. | Income-tax Officer (Assessment Unit)-6{1)35). Delhi
. 7. | Income-tax Officer { Assessment Unit)-6(1 }{ﬁ] Delhi
8 Additional /Joint Commissioner of lncome- fax {Assessment Linit)-6(2), Delhi
9, l_‘.leputy /Assistant Commissioner of Income-tax (Assessment Unit)-6{2) 1), Delhi
10, | Income-tax Officer { Assessment Unit}-6(2)(2), Delhi
11. | Income-tax Officer {Assessment Unit)- E{"}{Jj, Dby X
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12 | Income-tax Officer {Assessment Unit)-6(2)(4), Delhi
13. | Income-tax Officer { Assessment Unit}-6(2)(5), Delhi
14. | Income-tax Officer (Assessment Unit)-6(2)(6), Delhi
15. | Additional Joint Commissioner of Income-tax { Assessment Unit}-6{3), Delhi
16. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-6(3) ]} Delhi
17. | Income-tax Dfficer (Assessmeni L nit)-H3)(2), Delhi
rﬁ» Income-tax Officer (Assessment Unit)-6(3)(3), Delhi
19, | Income-tax Officer (Assessment Unit)-6(3)4), Delhi
20. | Income-tax Officer (Assessment Lnit)-6(3)(5), Delhi
21. | Income-tax Officer { Assessment Linit)-6(1)(&). Delhi
12, Additional Joint Commissioner of Lnnnm-:—m; (Assessment Unit)-6(4), Delhi
| 23. | Depury /Assistamt Commissioner cf Income-tax. {Amssm:nt Unit)-6{4) 1), Delhi
|24, | Income-tax Officer (Assessment Unit)-6(4)(2). Delhi
i 25, | Income-tax Officer { Assessment Unit)-6(2)(3), Delhi
26, | Income-tax ﬂfﬁm (Assessment Unit}-6{4)4), Delhi
27. | Income-tax Officer {Assessment Unit)}-6(4)(3), Delhi
28 | Ineome-tax Officer (Assessment Unit)-b(4)(8), Delhi
Assessment L e B
I. | Additional /Joint Commissioner of Income-tax (Assessment Linit)-7(1), Delhi
2. | Deputy /Assistant Commissioner of Income-tax {Asscssment | Linit)-7(1)(1), Delhi
| 3. | Income-tax Officer (Asscssent Unit)-7(1 2). Delhi
4. | Income-tax Officer (Assessment Unit)-7(1 ¥3), Delhi
5 Income-tax Officer { Assessment Unit)-7(1 {4), Delhi
. Income-tax Officer (Assessment Unit)-7(1)(5), Delhi
7. | Income-tax Officer ( Assessment Unit)-7(1)(6), Delhi
8, | Additicnal /Joint Commissioner of Income-lax (Assessment Unit)}-7(2), Delhi
9 Deputy /Assistant Commissioner of [ncome-tax { Assessment Unit)-7{2)(1), Delhi
10. | Income-tax Officer (Asscssment Umt_‘.l ?[“3]{1}, Delhi
11. | Income-tax Officer { Assessment Umu-'.n'{“E}[E}. Delhi
12. | Income-tax Officer { Assessment Unit}-7(2)i4), Delhi
13. | Income-tax Officer ( Assagsment Unit)-7¢2)(3), Delhi
14. | Income-tax Officer (Assessment Unit)-7(2)(6), Delhi
15. | Additional Joint Commissioner of Income-tax ( Assessment Unit)}-7(3), Delhi
16, I]epul.y / Assistant Commissioner of Income-tax {Assessment Unit)-T(3) 1), Delhi
17| Income-tax Officer (Assessment Unit)}-7(3)(2), Delhi
18, | Income-tax Officer {Assessment Limit}-7(3)(3), Delhi
19. | Income-tax Officer { Assessment Unit)-7633(4), Delhi
2. | Income-tax Officer (Assessment Unit)-7(3)(5), Delhi
21. | Income-tax Officer (Assessment Unit)-7(3)(6), Delhi
21, | Additional /Joint Commissioner of Income-tax ( Assessment Unit)-7(4), Delhi
23. | Deputy /Assistant Commissioner of Income-tas (Assessment Lnit)- -T(4)(1), Delhi
. 24, | Income-tax Officer {Assessment Lm1}—?{4]{2} Delhi
25, | Income-tax Officer { Assessment Lniu:'."{#]{'i}, Delhi
26. | Tncome-tax (Offi 1cer {Assessment Unit)-7(43(4), Delhi
27. | Income-tax Officer (Assessment Unit)-7(2)(53, Delhi

Fag&l!:rf-ﬁ



28. | Income-tax Officer { Assessment Unit)-7(4)(6), Delhi

(Assessment Lnit}-8, Delhi

I. _ﬁ;i:l:tmnal -"Jmm Cnh‘u‘.ﬂlﬂauuﬂ' of Income-tax (Assessment Unit)-8(1), Delhi

2. Deputy /Assistant Commissioner of Income-tax (Assessment Unit-8(1 i |}, Delhi

3. | Income-tax Officer (Assessment Unit)-8(1)(2), Delhi

d. [ncome-tax Officer (Assessment Unit)-801)(3), Delhi

A Income-tax Officer ( Asscssment Unﬂj 3{1}{4} Delhi

6. | Income-tax Officer | Assessment Unit)-8(1){5), Delhi ==
7. | Income-tax Officer (Assessment Unit}-8(1)(6), Delhi e

g, Additional /Joint Commissioner of Income-tax { Assessment Unit)-8(2}, Delhi

9. Deputy fAssistant Commissioner of Income-tax {Assessment Unit)-8(2)(1 ). Delhi

10, | Income-tax Officer {Assessment Unet)}-8(2)(2), Delhi
11, | Income-tax ODfficer (Assessment Lnit}-8(2)(3), Delhi

12. | Income-tax Dfficer (Assessment Unit)-8(2)(4), Delhi

13. | Income-tax Officer (Assessment Unit)}-8(2)(5), Delhi

14, | Income-tax Officer (Assessment Unit}-8(2)(6), Delhi

15 | Additional Joint Commissioner of Income-tax (Assessment Unit)-8(3), Delhi

16. Dﬁpul:r“-';hsslsiu.m ﬂnmm.ls.smnnr of Income-tax (Assessment Unit)-8{3)} 1 ), Delhi

17, | Income-tax Officer {hssessment Unit}-8(352), Delhi

18, | Income-tax Dfficer ( Assessment Unit)-8(3)(3), Delli

19. Inmml:—ta.x Officer (Assessment Uniat)-8(3 14}, Dethi

20. | Income-tax Dilicer (Assessment Unit)-8(3)(5), Delhi

21. | Income-tax Dfficer (Assessment Unit)-8(3)(6), Delhi j

22, | Additicnal Joint Commissioner of Income-tax (Assessment Unit)-8(4), Delhi

23, | Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-8(+)(1 , Delhi

24, | Income-tax Dfficer (Assessment Unit}-8(4)(2), Delhi

25, | Income-tax Difficer { Aszessment Lnit)-8(4)33), Dethi -

26, | Income-tax Officer (Assessment Unit)-B(43(4), Delhi

7. | Income-tax Officer (Asscssment Unit)-8(4)(5), Delhi

Income-tax Dfficer ( Assessment Unit)- 8(4)(6). Delhi

{Assessment Unit)-3, Delli

Additional (Joim Commissioner of Income-tax (Assessment Unit)-9( 1), Delhi

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-9(13(1), Delhi

Income-tax Officer [ﬁssessment Unit)8{1%2), Delhi

bl et i e o

Income-tax Officer ( A:mﬁam:m Unit)-9(1 % 3), Delhi

o e P L R S E

Income-tax Officer (Assessment Unit)-9(1 ¥4}, Delhi

Income- tax Officer { Assessment Unit)-9( 1 IS} Deli

Income-tax Officer {Assessment Unit)-9(1 §6), Delhi

Additional Joint {_unums.imntr of Income-tax (Assessment Unit)-9(2), Delhi

b e

D-epun' /Assistant Commissioner of qu:mnc -ax {Asmsm‘-&nt Unity-9023%( 1), Delhi

Income-tax Officer (Assessment Umi}-ﬁl{l}ﬂj Delhi

11.

Income-1ax Officer { Assessment Umt}-?{l}}{ 3), Delhi

12.

| Income-tax Officer (Assessment Unit)-9(2%4), Delhi
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13, Income-tax Officer (Assessment Unit)-9(2)(5), Delhi

14. Income-tax Officer (Assessment Unit)-3(2)(6), Delhi

15, _ Additional /Joint Commissioner of [ncome-tax msaessmem Unit)-9(3), Delhi

14. | Deputy /Assistant Commissioner of Income-tax (Assessment Unlt] 9{3]: 1}, Delhi |

17, Income-tax Officer (Assessment Unit)-9(2)(2), Delhi

18. ' Income-tax Officer {Assessment Unit)-9(3)(3), Delhi

19, Income-tax Officer (Assessment Unit)-9(3)(4), Delki i
|20 Income-tax Officer {Assessment L|n1t}-9{3]{‘5} Delhi

21. Income-tax Officer Mnﬁtﬂmmt Unit)}-S{ 34 63, Delhi

y i Additional /Joint Cﬂmmnsmnnr of Income-tax {Amﬁ:smm LUnit)-9(4), Delhi

23, Deputy /Assistant Commissioner of Income-tax {Ass:essment Unith-341(1), Delhi

24, Income-tax Officer (Assessment Unit)- 9(4)(2). Delhi

25, Income-tax Officer (Assessment Unit)-9(4)(3), Delhi

26.  Income-tax Officer (Assessment Unity-9(4)(4), Delhi

27. Income-tax Officer (Assessment Unit)- -{4) 5), Delh

28. | Income-tax Officer (Assessment Unit)-0(d)(6), Delhi

Additioral Joint Commissioner of Income-tax {Assessment Dinit)=10(1), Delhi

Deputy /Assistant Commissioner of Income-tax { Asscssment Unat)- 100131},

i A Delhi
3 | Income-tax Oflicer {Assessment Unith=-10(1 2}, Delhi |
e | Income-tax Officer (Assessment Unit)-10(1 13}, Delhi
| = Income-tax Officer (Assessment Unitl-10(1)(4). Delhi
6. Income-tax Officer (Assessment Unit)-10(1)(3), Delhi ==
. Income-tax Officer (Assessment Unit)-10(1)(6), Delhi 3
3 Additional Joint Commissioner of Income-tax ( Assessment t Unit)-1§2), Delhi
Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-1I2)( 1),
0. Delhi
10. Income-tax Officer {Asstsbment erthz]{z}, Delhi
11. Income-tax Oficer {Assemmcnt Unit)-10¢2)(3). D-l:lh.t__
12 ' Income-tax Officer {Asssssment Unit)-10¢23(4), Delhi
13. Income-tax Officer {:ks.sr:mam:m Unit)-102% 53, Delhi
14. Income-tax Officer (Assessment Unit)-10(2)6), Delhi
o Additional Joint Commissioner of Income-tax (Assessment Uhnit)-1003), Delhi
Deputy /Assistant Commissioner of Income-tax (Assessment Unity-1003)(1), '
16, Deelhi
| K _ Income-tax Officer { Assessment Unit)-10(3)(2), Delhi
18. Income-tax Officer (Assessment Unit)-10(3%3), Delhi
14, Income-tax Officer (Assessment Unit)-10(344), Delhi
20. Income-tax Officer (Assessment Unit)-10(3)(5), Delhi
21. Income-tax Officer (Assessment Unit)}-10(3)(6), Delki
22 Additional Joint Commissioner of Income-tax { Assessment IIthﬂ{#} Dielhi
" Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 10[4}{ 1 i
.| Delhi .
24. Income-tax D'JIiﬂli:l (Assessment Unit)- 10042, Delhi |
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23. Income-tax Officer (Assessment Unit)-10(4(3), Delhi
26. Income-tax Officer (Assessment Unit)-10(4)(4), Delhi
i 2 ' Income-tax Officer {Assemmem Unith-10{4 }(5), Delhi
28. Income-tax Officer { Assessment Unit-10{4)6), Delhi
{Review Unit)-
1. Additional /Joint Commissioner of Income-tax (Review Unit)-2({1), Delhi
2 Deputy /Assistant Commissioner of Income-tax (Review Unit)-2(1 %1}, Dethi
3. Deputy /Assistant Commissioner of [ncome-tax (Review Unit)-2{1 42}, Delhi
4, [neome-tax Officer (Review Unit}-2(1)(3), Delhi
%, [ncome-tax Officer (Review Unit)-2(13(4), Delhi
b, [ncome-tax Officer (Review Unit)-2i1 )(5), Delhi
7. Additional /Joint Commissioner of Income-tax (Review Unit) 2(2), Delhi
8. Deputy /Assistant Commissioner of [ncome-tax {Review Unit)- 2(Z)(1}), Delhi
2, Deputy /Assistant Commissioner of Income-tax {Review Umt) 2{21(2), Delhi
10. | Income-tax Officer (Review Unit)- 2(2)(3), Delhi
11. Income-tax Officer (Review Unit)- 2(2)(4), Delhi
1z Ingome-tax Officer (Review Unit)- 2(2)(5), Delhi
13. Additional Joint Commissioner of Income-tax {Review Unit)y-2(33, Delhi
14, Deputy /Assistant Commissioner of Income-tax (Review Unit)- 2(3)(1), Delhi
15, | Deputy /Assistant Commissioner of Income-tax (Review Unit)- 2{31(2), Delhi
16, | Income-tax Officer (Review Unit)- 2(3)(3), Delhi
17, Income-tax Officer (Review Unit)- 2(33(4), Delhi
18. Income-tax Officer (Review Unit)- 2(3)(5). Delhi
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Additional Joint Commissioner of Income-tax (Verification Unit)-1(1), Delhi

2. | Deputy /Assistant Commissioner of Income-tax ( Verification Uniti-1(1)(1), Delhi
|| Income-tax Officer (Verification Unit)-1(14(2), Delhi
4. Income-tax Officer (Verification Unit}-1(1)(3). Delhi
X Income-tax Officer (Verification Unitj-1(1)(4), Delhi
6. Income-tax Officer (Verification Unit)-1(1)(5), Delhi
T Income-tax Officer (Verification Unit)- 1(1)(6), Delhi _ _
8. Additional Joint Commissioner of Income-tax {Verification Unit})- 1(2), Delhi
9, Deputy /Assistant Commissioner of Income-tax (Verification Unit}-1(2)(1), Delhi
10, Income-tax Officer (Verification Unit)-1(2)(2), Delhi
11, Income-tax Officer (Verification Unit)-1(2)(3), Delhi
12, Income-tax Officer (Verification Unit)-1{2)(4), Delhi
13. Income-tax Officer (Verification Unit)-1{2)(5), Delhi
14. Income-tax Officer (Verification Unit)-1(2)(6), Delhi :
L%y Additional Jeint Commissioner of Income-tax {Verification Unit)-1(3), Delhi
16. Deputy /Assistant Commissioner of Income-tax (Verification Unit}-1{3)(1), Delhi
17. Income-tax Officer (Verification Unit)-1(3)(2), Dethi
| Income-tax Officer (Verification Unit)-1(3 M3), Delhi
19. Income-tax Officer (Verification Unit)-1(344), Delhi
20, Income-tax Officer (Verification Unit}-1(3 W 3), Delhi
i1, Income-tax Officer {Verification Unit)-1{2)(6), Delhi
erification L Delhi :
1. Additional /Joint Commissioner of Income-tax (Verification Unitp-2(1), Delhi
4. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-2(1 M1y Dethi
: 7 Income-tax Officer (Verification Unit)-2(1 )2}, Delhi
4. Income-tax Officer (Verification Unit)-2(1 3}, Delhi
. Income-tax Officer (Verification Unit)-2(1)(4), Delhi
6. | Income-tax Officer (Verification Unit)-2{1%5), Delhi
7. Income-tax Officer (Verification Unit)-2(1)(6}, Delhi
8. Additional Joim Commissioner of Income-tax { Verification Unit)- 2(2), Delhi
9. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-2{2)(1), Delhi
|10, Income-tax Officer (Venfication Unit)-2(2)(2), Delhi
11. Income-tax Officer (Verification Unit)-2(2)(3). Delhi
12, Income-tax Officer (Verification Unit)-2(2)(4). Delhi
13, [ncome-tax Officer (Verification Unit)-2(2)(5), Dethi
14. [ncome-tax Officer (Verification Unit)-2(2)6), Delhi _
13. | Additional Joint Commissioner of Income-tax (Verification Unit)-2(3), Delhi
16. | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-2(33(1), Delhi
17 Income-tax Officer (Verification Unit)-2(3)(2), Delhi
18. Income-tax Officer (Verification Unit)-2(3)(3), Delhi
19. Income-tiax Officer (Verification Unit}-2(3)(4), Delhi
20. | Income-tax Officer (Verification Unit)-2(3)(3). Delhi
21, | Income-tax Officer (Verification Unit)}-2(33(6). Delhi
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crification Unit)-3 i

Additional /Joint Commissioner of Income-tax (Verification Unitp-3(1), Delhi
| 2 Deputy [Assistant Commissioner of lncome-tax (Verification Unit}-3(1)(1). Delhi
3 [ncome-tax Officer ( Verification Unit)- 3(13(2), Delhi
4. Income-tax Officer (Venfication Unit)-3(1)(3), Delhi
3. | Income-tax Officer (Verification Unit)-3(1){4), Delhi
6. [ngome-tax Officer { Verification Unit)-3(115), Delhi
7. | Income-tax Officer (Verification Unit)-3(1}{6), Delhi
8. Additional /Joint Commissioner of Income-tax {Verification Unit}- 3(2), Delhi |
9. D:puw {Assistant Commissioner of Income-tax (Verification Unit)-3(2)(1] ), ] D:]J:u
[ I | neome-tax Di_'!“:gr._:_r{'f:nf'uuuun Unit)-3(23(2), Delhi -4
| &, Income-tax Officer (Verification Unit)-3(2)(3), Dethi i
P I [neome-tax Officer (Verification Unit)-3(2)i4), Delhi
- [ncome-tex Officer {Verification Unit)-3(2)(5), Delhi
14 Income-tax Officer (Verification Unit)-3(2)(6), Delhi
13. ! Additional /Joimt Commissioner of Income-tax (Verification Unit-3(3), Delhi
|15 Depun' /Assistant Commissiener of Income-ax (Verification Unit)}-3(3)(1). Delhi
_17. | Income-tax Officer (Verification Unit)-3(3)(2), Delhi i
15. Income-tax Officer (Verification Unit)-3(3)(3}, Delhi
19. Income-tax (HTicer (Verification Unit)-3(3)(4), Delhi
20. | Income-tax Officer (Verification Unit)-3(3)(5), Delhi
| 21 Income-tax (MTicer (Verification Unit)-3(3)(6), Delhi
eri
L Additional Joint Commissioner of Income-tax (Verification Unit}-4(1), Delhi
2. | Depury /Assistant Commissioner of Ineome-tax (Verification Unit)-4(1(1), Delhi
3 lu:umu:-l'.e::-: Officer (Verification Unit)=4(1)(2}, Delhi
4. Income-tax Officer { Verification Unit)-4(1)(3}, Delhi —
5. Income-tax Officer (Verification Unit)-4{1 H4}, Delhi o
. Income-tax Officer (Verification Unit)-4{1}5). Delhi il
T Income-tax Officer (Verification Unit)-4{1 )6}, Delhi T
8. Additional /Joint Commissioner of Tncome-tax (Verification Unit)- 4(2), Delhi N
9, Deputy /Assistant Commissioner of Income-tax (Verilication Unit)-4(2)(1 ), Delhi
10, Income-tax Officer (Venfication Unit)}-4{2)(2), Delhi } L
1. Income-tax, Officer (Verification Unit)-4(2)(3), Delhi
12, Income-tax Officer (Verification Unit)}-4(2)(4). Delhi
13. Income-tax Officer [Vertﬂmtmn Unit)-4{2)(5), Delhi
14. Income-tax Officer (Verification Unit)}-4{2)(6), Delhi
13. | Additional /Joint Commissioner of Income-tax (Verification Unit}-4(3}, Delhi
16. | Deputy {Assistant Commissioner of Income-tax (Verification Unit)-4(3)(1), Delhi
17. | Income-tax Officer (Verification Unit)-4(3)(2), Delhi
18. | Income-tax Officer (Verification Unit)-3{3)(3), Delhi
19, | Income-tax Officer {Verification Unit}-4(3)(4), Delhi
20, Income-tax Officer (Verification Unit}-4(33(5), Delhi
21, | Income-tax Officer { Verification Unit}-4(3)6), Delhi —
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echnical Uni hi

Additional /Joint Commissioner of [ncome-tax (Technical Unit)-1(1), Delh

P Deputy /Assistant Commissioner of Income-tax {Technical Unitl-1(1)(1). Delhi .
3. Depaty (Assistant Commissioner of Income-tax { Technical Unit)-1(1 1(2), Declhi N
4. Income-tax Officer (1echnical Unit)-1(1)(3), Delhi i
5. Income-tax Officer (Technical Unit)-1{1)(4). Delhi
fi. Income-tax Officer (Technical Unit)-1{1)5), Delki
= Additional Joint Commissioner of Income-tax (Technical Unit)- 1(2), Delhi =
L % Deputy /Assistant Commissioner of Income-tax { Technical Unit)- 1(2K1), Delhi
- | Deputy fAssistant Commissioner of [ncome-tax (Technical Unit)- 1{23(2}, Delhi
10, Income-tax Officer (Technical Unir)- 1(2)(3), Delhi
11. | Income-tax Officer (Technical Unit)- 1{2)(4), Dethi
12. | Income-tax Officer (Technical Unitj- 1(2)(5), Delhi
13, Additional Joint Commissioner of Income-tax (Technical Unit)-1(3), Delhi
14, Deeputy /Assistant Commissioner of Income-tax (Technical Unit)- 1(3)(1), Delhi : ,
15 Deputy /Assistant Commissioner of Income-tax (Technical Unit)- 1(342), Delhi '
16. Income-tax Officer (Technical Unit)- 1{3)(3), Delhi
17. Income-tax Officer (Technical Unit)- 1(33(4), Delhi
I8. | Income-tax Officer (Technical Unit)- 1{3)(5), Delhi g
Assessm mitj-1, H rah
I. | Additional Joint Commissioner of Income-tax (Assessment Lnit), 1(1),H yderabad |
2. | Deputy /Assistant Commissioner of Income-tax (Aszessment Unit), 1(1)1), Hyderabad
3 Income-tax Officer { Assessment Unit}-1{1}{2), Hyderabad |l
4. | Income-tax Officer (Assessment Unit)-1(1)3), Hyderabad
5 Income-tax Officer (Assessment Unit)- 1 | §4), Hyderabad
f. Income-tax Officer {Assessment Unit)-1{1)(5), Hvderabad
7. | Income-tax Officer (Assessment Unit)-1(1)(6), Hyderahad
8. | Additional /Joint Commissioner of Income-tax (Assessment Unit}, {2} Hyderabad
9 | Deputy /Assistant Commissioner of Income-tax {Asscssment Unin-1(2)(1), Hyderabad
10, | Income-tax Officer ( Assessment Unit)-1{212), Hyderabad
1L | Income-tax Officer (Assessment Unit)-1{2)(3), Hyderabad -
12| Income-tax Officer (Assessment Unit)-1(2)i4). Hyderabad
3. Income-tax Officer ( Asscssment Unit)-1(2)(5), Hyderabad
L — il Income-tax Officer (Assessment Unit)-1{2)(6), Hyderabad
I5. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1{3), Hyderabad
16. | Deputy /Assistant Commissioner of Income-tax (Assessment Unil}-1(3)(1 ), Hyderabad |
17. | Income-tax OMficer (Assessment Unit)-1(3(2), Hvderabad ¥
18.  Income-tax Officer (Assessment Unit)-1(3)(3), Hyvderabad
19. | Income-tax Officer (Assessment Unit)-1(3)(4), Hyderabad
20. | Income-tax Otfficer (Assessment Unit)-1(3)(5), Hyderabad
21, Income-tax Officer (Assessment Unit}-1{3)6), Hyderabad an. =
22, | Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(4), Hyderabad
23. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Hyderabad
24.  Income-tax Officer (Assessment Unit)-1 (43(2). Hyderabad
25. | Income-tax Officer (Assessment Unit)-1 (433}, Hyderabad
26. Income-tax Officer {Asscssment Unit)-1(4)14), Hyderabad
27, Income-tax Officer (Assessment Unit)-1{4)(5), Hyderabad = E
28. | Income-tax Officer | Assessment Uni1)-1{4)(6), Hyderabad =]
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Assessment 17

8

Fndt:ihmnal /Joint Commuissioner of Income-tax [Assessment Unit)-2(1 ),Hvderabad

— % ' [Assistant Commissioner of Income-tax (Assessment Unit), 2(1)(1),Hyderabad |
e Income-tax Officer {Assessment Unit)-2(1 K2}, Hyderabad

4, | Ineome-tax Officer (Assessment Unit)-2(1 13 ). Hyderabad

5. | Income-tax Officer {Assesament Unit)-2(1 4}, H}':I:ru.had

&, | 1]_'_Il2ﬂ!‘IZIE-tIE'L Officer (Assessment Unit)-2(1'45), Hyderabad

7. | Income-tax Officer (Assessment Unit)-2(1 )6}, Hyderabad
e Additional /Joint Commissioner of Income-tax (Assessment nit),2{2)Hvderabad

9, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-2(2)(1), Hyderabad
10, | Income-tax Officer {Asscssment Unit)-2(2K2), Hyderabad

11. | Income-tax Officer (Assessment Unit=2(2)3). Hyderabad o

12. | Income-tax Officer (Assessment Unit}-2(24), Hyderabad

13. | Income-tax Officer (Assessment Unit)-2(2%5), Hyderabad

14. | Income-tax Officer (Assessment Unit)-2(2%6), Hyderahad

15. | Additional /Joint Commissioner of Income-tax Assessment Unit}-2(3), Hyderahad

16. Deputy /Assistant Commissiener of Income-tax ( Assessment Unit)-2(3)(1), Hyderabad |

1. | Income-tax Officer (Assessment Unit)-2(3(2), Hydermbad !
18, | Income-tax Officer (Assessment Unit}-2(3 )3 ), Hvderbad 5

19, Income-tax Officer (Assessment Unit)-2{334), Hyderabad '
20, | Income-tax Officer (Assessment Unit)-2{3)(5), Hydembad

21. | Income-tax Officer (Asscssment Unit)-2(3 6}, Hyderabad

p Additional /Joint Commissioner of Income-tax {Assessment Unit)-2(4), Hyderahad ‘

23. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit}-2{4)(1}, Hydr:fab.&u:l

24. Income-tax Officer (Assessment Unit)-2(4)(2). Hyderabad -

25 Income-tax Officer { Assessment LUnit)-2(4 )3 ). Hyderabad

26. Income-tax Officer (Assessment Unit)-2(4)(4). Hvderabad

27. | Income-tax Officer (Assessment Unit)-2(4)(3), Hyderabad

28. | Income-lax OlMicer (Assessment Unit)-2(4)6), Hydembad

(Assessment Unit)-3, Hyderabad

L Additional /Joint Commissioner of Income-tax (Assessment Unit)-3(1 ), Hyderabad
2, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3( 1)1 )Hyderabad
i Income-tax Officer (Assessment Unit)-3(1)(2), Hvderabad
4. Income-tax Officer (Assessment Unit)-3(1)(3 ). Hyderabad
. Income-tax Officer (Assessment Unit)-3(1}4), Hyderabad
6. | Income-tax Officer (Assessment Unit)-3(1)(5), Hyderabad
7. Income-tax Officer (Assessment Unitp-3(1)(6), Hyderabad
8. _ Additional /Joint Commissioner of Income-tax (Assessment Unit}-3{2)Hyderabad
9. LDreputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(2)( 1), Hyderabad |
10. | Income-tax Officer {Assessment Unit)-3(2)2), Hyderabad
11. | Income-tax Officer (Assessment Linit}-3(2H3), Hyderabad R
12. | Income-tax Officer {Assessment Unit)-3({2)(4), Hyderabad
13. | Income-tax Officer {Assessment Unit}-3{2)}5), Hyderabad
14. Income-tax Officer (Asscssment Unit)-3(2)(6), Hyderabad
15. | Additional /Joint Commissioner of Income-tax (Assessment Unit)-3(3), Hyderabad
5.  Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-3{3)(1), Hyderabad
17. | Income-tax Officer (Assessment Unit)-3(3)(2), Hyderabad
.18 | Income-tax Officer (Asscssment Unit)-3(3)(3), Hyderabad
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19, | Income-tax Officer (Assessment Unit)-2(3)(4), Hyderabad =
20. | Income-tax Officer (Assessment Unit)-3(3)(5), Hvderabad o
|21 | Income-tax Officer (Assessment Llnit)-3(3)(6), Hyderabad I
22, | Additional /Joint Commissioner of [ncome-tax { Assessment Unit)-3(4). Hvderabad
23. | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-3(4) 1), Hyderabad
24, | Income wx Officer (Asscssment Unit)-3(4)(2), Hyderabad
23. | Income-tax Officer (Assessment Unit)-3(4)(2), Hyderabud
26, Income-tax (MTicer (Assessment Unit)-3(444), Hyderabad
27, Income-tax Officer (Assessment Unit)-3(3)(5), Hyderahad
| 28, | Income-tax Officer ( Assessment Unitp-3{416), Hvderabad

ent Unit derabad it v
L Additional Joint Commissioner of Income-tax (Assessment Unit)-4(1), Hyderabad
2. | Deputy/ Assistant Commissioner of Income-tax ( Assessment Unit}-4(13(1), Hyderabad
| =E Income-tax Officer (Assessment Unit}-4( 12}, Hyvderabad
4, Income-tax Officer (Assessment Limity=34(1)3), Hyderabad
5 Income-tax Officer (Assessment Unit)-4{1)4), Hyderabad
| 6. [ Income-tax Officer { Assessment Urit)-4{1)(5). Hyderabad =
7. Income-tax Oificer (Assessment Unit)-4(1 }6). Hyderabad L
% Additional Joint Commissioner of Income-tax {Assessment Unit)4(2), Hyderahad B
9. Deputy /Assistant Commissioner of Income-tax ( Assessment Unit)}-4(2){1), Hyderabad |
10, Income-tax Officer (Assessment Unit)-4(2)2), Hyderabad
1. | Income-tax Officer (Assessment Unit)-4(2)3), Hyderabad
12. | Income-tax Officer {Assessment Unit}4(2)4), Hyderabad - —|
13. | Income-tax Officer {Assessment Unit)}-4(2)(5), Hyderahad i
14. | Income-tax Officer (Assessment Unitl-4(2)(6), Hyderabad .
13, | Additional Joint Commissioner of Income-tax (Assessment Unit) 4(3), Hyderabad |
16. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-4(3)(1), Hyderabad i
17, | Income-tax Officer (Assessment Unit)-4(3)(2), Hyderabad
18. | Income-tax Officer (Assessment Unit)-4(3)(3), Hyderabad
19 | Income-tax Officer (Assessment Unit}-4(3)(4), Hyderabad i
20. | Income-tax Officer (Assessment Unit)-4(3)(5), Hvderabad i
21. | Income-tax Officer (Assessment Unit J4(3)i6). Hyderahad
22, | Additional /Joint Commissioner of Income-tax (Assessment Unit)-4(4), Hyderabad
.23, | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)=-4(4 (1}, Hyderabad _
24. | Income-tax Officer (Assessment Unit)-4{4)(2), Hyderabad i |
23, | Income-tax Officer (Assessment Unit)-4(4(3), Hyderabad ; |
26. | Income-tax Officer (Assessment Unit)-4(4)(4), Hyderabad i
27. | Income-tax Officer (Assessment Unit)-4(4)(5), Hyderabad J
28. | Income-tax Officer (Assessment Unit)-4(4)(6), Hydcrabad

(Verification Unit)-1, Hvderabad

Additional Joint Commissioner of Income-tax (Verification Unit)-1(1), Hyderabad

Dieputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1)(1), Hyderabad |

Income-tax Officer {Verification Unitd-1(1)(2), Hyderahad

=3

Income-tax Officer {Verification Unit}-1(1 43), Hyderabad

Income-tax Officer (Verification Unit)-1(1 ¥4), Hyderabad

sl bl P b [ ] oy

Income-tax Officer (Verification | nit)-1¢1)(3). Hyderabad
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i

Income-tax Officer (Verification Unit)-1(1)(6), Hvderabad

8. Additional Joint Cﬂn‘umss‘:uner of Income-tax (Verification Unit}- 1(2). Hyderabad
= Deputy /Assistant E‘umtamﬂm:r of Income-tax (Vernfication Unit)-1{2)(1), Hyderabad
10, Income-tax (fTicer (Veri fication Un:t}]{l}fﬂl, Hyderabad
11, In_qm_rne Ia.:~: Dﬁ'mer {Verification Unit)- 10213}, H_'r'deral:nad
12. | Income-tax E‘rITn..:r (Verification Linit)=1¢2)(4), Hyderabad g
I3. Income-tax Officer (Verification Unit}-1{2)5), Hvderabad
14 | Income-tax Officer (Verification Unit)-1(2)(6), Hyderabad
15, | Additional /Joint Commissianer of Income-tax (Verification Unit)-1(3), Hyderabad
16. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3)(1), Hyderabad
17. Income-tax Officer (Verification Unit)=1¢3)(2), Hyderabad

18.
19

Income-tax Officer (Verification Unit)-1{3)(3), Hyderabad

[ncome-tax Officer {"lu"enﬁﬂatmn Untt)-1{3)(4), Hyderabad

70,

s

Income-tax []ffnm'ﬂ’tnﬁcal|nn Ulnit}=1(3)(3). Hyderabad

[ncome-tax Officer (Verification Unit)-1(2)(6), Hyderabad

Additional /Joint Commissioner of [ncome-tax (Review Unit)-1{1), Hyderabad

Deputy /Assistant Commissioner of [ncome-tax (Review Unit)-1(1)(1), Hyderabad

Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1)(2), Hyderabad

| Income-tax Officer (Review Unit)-1(1 )3}, Hyderabad

| Income-1ax Officer (Review Unit)=1{1 44}, Hyderabad

Income-tax Officer (Review Unit)-1{1)3), Hyderabad

Additional .-‘_Tmrlt Commissioner of Income-tax (Review Unit)- 1{2), Hyderabad

Deputy /Assistant Commissioner of [ncome-tax {_Rewm Unity- 1{2)(1), Hyderabad

Deputy /Assistant Commissioner of Income-tax (Review Unit}- 1{2){2), Hyderabad

Income-tax Officer (Review Unit)- 1{2K3), Hyderabad

Income-tax Officer (Review Unit)- 1{2§4), Hyderabad

lncume~la.'~: Officer (Review Unit)- 1{2K5), Hyderabad

13,

Additional Joint Commissioner of Income-tax (Review Unit)-1(3), Hyderabad

14,

Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(3)( 1), Hyderabad

15,

. Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(3)(2), Hyderabad

16.

| Income-tax Officer (Review Unit)- 1(3)(3), Hyderabad

17,

Income-tax Officer (Review Unit)- 1(3){4), Hyderabad

18

| Income-tax Officer (Review Unit)- 1{3)(5), Hyderabad

Asy

Unity-1, Visa

Additional Toint Eﬁmmmmﬂer of Income-tax {Assessment Linit)-1(1), Visakhapatnam

Deputy /Assistant Commissioner of Income-tax ( Assessment Unity-1(13(1),
Visakhapatnam

| Income-tax Officer {Ams;r_n:m Unit)- 10112}, Visakhapatnam

Income-tax Officer {Assessment Unit)-1{1)(3), Visakhapatnam

Income-tax Officer (Assessment Unit)-1(1¥4), Visakhapatnam

Income-tax Officer (Assessment Unit)-1{1§3), Visakhapatnam

Income-tax Officer (Assessment Unit)-1{1X6), Visakhapatnam

Additional /Joint Commissianer of Income-tax (Assessment Umi)-1(2), Visakhapatoam |

:ﬂ?nr-"?*!-"'lr":ﬂ'*

Deputy /Assistant Commissioner of Income-tax ( Assessment Unit)- 1{2) 1),
Visakhapatnam
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10, Income-tax Officer (Assessment Unit)-1(2x2), Visakhapatnam
1Y Income-tax Officer (Assessment Unit)-1(2x3), Visakhapalnam
| L& Income-tax Officer ( Assessment Unit)-1(2)4), Visakhapatnam
| 13 Income-tax Officer [ Assessment Linit)-1{2)(5), Visakhapatnam
' 14, Income-tax Officer (Assessment Unit)- 1{2)i6}, Visakhopainam
T 13. | Additional /Joint Commissioner of Income-tax (Assessment Unit}-1(3), Visakhapatnam
186, Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- 1(3)(1),
- Visakhapatnam
17, Income-tax Officer {Assessment Linit)- 1{3)[1}, Visakhapatnam
18, Income-tax Officer (Assessment Unit)-1(3)(3), Visakhapatnam
19, [mcome-tax Officer { Assessment Unit)=1(3)(4), Visakhapainam
20, Income-tax Officer (Assessment Unit}-1(3 (3}, Visakhapatnam
21. lmum: tax Officer {Assessment Unit)-1(3)(6), Visakhapatmam j
22, Additional Joint Commissioner of Income-tax { Assessment Unit)-1{4), Visakhapatnam |
23, Deputy /Assistant Commissioner of Income-tax (Assessment Umit)-1{4) 1), |
Visakhapatnam |
24, Income-tax Officer (Assessment Unit)- |ll’4]{2]. Wsakh,apanwn '
25, Income-tax Officer (Assessment Unit)-1{4)(3), Visakhapatnam
26. Income-tax Officer (Assessment Unit)-1{43(4), Visakhapatnam
27, Income-tax Officer (Assessment Unit)-1(43(3), Visakhapatnam
248. Income-tax Officer (Assessment Unit)-1(4)(6), Visakhapatnam
1. Additional Joint Commissioner of Income-tax {Assessment Unit)-1(1), Bhubaneswar
2, Deputy /Assistant Commissioner of Income-lax { Assessment Unnt)-1{1)(1},
Bhubaneswar
3, [neome-tax Oifficer (Assessment Unit)-1(1 K2}, Bhubaneswar
4 Ineome-tax Officer | Assessment Unit)-1(1)3), Bhubaneswar
2 [ncome-tax Officer (Assessment Unit)-1(14), Bhubaneswar
& [ncome-tax Officer (Assessment Limit)-101 W5}, Bhubanecswar
I Income-tax Officer (Assessment Unit)-1(1 )6}, Bhubancswar
= Additional /Joint Commissioner of Income-tax (Assessment Unit-102), Bhubaneswar
I 9. Deputy /Assistant Commissioner of Income-tax ( Assessment Unit)- 12} 1),
| | Bhubaneswar
10, Income-tax Officer (Assessment Unit)-1(2)2), Bhubaneswar
{ 11 Income-tax Officer (Assessment Unil}-l{.l_}_l;_S_h Bhubaneswar
12, Income-tax Officer ( Assessment Unit)-1(2)(4), Bhubaneswar
13, Income-tax Officer ( Assessment Unit)-1{2)(3), Bhubaneswar
14, Income-tax Otficer (Assessment Unit)- 1{2)(6), Bhubaneswar
185, Additional Joint Commissioner of Income-tax (A ssessment Unit)}-1{3). Bhubaneswar
16, Deputy ‘Assistant Commissioner of Income-tax (Assessment Unit)- 1{3)(1),
Bhubaneswar
17 Income-tax Officer { Assessment Unit)-1(33(2), Bhubaneswar
18, Income-tax Officer (Assessment Unit)-1(3)(3), Bhubanéswar
19, | Income-tax Officer (Assessment Unit)-1(3)(4), Bhubaneswar
20 Income-tax Officer { Azsessment Unit)-1(3)(5), Bhubaneswar
2. Income-tax Officer (Assessment Unit)-1(3)(6), Bhubaneswar
22, Additional Joint Commissioner of Income-tax (Assessment Unitj=1(4). Bhubancswar
23, Deputy /Assistant Commissioner of [ncome-tax (Assessment Unigi=1(43(1),

] Bhubaneswar
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Ineome-tax Officer (Assessment Unit)-1(43(2), Bhubaneswar

23, | Income-tax Officer (Assessment Unit)-1{4)(3), Bhubaneswar

| 26 _[gcﬂme-tax Officer (Assessment Unit)-1(4)(4), Bhubaneswar Tl - o
1 Income-tax Officer { Assessment Unit)-1(43{5), Bhubaneswar
28

Income-tax Officer (Assessment Unit)-1{4)(6], Bhubaneswar

erification Unit)-1, Guntur

1 | Additional [Joint Commissioner of Income-tax (Verification Unit-1( 1), Guntur

4 DCPLU-} /Assistant Commissioner of Income-tax (Verification Unit)-1¢1 )(1), Guniur
3, | Income-tax Officer (Verification Unit)-1(] I){E} Guntur

4. | Income-tax Officer (Verification Unit)-1{1 ¥ 3), Guntur

5. | Income-tax Officer { Verification Unit)}-1(1)4), Guntur - i
&5 | Imnmtm 'Dﬁ' icer (Verification Unit)-1(1 X5}, Guntur

1. | Income-tax Officer ( Verification Uit} 11} &6). Guntur

1. | Additional Joint Commissioner of Income-tax {Verification Unit)- 1{2), Guntur

9, Deputy /Assistant Commissioner of Income-tax { Verification Unit)-142% 1), Guntur
10. | Income-tax Officer (Verification Unit)-112)2), Guntur

11. | Income-tax Officer (Verification Unit)-1{2%(3), Guntur

12 Income-tax (fficer (Verification Linit)-1(2)4), Guntur

13, Income-tax Officer (Verification Uinit)-1{2)5), Guntur

14. | Income-tax Officer (Verification Unit)-1(2y6), Guotgr
153. | Additignal /Joint Commissioner of Income-tax (Verification Unit)-1{3), Guniur

16. Deputy /Assistant Commissioner of Income-tax {Verification Unit)-1(3)( 1), Guniur
17. Income-tax Officer (Verification Unit)-1(3)(2), Guntur

18. | Income-tax Officer (Verification Unit)-1(3)3), Guntar M

19, | Income-tax Officer {(Venfication Unit)}-1(3)4), Guntur

20. | Income-tax Officer ( Verification Unit)-1{3)5), Gunur

21. Income-tax Officer { Venfication Unit)-1(3)6}), Guntur 5
eri

L. | Additional Joint Commissioner of Income-tax (Verification Unit)-1{1), Cuttack

2 [ Deputy /Assistant Commissioner of Income-tax { Verification Unit)-101)(1),  Cuttack
X Income-tax Officer { Verification Unit)-1(1¥2), Cuttack

4. | Income-tax Officer (Venfication Unit)-1(1%3), Cuttack =

5. Income-tax Officer (Verification Linit)-1(1)(4), Cutiack J

6. [ncome-tax Officer (Verification Unit)-1{1)5), Cuttack

T Income-tax Officer (Venfication Unitl-1(146), Cuttack Hod®

5. Additional Joint Commissioner of Income-tax (Verification Lnit)= 1(2), Cuttack

9. Deputy /Assistant Commissioner of Income-tax (Verification Umit)-1(2)(1), Cuttack
10, Income-tax Officer (Verification Unit}- 1{2)2), Cuttack

11. Income-tax Officer (Verification Unit)-1{2)3), Cuttack

12. Income-tax Officer (Verification Unit)-1{2x4), Cuttack

13, Income-tax Officer (Verification Unit)}-12)5), Cuttack

14, Income-tax Officer (Verification Unit)-1(2K6), Cuttack

15. | Additional /Joint Commissioner of Income-lax (Verification Unit)-1(3), Cuttack

16. Deputy /Assistant Commissioner of Income-tax (Verification Unit)y-1(3)1), Cuttack
i7. Ineome-tax Officer (Verification Unit)-1(3)2), Cuttack

16 =i

Income-tax Officer (Verification Unit)-1{3X3), Cuttack
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19. | Income-tax Officer (Verification Unit)-1(3)(4), Cuttack
D Income-tax Officer (Verification Unit)-1(31(35), Cuttack
4. Income-tax Officer (Verification Unit)-1(3)(6), Cuttack

Assessment Unit)-1, Kolkata

[ 1 Additional (Joint Commissioner of Income-tax (Assessment Unit)-1{1), Kolkata |
2, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Kolkata
3, Income-tax Officer { Assessment I_innj—l (1)2), Kolkata
4, Income-tax Officer {Assessment Unit)-1(1)(3), Kolkata
5i Income-tax Officer (Assessment Unit)-1(1 <), Kolkata |
6. Income-tax Officer (Assessment Unit)-1(1)(5), Kolkata
i3 Income-tax Uilicer (Assessment Unit)-1(1§6), Kolkata
8. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2). Kolkata
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(2)(1), Knlkata
10. Income-tax Offficer (Assessment Unit)-1(2)2), Kolkata
11. Income-tax Officer {Assessment Unitl1{2X3), Kolkata
12, Income-tax Officer {Assessment Unit)-1(2)(4), Kolkata
13 Income-tax Orfficer {Assessment Unit)-1(2)(5), Kolkata
14. Income-tax Officer {Assessment Unit)-1{2)6), Kolkata 3
15, Additional Joint Commissioner of Income-tax (Assessment Unit)-1(3}), Kolkata |
16. Deputy ‘Assisiam Commissioner of Income-tax { Assessment Unit)-1(3)(1), Kolkata
17. Income-tax Officer {Assessment Unit)-1(3)(2), Kolkata
I8, Income-tax Offi icer { Assessment Unit)-1{3%3), Kolkata I
|15 Income-tax DI-FIEET{H'R‘EEMH'IEHI Linit}=1{3)(4), Kolkata L B .
|20, | Income-tax Officer {Assessment Unit)-1{3)(5}, Kolkata
| b Income-tax Oflicer { Assessment Unit)-1(3)(6), Kolkata
| Additional AJoint Commissioner of Income-tax (Assessment Unit)-1(4), Kolkata
i Deputy /Assistant Cnnmussmm:r of [ncome-tax (Assessment Unit)- -1(4( 10, Kolkata
24, Income-tax Officer (Assessment Unit}-1{4)(2}, Kolkata
[ 5 Income-tax Officer { Assesement l.f::lit}-l_l[:!‘iﬁ},, Kolkntn
26. Income-tax Officer (Assessment Unit)-1{4)(4), Kolkata L
27, Income-tax Officer (Assessment Unit}-1(4)(5), Kolkata 2 '
28, Income-tax Officer {Assessment Unit)-1(4)6), Kolkata J
ment Unit)-2, Kol
(5 Addrtional Jeint Commissioner of Income-tax {Assessment Unit)-2(1 ), Kolkata
| Deputy (Assistant Commissioner of Income-1ax | Assessment Unit)- Z(1) (1), Kolkata
3. Income-tax Officer (Assessment Unit)}-2{1)(2), Kolkata
4. Income-tax Officer (Assessment Unit)-2{1)(3), Kolkata
5. | Income-tax ﬂﬂ' 1cer { Assessment Unit)-2(1)(4), Kolkata
6. | Income-tax Officer (Assessment Unit)-2(1)(5}, Kolkata
LT | Income-tax Officer (Assessment Unit)-2(1)6), Kolkata
8 Additional /Joint Commissioner of Income-tax (Assessment Unit)-2(2), Kolkata
9| Deputy /Assistant Commissioner of Income-tax [Assesuler_:l Unit}-2{2M 1), Kolkata
10. Income-tax Dfﬁ:&rm‘m&ﬂﬁmnl Unit}-2(242), Kolkata
Bk Income-tax Officer (Assessment Unit)-2(213), Kolkata
12, Income-tax Officer { Assessment Unit)-2(2)4), Kolkata
13. Income-tax Officer (Assessment Unit)-2(243), Kolksta
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i4. Income-tax Officer (Assessment Unit)-2(2)(6), Kolkata
I5. Additional AJoint Commissioner of Income-tax (Assessment Unit)-2(3), Kelkata
16 Deputy /Assistant Commissioner of Income-tax (Assessment Unity-2(3)(1), Kolkata
i7. Income-tax Officer {Assessment Unit)-2(3)2), Kolkata
I8 Income-tax Oificer {Assessment Unity-2(3%3), Kolkata
19. Income-tax Officer {(Assessment Unit)}-2(354), Kolkata
20. Income-tax Officer (Assessment Lnit}-2{3)5), Kolkata
21, | lncome-tax Officer (Assessment Unit)-2(3)6), Kolkata
72 Additional Joint Commissioner of Income-tax (Assessment Lnit)-2(4), Kolkata
23. Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-2(4)(1), Kolkata

24 Income-tax Officer {Assessment Unit)-2(4)2), Kolkata

u--

Income-tax Oificer {Assessment Unit)-2(4)(3), Kolkata

26.

Income-tax Officer {(Assessment Unit}-2(4¥4), Kolkata

¥ 4.

Income-tax Officer { Assessment Unit}-2{4¥5), Kolkata

28

Income-tax Qr[ilter { Assessment Unit}-2(4X6), Kolkata

(Assessment Unit)-3

Additional Joint Commissioner of Income-tax (Assessment Unit}-][l].“]{h'l'ﬁw

1.
2. Dieputy /Assistant Commissioner of Income-tax (Assessment Unit}-3(1 (1), Kolkata
3, Income-tax Offiver {Assessment Unit}-3(1%2), Kolkata
| 4. Income-tax Officer (Assessment Unit)-3(1%3), Kolkata
! income-tax Officer (Assessment Unit)-3(1)(4), Kolkata
| 6. | Income-tax Officer (Assessment Unit)-3(1)5), Kolkata
T, Income-tax Officer (Assessment Unit)-3(1)(6), Kolkata
i 8. Additional Joint Commissioner of Income-tax {(Assessment Unit)-3(2), Kolkata
- Deputy JAssistant Commissioner of Income-tax ( Assessment Unit}3(2)(1), Kolkata
10. | Income-tax Officer (Assessment Unit)=3(2)(2). Kolkata
11, | Income-tax Officer ;ﬂsses.smem Unit)-3(Z)(3}), Kolkata =
12. | Income-tax Officer (Assessment Unit)-3(2)(4), Kolkata
13. | Income-tax Officer (Assessment Unit)-3(2)(5), Kolkata
; 14, Income-tax Officer (Assessment Unit)-3(2)(6), Kolkata
15, Additional /Joim Commissioner of Income-lax (Assessment Unit)-3(3), Kolkata
1 0. Deputy /Assisiant Commuissioner of Income-tax (Assessment Unit)-3(3)(1), Kolkata
17. | Income-tax Officer (Assessment Unit)-3(3)2), Kolkata
18. | Income-tax Officer {Assessment Unit)-3(3)(3), Kolkata
19, | Income-tax Officer (Assessment Umit)-3(3)(4), Kolkata
20. | Income-tax Officer (Assessment Unit}-3(3)(5), Kolkata
21. | Income-tax x Officer { Assessment Unit)-3(3}6), Kolkata
22. | Additional Joint t Commissioner of Income-tax (Assessment Unit)-3(4), Kﬁll:atn
23, Deputy /Assistant Commissioner of Income-tax { Assessment Unil)-3(4)(1), Kolkata
24, | Income-tax Dfficer ( Assessment Unit}-3{4)2], Kolkata
35. | Income-tax Officer (Assessment Unit)-3(4)3), Kolkata
16. Income-tax Officer {Assessment Unit}-3(4){4), Kolkata
27, | Income-tax Officer (Assessment Unit)-3(4)(5), Kolkata
28, | Income-tax Officer (Assessment Unit)-3(416), Kolkata
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(Review Unit)-1, Kolkata

I, Additional Joint Commissicner of Income-tax (Review Unit)-1{1 ), Kolkata

2 Deputy /Assistant Commissioner of Income-1ax (Review Unit)-1(1)(1), Kolkata

3. Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1 W2), Kolkata

Income-tax Officer (Review Unit)-1{ IH3) Kolkata

Income-tax Officer (Review Unit)-1(1)4), Kolkata

Additional Joint Commissioner of Income-tax (Review Unit)- 1(2). Kolkata

Deputy /Assistant Commissioner of Income-tax (Review Unit}- 1{2)(1), Kolkata

4
Ss
6. Income-tax Officer (Review Unitl- 1{1)(5), Kolkata
T
8
8

| Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{2)12), Kolkata

|10, | Income-tax Officer (Review Unit)- 1(2)(3}. Kolkatn

11, | Income-tax Officer (Review Unity- 1(2)(4), Kolkata

12. | Income-tax Officer (Review Unit)- 1{23(3), Kolkata

13, h{l:htmnaf .-Iu-mt Cummmmm::r of Income-tax ﬂlm&w Umt]l ]{3], Kolkata

15, De _Pu!._v /Assistant Commissioner of | I.mu:m: -lax (Review Umt} I{J]{l} B.'.ulkata

16. Income-tax Officer (Review Linit)- 1{3){3), Kolkata

17. Income-tax Officer (Review Unit)- 1(3)i4), Kolkata

18. | Income-tax Officer (Review Unitl- 1(3)(5), Kolkata

-nlluu

e Ens

[ Income-tax Officer (Assessment Unit)-4(1)(2), F.'.ull.-:ata :

Income-tax Officer (Assessment Unit)<4{1)3% Kolkata

[ncome-tax Officer (Assessment Unit)-4(1)4), Kolkata

Income-tax Officer (Assessment Unith-4(1 {6). Kolkata

Additional /Joint Commissioner of Income-rax (Assessment Lnit)-4({2), Kolkata

l

2

3

Fl

5

0. Income-tax Officer (Assessment Unit)-4{1 }5), Kolkata
T,

§

9

Deputy /Assistant Commissioner of Income-tax { Assessment Unat}-H2)1 ), Kolkama

14, Income-tax Officer { Assessment Unat-423(2), Kolkata

kL. Income-tax Officer (Assessment Unit}4(2)(3), Kolkata

12, Income-tax Officer (Assessment Unit)-4(2)(4), Kolkata

13, income-tax Officer (Assessment Unit)-4(2)(5), Kolkata

14, Income-tax Officer (Assessment Unit)-4(2)(6), Kolkata

15, Additional /Joint Commissioner of Income-tax (Assessment Unitl-4(3), Kolkata

16, Deputy Ms:sm!.a.ul L Commissiener of Income-lax (Assessment Lindt}-4{311), Kolkata

IT. | [ncome-tax ﬂ[ﬂﬂf:r {Assessment LImIH{:‘.J{IJ Kolkata

IE'?_: ' Jricnmz-tm f}ﬁ“cer {A-:-ammem Linit)-4(3 JH} Kolkata

20. | Income-tax Officer (Assessment Unit)-4(3)(5), Kolkata

21. Income-tax Officer (Assessment Unit)-4(3)(6), Kolkata

22, Additional /Joint Commissioner of Income-tax (Assessment Unit)-4(4), Kolkata

23 Deputy /Assistant Commissioner of Income-tax { Assessment Umt}—-l{d]q‘n Kolkata

24, | Income-tax Officer _{‘,_ﬁss:s&ment Unﬂﬂdj{?} Kolkata

s, Income-tax Officer {Assessment Unith-4(4)(1), Kolkata

| 28, Income-tax Officer {Assessment Unit)}-4(4)(4), Kolkata

27. | Income-tax Officer (Assessment Unit)-4(4)(5), Kolkata

28. | Income-tax Officer (Assessment Unit)-4(4)(6). Kolkaia
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L mi Kollkuta

Additional fJoint Commuissioner of Income-tax (Assessment Umit)-5(1 L. kolkaia

1
2. Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-5(1)(1), Kolkata
3. | Income-tax Officer ( Assessment Unn) 5{] 3(2), Kolkata
4. Income-tax Officer (Assessment Unit)-5(1)(3), Kolkata
| 5 Income-tax OfTicer (Assessment Unit)-3(1 )(4), Kolkata
fi. Income-tax OfMcer { Assessment Unit)-5(13(5). Kolkata
i Income-tax Officer (Assessment Unit)-5(1)(6), Kolkata
B Additional /Joint Lnnu‘nt‘-‘muw:f of Income-tax { Assessment [nit)-5(2), Kolkata
4. Deputy /Assistant Commissioner of Income-tax {Assessment Unit)}-5(2)( | ), Kolkata
16 Income-tax Officer (Asscasment Unit)-5(2)(2). Kolkata
bl income-tax Officer (Assessment Unit)-5(2)(3), Kolkata
12. | Income-tax Officer (Assessment Linit)-5(2)(4), Kolkata =1
13, Income-tax Officer (Assessment Unit)-5(2)(5). Kolkata
14, Income-tax Officer (Assessment Unit)-5(2)(6), Kolkata
15, Additional /Joint Commissioner of Income-tax (Assessment Unit)-5(3), Kolkata
|16 Deputy /Assistant Commissioner of Income-1ax (Assessment Unit)-5(3)(1), Kolkata
17, Income-tax Officer (Assessment LUnit)-5(3)(2), Kolkala
18. | Income-tax Officer (Assessment Unit}-5(3)(3 ), Kolkata
19, Income-tax (fficer (Assessment Unit)-5(3)(4), Kolkata
20, Income-tax Officer ( Assessment Unit)-5(3)(5). Kolkata
2 Income-tax Officer (Assessment Unit)-5(3%6), Kolkata
22, Additional /Joint Commissioner of Income-tax { Assessment Unit)-3(4), Kolkata
. Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-5{4){ |}, Kolkata
24, Income-tax Officer ( Assessment I.-mtj—SHj{E) Kolkata
25, Income-tax Officer (Assessment Unit)-5(4)(3), Kolkata
26, Income-tax Officer ( Assessment Linit)-5(4)(4), Kolkata
27, Income-tax Officer (Assessment Unit)-3(4)(3), Kolkata
28, Income-tax Officer (Assessment Unit}-5(4)(6), Kolkata .
i ta
T Additional /Joint Commissioner of Income-tax {Assessment Upit}-6(1 },Kolkata
& anm"_u /Assistant Commissioner of Income-lax {(Assessment Unif)-6(1)( 1}, Kolkata
L Income-tax Officer (Assessment Unit)-6(1)(2), Kolkata
. Income-tax Officer (Assessment Unit)-6(1)(3), Kolkata
5 Income-tax Officer (Assessment Unith-6(1)(4), Kolkata
6. Income-tax Officer [Assessment Unit)-6(1(5), Kolkata
7. Income-tax Officer {Assessment Unith-6(1 6), Kolkaia
B. | Additional /Joint Commissioner of Income-tax (Assessment Unit)-6{2), Kolkata
N Dn.*.puL}' ! Assistant Commissioner of Income-tax (Assessment Unit)-6(2)( 1), Kolkata
10. Income-tax Officer {ﬁss:simnm Unit-6{212), Kolkata
1| Income-tax Officer {Assessment Unit)-6(2)(3), Kolkata
12. | Income-tax Officer {Assessment Unitl-6(214), Kolkata
13, | Income-tax Officer {Assessment Unit}-6(2)(5), Kelkata
14. | Income-tax Officer (Assessment Unit)}-6(2)(6), Kolkata
15. | Additional /Joint Commissioner of Income-tax { Asscssment Unit)-6(3), Enil-:ata
16. Deputy /Assistant Commissioner of Income-tax {Assessment Unit}-6{3)(1 ) Kolkata
17. | Income-tax Officer (Assessment Unil)- -6{3)(2), Kolkata
18. | Income-tax Officer (Assessment Linit)-6(3)(3), Kolkata

Page 43 of 95




19. | Income-tax Officer (Assessment Unit)-6(3)(4). Kolkata

20. | Income-tax Officer (Assessment Unit)-6(3)(3), Kolkata

21, | Income-tax Officer (Assessment Unit)-6(3)(6). Kolkata

22. | Additional /] wint Commissioner of Income-tax { Assessment Unit)-6(4), Kolkata

23. | Deputy JAssistani Commissioner of Income-tax (Assessment Unitr6{4)(1), Kolkata
| M. | Income-tax Officer (Assessment Unit)-6(4)(2), Kolkata =

23. | Income-tax OfTicer (Assessment Unit)-6(4)3), Kolkata =

26, | Income-iax Officer (Assessment Unit)-6(4)(4), Kolkata

27. | Income-tax Officer (Assessment Unit)]-6(4)(5), Kolkata

28. | Income-tax Officer (Assessment Unit)-6(<4)(6), Kolkata

(Review Unit)-2, Kolkata

| Additional [Joint Commissioner of Income-tax (Review Unit)-2(1}), Kolkata
2 Deputy /Assistant Commissioner of lncome-tax (Review Unit)-2{1)(1), Kolkaia
3. Deputy /Assistant Commissioner of Income-tax (Review Unit}-2(1)(2), Kolkata
4, Income-tax Officer (Review Unit)-2( 1)(3), Kolkata
[ 3 Income-tax Officer (Review Unitp-2(1)(4), Kolkata
2 Income-tax Officer (Review Unit)=2{ 1 (5). Kolkata
7 Additional [Toint Commissioner of Income-tax (Review Unit)- 2(2), Kolkata
£ Dieputy /Assistant Commussioner of Income-tax (Review Linit}= 223 1), Kolkata
=5 Deputy /Assistant Commissioner of Income-tax (Review Unit)- 2(2)(2), Kolkata
|1, Income-tax Officer (Review Unit)- 2(2)(3), Kolkata
| Income-tax Officer (Review Unit)- 2(2)(4). Kalkata ’
12, Income-tax Officer (Review Unit)- 2(21(5). Kolkata
13. Additional Joint Commissioncr of Income-tax (Review Unit)-2(3). Kolkata
14. | Deputy {Assistant Commissioner of Income-tax (Review Unit} 2(3)(1), Kolkata
13, | Deputy fAssistant Commissioner of Income-tax (Review Unit)- 2( 3)(2), Kolkata
16. | Income-tax Officer (Review Unit)- 2(3)3), Kolkata
17. Income-tax Officer (Review Unit)- 2{3)4), Kolkata
| 18, Income-tax Officer (Review Unit)- 2(3)(5), Kolkata
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T
]

1. Additional /Joint Commissicner of [ncome-tax (Assessment Umit)-7(1 ), Kolkaia
2. Deputy /Assistant Commissioner of Income-tax { Assessment Unat)-7(1 11}, Kolkata
: Income-tax Officer (Assessment Unit)7(13(2), Kolkata
4, Income-tax Officer (Assessment Unit)-7(1)(3), Kolkata
3, Income-tax Officer (Assessment Unit)-7(1 5(4), Kolkata
6. | Income-tax Officer (Assessment Unit)-7(1)(5), Kolkata
7. | Income-tax Officer { Assessment Unit)7(1){6), Kolkata
_ & Additional /Joint Commissioner of Income-tax (Assessment Unit)-7(2), Kolkata
9 | Deputy fAssistant Commissioner of Income-tax (Assessment Unit)-7(2)(1 ), Kolkats
6. Income-tax Officer (Assessment Unit)7(2)2), Kolkaia
11. | Income-tax Officer {Assessment Unit)-7(2)(3), Kolkata
12. | Income-tax Officer {Assessment Unit)-7(2)(4), Kolkata
13. | Income-tax Officer (Assessment Unit}-T(2)(5). E_;g]huta
4, Income-tax Officer ( Assessment Unit)-7(2)16), Kollkata
15. | Additional Joint Commissioner of Income-tax {Asscssment Unit)-7(3), Kolkata
16, Deputy fAssistant Commissioner of Income-tax {Assessment Unit)-7(30 1), Kolkata
1. Income-tax Officer (Assessment Unit)-7(3)(2), Kolkata
18. | Income-tax Officer (Assessment Unit)-7(3)(3), Kolkata
19. Income-tax Officer ( Assessment Unit)=7(3)(4), Kolkata
2 Income-tax Officer (Assessment Unit)-7(3)(5), Kolkata
21. Income-tax Officer (Assessment Unit)}-7(3)(0), kolkata
22. | Additional Joint Commissioner of Income-tax {Assessment Unit}-7(4), Kolkata
23, Deputy /Assistant Commissioner of [ncome-tax { Assessment Unit)-7(43{(1}, Kolkata
24, Income-tax Officer (Assessment Unit}-7(43(2). Kolkata
25, | Income-tax Officer (Assessment Unit)-7(4)(3), Kolkata
26, Income-tax Officer (Assessment Unit)-7(4){4), Kolkata
27, | Income-tax Oficer (Assessment Unit)-7(4)(5), Kolkata
28. | [ncome-tax Officer (Assessment Unit)-7(4)(6), Kolkata g 4
Ko
1, Additional Joint Commissioner of Income-tax {Assessment Unit)}-8{1 ), Kolkata
2 Dreputy FAssistanl Commissioner of Income-tax (Assessment Uinit)-8(1 (1), Kolkata
L3 | Income-tax OfTicer (Assessment Unit}-8(1)(2), Kolkata

4, | Income-tax Officer { Assessment Unitd-8(1)(3), Kolkata E
3, _Income-tax OMficer {Assessment Unit)-B(1)(4), Kolkata
6. Income-tax Officer { Assessment Unit)-8(145), Kolkata B
7. | Income-tax OMficer (Asscssment Unit}-8(1 K6), Kolkata
8. Additional Joint Commussioner of Income-iax (Assessment Unit}-8(2), Kolkata
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-8(2)(1), Kolkata
10. | Income-tax Officer (Assessment Unit)-8(23(2), Kolkata
11, | Income-tax Officer [ Assessment Unit)-8(2)(3), Kolkata
12. | Income-tax Officer (Assessment Unit)}-8(2)(4), Kolkata
13, | Income-tax Officer (Assessment Unit)-8(2)(5), Kolkata
14. | Income-tax Officer (Assessment Unit)-8(2)(6), Kolkata
15. Addiional /loint Commissioner of Income-tax (Assessment Unitp-8(3), Kolkata
[:R Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-8(3)(1), Kolkata
17. | Income-tax Officer (Assessment Unit)-8(3)(2), Kolkata |
1%. Income-tax Officer {Assessment Unit)-8(3)3), Kolkata
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I 19. | Income-tax Officer (Assessment Unit}-8(3)(4), Kolkata
20, | Income-tax Officer (Assessment Unit)-8(3)(5), Kolkata
21, | Income-tax Officer (Assessment Unit)-8(3)(6), Kolkata
22, | Additional (Jaint Commissioner of Income-tax (Assessment Unit)-8(4), Kolkata

23, Deputv /Assistant Commissioner of Income-tax (Assessment Unit}-8(4)(1), Kolkata

24. | Income-tax Officer (Assessment Unit)-8{4%2), Kolknta ;
25. | Income-tax Officer {Assessment Unit)-8(4)(3), Kolkata i
26. | Income-tax Officer (Assessment Unit)-B(4)(4), Kolkata

27 Income-tax Officer (Assessment Linit)-8{4)(5), Kolkata
28. | Income-tax Officer (Assessment Unit)-8(4)(6), Kolkata .

{Assessment Unit)-9, Kolkata

Additional [Joint Commissioner of Income-tax (Assessment Unit)-9(1), Kolkaa

1

2 Dv:pui:.r /Assistant Commissioner of Income-tax (Assessment Unit)-91 (1), Kolkata
3. Income-tax Officer (ﬁss:ssmcnl Unit}-9(1%2), Kolkata
4

5

[ncome-tax Officer (Assessment Unit)-9(1 ¥ 3), Kolkata
Income-tax Officer (Assessment Unit)}-9(1 ¥4), Kolkata
Income-tax Officer { Assessment I]m’t}-'?ﬂ W5). Kolkata

ﬁddmnnnl Hoint Commissioner uFIrrmml:-T.ﬂ.x {(Assessment Unit)}-%2), Kolkata
Deputy /Assistant Commissioner of Income-tax [Assessment Unit)-2(2)(1), Kolkata
_1_u Income-tax Officer (Assessment Unit)-9(2)(2). Kul.kala
11, | Income-tax Officer Mmmn:nt Unit=9(2)(3). Kolkata
12, Income-tax Officer (Assessment Unit)-9(2)(4), Kolkata
13. | Income-tax Officer (Asscssment Unit)-%(2) 5), Kolkata
14, Income-tax Officer (Assessment Unitd-SN2 N6, Kolkata
[3. | Additional /oint Commissioner of Income-tax (Assessment Unit)-9(3), Kolkata

1 6. Deputy ."Asslsla.nl. Commissioner of Income-tax { Assessment Unit)-9¢3)(1), Kolkaia
17. | Income-tax Officer (Assessment Unit)- 9{3}(1}, Kolkata
18. | Income-tax Officer {Assessment Unit)-2(3)(3). Kolkata
19. | Income-tax Officer (Assessment Unit)-9(3)(4), Kolkata
20, | Income-tax Officer (Assessment Unit)-9(3)(5), Kolkata
21. Income-tax ﬂﬂucer{ﬂss:ﬂmnl Unit)-H3ING), Kolksta
22, | Additional Jeint Commissioner of Income-tax (Assessment Unit}=9(4), Kolkata
23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-9(4)(1), Kolkata
24, Income-tax Officer { Assessment Umt,'l-EJHJ[EJ, Eolkata

23. | Income-tax Officer (Assessment Unit)-9(4)(3), Kolkata
26. Income-tax Officer (Assessment Unit)-9(4)(4), Kolkata
27 [neome-tax Dﬁ‘ reer [ Assessment Unit)-9(4 )5} Kolkata
28. | Income-tax Officer { Assessment Umit) -4 K6). Kolkata

{Assessment Unit)-1, Dibrugarh
L. | Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(1), Dibrugash |

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), D¥ibrugarh
Im:mnE-ta:-: Officer {J‘.Hﬂsm:m Umith-101 W2), Dibrugarh

Income-tax Officer [ﬁsseas;r_ﬁ:-m Unit)-1(1 W3), Dibrugarh
Income-tax Officer {Assessment Unig)-1(1)(4), Dibrugarh

Income-tax Officer {Assessment Unit)-1(1)}(5), Dibrugarh |

i

|1
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Income-tax Officer (Assessment Unitp-1(1 {6), [JibTm:ga'm N

7
8. Additional /Joint Commissioner of Income-tax ( Assessment Unit)-1{2), Dibrugarh
9 Deputy /Assistant Commissioner of mwme-tax (Assessment Unit)- 1(2)(1). ﬂlhrug;a!’n

10 Income-tax Officer ( Assessment E_|111.}-'l {1}{2} Ulbmgmh

11. Income-tax Officer {Assessment Unith-102)(3), Dibrugarh

12, Income-tax Officer (Assessment Unit)-1(2)(4), Dibrugarh

13. Income-tax Officer (Assessment Unit)-1(2)(5), Dibrugarh

14, Income-tax Officer (Assessment Unity- 1(2)(6), Dibrugarh

15, | Additional Hmn'f Commissioner of Income-tax (Assessment Umt}-] 3k lerugarh

......

17, Income-tax Officer (Assessment Unit)-1(3)(2), Dibrugarh

18, Income-tax Officer (Assessment Unit)-1(3)(3), Dibrogarh

19. | Income-tax Officer {Assessment Unit)-1(3)i4), Dibrugarh

20, Income-tax. OfTicer (Assessment Unit)-1(3)(5), Dibrugarh

21, Income-tax ﬂﬂimr{.-ﬂmsessmenl Unit)-1{3}6), Dibrugarh
22, Additional /Joint Commissioner of Income-tax (Assessment Uml)- 'H} Dibrugath |

23, Deputy fAssistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Dibrugarh

24, Income-tax Otficer (Assessment Unit)-1{4)(2), Dibrugarh

25. | Income-tax Officer {Assessment Unitd-1(43(3). Dibrugarh

26, Income-tax Officer (Assessment Unit)-1(4)(4), Dibrugarh

27, | Income-tax Officer (Assessment Unit)-1{4}5), Dibrugarh

28. | Income-tax Officer (Assessment Unit)-1(4)6), Dibrugarh

M&iﬂ-l L TN R ST

- Additional /Joint Commissioner of Income-tax () ( Yerification Unit)-1(1), Jorhat
_ Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1{1){1}, Jorhat

| Income-tax Officer {Verification Unit)-1(1)(2), Jorhat

Income-tax (dficer ( Verification Unit)-1(1)(3), Jorhat
Income-tax Officer { Verification Unit)-1(1){4), Jorhat

Income-tax Officer { Verification [init)-1(1)(5), Jorhat

Income-tax Officer {Verification Unit)-1(1)(6), Jorhat

Additional Joint Commissioner of Income-tax (Yerification Unit} 1(2), Jorhat

?ﬁ?““.‘"'?':.”":“‘.-"!f‘-"“

Dreputy fAssistant Commissioner of Income-tax (Verification Unity-1(2)(1), Jorhat

=

Income-tax Officer (Venfication Unit}-1{2)(2}, Jorhat

Income-tax Officer (Verification Unit)-1{2)2), Jorhat

=E

Income-tax Officer (Verification Unit)-1(2)4), Jorhat

st
Ted

Income-tax Officer (Verification Unit)-1(2){3), Jorhat

Income-tax Officer (Verification Unit)-1(2)6), J orhat

=

=
A

f . Additional /Joint Commissioner of Income-tax ( Verification Unit)-1(3), Jorhat

Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1{3 )| L Jnrhiu
Income-tax Officer (Venfieation Unit)=1(3 32}, Jorhat

e

-
=

—
:F

Income-tax ﬂ‘f'ﬁr:ar Wenf'ﬁatmn Umt}-ll{E}{]-J, Jorhat

pr
g
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8
-
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]
= |
e I e
=
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@
=

e

i
e

!nmme-ta:-: ﬂfﬁ:::er [ Verification Lm‘t] 1(3}{5}, Jorhat

I

| Income-tax Officer (Verification Unit)-1{3)(6), Jorhat
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v :rﬂ']nqllﬂ' Unit)-1, Kolkata

l. | Additional /Joint Commissioner of Income-tax (Verification Unit)-1(1), Kolkata
2. ' Deputy /Assistant Commissioner of Income-tax (Verification Unit =111}, Kolkata
3, Income-tax Officer (Verification Unit)-1(1){2), Kolkata
[ Income-1ax Officer (Verification Unin-1(1)(3), Kolkata
3. Income-tax Officer (Verification Unit)-1{1)14). Kolkata
f. Income-tax Officer (Verification Unit)-1{1%35), Kolkata
;2 Income-tax Officer (Verification Unit)-1(13(6), Kolkata
| K Additional Joint Cammissioner of Income-tax (Verification Unit)- 1(2), Kolkata
o, ' Deputy /Assistant Commissioner of [ncome-tax (Verification Unit}-1(2)1). Kolkata
{1 Encome-tax Officer (Verification Unit)-1(2)(2), Kolkata -
1. Income-tax Officer (Verification Unit)-1{2)(3), Kolkata
|2, Income-tax Officer (Verification Unitl-1(2)(4), Kolkata
13. Income-tax Officer (Verification Unit)-1{2)(5), Kolkata
14, Income-tax Ofcer {Vernification Uniti-1(2)(6). Kolkuta
13, | Additional \Joint Commissioner of Income-tax (Verification Uinit)-1(3), Kolkata
|16, | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3)(1). Kolkata
17. | Income-tax Officer (Verification Unith-1{3)2), Kolkata
8. | Income-tax Officer (Verification Unit)-1(3)(3), Kolkata
19. Income-tax Officer (Verification Unit)-1{3)(4), Kolkata
20. | Income-tax Officer (Verification Unit)-1(3)(5), Kolkata
21. Income-tax Officer (Verification Unit)-1(3)(6), Kolkata

Verification Unit)-2

Additional Joint Commissioner of Income-tax (V erification Unit)-2(1), Kolkata
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2. Deputy /Assistant Commissioner of Income-tax ( Venfication Unitp-2(1 41}, Kolkata
3. Income-tax Officer (Verification Urit}-2(1)(2), Kolkata
| 4, Income-tax Officer (Verification Unit}-2(1)(3). Kolkata
3. | Income-tax Officer (Verification Unit)-2(1)(4), Kolkata
6. Ingome-tax Officer (Verification Unit)-2{1)(5), Kolkata alll
7. Income-tax Officer (Verification Unit)-2(1)6), Kolkata .
5. Additional Joint Commissioner of Income-tax (Verification Unit)- 2(2), Kolkata
L& | Deputy /Assistant Commissioner of Income-tax (Verification Unit)}-2(2)(1), Kolkata =4
10. | Income-tax Officer (Verification Unit)-2(23(2), Kolkata
1] Income-tax Officer (Verification Unit)-2(23(3), Kolkata
12. Income-tax Officer (Verification Unit}-2(2)4), Kolkata
13. Income-tax Officer ( Verification Unit)-2(2){5), Kolkata
14. | Income-tax Officer (Verification Unit)-2{2)(6), Kolkata
15, Additional /Joint Commissioner of Income-tax (Verification Linit}-2(3), Kolkata
16. Deputy /Assistant Commissioner of Income-tax {Verification Unit)-2(3)(1), Kolkata
- = Income-tax Officer (Verification Unit)-2(3)(2), Kolkata
18. | Income-tax Officer (Verification Unit)-2(3)%3), Kolkata
19. | Income-tax Officer (Verification Unit}2{3)4), Kolkata
20, | Income-tax Officer (Verification Unit)-2(3)(5), Kolkata .
21, Income-tax Officer (Verification Unit}-2{33(6), Kolkata



(Ve

icatio it)-
Additional Joint Commissioner of Income-tax (Verification Unit)-3(1), Kolkata

L
2, Deputy /Assistant Commissioner of Income-tax (Verification Unit)-3(1 X1}, Kolkata
3, Income-tax Officer (Verification Unit)-3( I}{E] Kolkata
4., Income-tax Oficer {"-.-’en ['l:al:mn Unit)-3(1 }3), Kolkata
5, Income-tax Offcer (Ven hcaum Unity=301 )41, Kolkata
B income-tax Officer (Verification Unit}-3{1)(5], Kolkata
7. Income-tax Officer (Verification Unit)-3(1)i6), Kolkata
8 | Additienal Joint Commissioner of [ncome-tax {Verification Unit)- 3(2), Kolkata
9, | Deputy /Assistant Commigsioner of Income-tax { Verification Unit)- 3(2)(1), Kolkata
10, Income-tax Officer ( Verification Unit»-3(202), Kolkata
11. Income-tax OfMicer (Verification Unit)-3(2)3), Kolkata
Y Income-tax Ofhcer (Venheation Unit)-3(2)4), Kolkata bl
13 | Income-tax Officer (Verification Unit)-3(2)i5), Kolkata -
14 Income-tax Officer (Verification Uinit)-3(2)6), Kolkata
13, Additional /Joint Commissioner of Iacome-tax {(Verification Unit)-2(3), Kolkata
16. Deputy /Assistant Commissioner of Income-1ax { Verification Unit)-3(3)(1), Kolkata
17, Income-tax Officer { Venfication Unit}-3(3)(2), Kolkata
18. Income-tax Officer (Verification Unit)-3(3)(3), Kolkata
19, Income-tax (Mficer (Verification Unit)-3(3)(4), Kolkata
20. Income-tax Officer {Verification Unit}-3(3)5), Kolkata ]
21. Income-tax Officer ( Verfication Unit)-3(3)6), Kolkaa
E Additicnal /Joint Commissioner of Income-tax {‘u"eﬂ.fiwun:m LTmlJ 1{1), Burdwan
2. Deputy /Assistant Commissioner of Income-tax {Verification Unit)-1(1){1), Burdwan
3. | Income-tax Officer (Verification Unit)-1{1)i2), Burdwan
4. Income-tax Officer (Verification Unit)-1(1)(3), Burdwan
5, Income-tax Officer (Verification Unit)-1(1)(4}, Burdwan
o, Income-tax Officer (Verification Unit)-1(1)i5), Burdwan
T Income-tax Officer ( Verification Unit)-1(1)6), Burdwan
8 Additional Joint Commissioncr of lncome-tax (Verification Unit)- 1(2), Burdwan
9, Depuly /Assistant Commissioner of Income-lax {Verfication Unit)-1(2)(1), Burdwan
1. | Income-tax Officer (Verification Unit)-1(2)(2), Burdwan
11. | income-tax Officer (Verification Unit)-1(2){3), Burdwan ;
12, Income-tax Officer (Venfication Lnit)-1(2)4), Burdwan
13. Income-tax Dificer (Verification Unit}-1{2)5), Burdwan
14, Income-tax Officer (Verification Unit}1{2H6), Burdwan
15, Additional Joint Commissioner of Income-tax {\-’E:rl.ﬁcatmn Unit)-1(3), Burdwan
16. | Deputy /Assistant Commissioner of Income-tay (Verification Unit)-1(3W1), Burdwan
17, Enmme-m:-: Officer (Venfication Uml}- 1{32), Burdwan ==t
18. [ncome-tax Officer (Verification Unit}-1{3 3], Burdwan
_— Income-tax Officer (Verification Unit)-1(3)(4), Burdwan
20, [ncome-tax Officer (Verification Unit}-1(3){5), Burdwan
21| Income-tax Officer (Verification Unit)-1 (3)(6). Burdwan
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| Unit)-1
:' iﬁddmu-rml HJuint Commissioner of Income-tax { Technical Unit)-1{1}, Kolkata

1. | Deputy /Assistant Commissioner of Income-tax (T echnical Unit)-1{1)1), Kolkata |

1. Deputy /Assistant Emﬂmmmmr:r of Income-tax (Technical Unit)-1(1)(2), Kolkata |

4 | Income-tax Officer (Technical Unit}-1(1)(3), Kolkata

5, Income-tax Officer (Technical Unit)- 1 1)(4), Kolkata

f. Income-tax Officer (Technical Unit)-1(1)(5), Kolkata

[ Additional Jeint Commissioner of Income-tax (T echuical Unit)- 1(2). Kolkata

8. Deputy /Assistant Lnnummm-:r of Income-tax (Techmical Unit)- 1{2)(1), Kolkata

9. Dieputy /Assistant Commissioner of Income-tax (Technical Unit)- 1{212), Kolkata

10, Income-tax OfTicer (Technical Unitl- 1(2)(3), Kolkata - '
Ll Income-tax Officer (Technical Unit)- 1{2)4), Kolkata =

12. Income-tax Officer (Technical Unit)- 1{2%(5), Kolkata

13. Add{'gu_qgg} tJoint Commissioner of Income-tax (Technical Linit)-1(3), Kolkata

14, Deputy /Assistant Commissioner of Income-tax (Technical Unit}- 1{3)(1), Kolkata

15. Deputy /Assistant Commissioner of Income-tax (Technical Unit)- 1(342), Kolkata |
|6 Income-tax Officer { Technical Unit- 1(3)3), Kolkata

17. | Income-tax Officer ( Technical Unit}- 1{3){4), Kolkata

18. Income-tax Officer (Technical Unit)- 1(3)5), Kolkata

meni Unitj=1, Vo

. | Additional /Joint Cnmmissmllg_pf Income-tax [Assessment Unit)-1{1),Mumbai 1 |
2, | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1{1)} 1}, Mumbai '
3. | Income-tax Officer (Assessment Unit)-1{1)(2), Mumbai = |
4. | Income- tax Officer (Assessment Unit)-1(1)(3), Mumbai
5. | Income-tax Officer (Assessment Unit)-1(1)(4), Murbai o
| 6. | Income-tax Officer (Assessment Unit)-1(1)(5). Mumbai
7. | Income-tax Officer (Assessment Unit)-1(1)(6}, Mumbai
8. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2), Mumbai
9. | Deputv /Assistant Commussioner of Income- lax{mn:mncnll mit)=1(2)(1). Mumbai
[0, | Income-tax Officer {Asstsmmm Unit)-1(212), Mumbai
11, | Income-tax Officer { Assessment Unit}-1{2)(3), Mumbai
12, | Income-tax Ufﬁl:er {Assessment Unitj=1(2)(4), Mumbai
13. | Income-tax Officer (Assessment Unit)- 1(2)(5), Mumbai
14, | Income-tax Officer (Assessment Unit)-1{2)(6), Mumbai |
15, | Additional ‘Joint Commissioner of Irn:ﬂmmaxmssessmmt Unit) 1(3), Mumbai _'
16. | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1(3)(1), Mumbai
! 17. | Income-tax Officer (Assessment Unit)-1(3)(2), Mumbai
| 18. | Income-tax Officer {Assessment Unit:-1¢(31(3), Mumbai
19 | Income-tax Officer (Assessment Unity-1(3){4), Mumbai =
20. | Income-tax Officer i Assessment Unit)-1(3 105}, Mumbai
21, | Income-tax Officer (Assessment Unit)-1(3)(6), Mumbai
22. | Additional (Join Commissioner of Income-tax (Assessment Unit) 1(4), Mumbai
23. l}eput;.r fAssistant Commussioner of Income-tax (Assessment Umt} 14 1), Mumbai
24, | Income-tax Oificer (Assessment Linit)-1(4%2), Mumbai
_ 25. | Income-tax Officer { Asscssment Urit}-1{4)(3), Mumbai
| 26. | Income-tax Officer { Assessment Unit)-1{4)(4), Mumbai I
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Income-tax Officer (Assessment Unit}-1{4)(3), Mumbuai

Income-tax Officer ( Asscssment Umt}-ln:d-j{’ﬁj, Mumbai

1. | Additional Joint Commissioner of Income-tax (Assessment Unit)-2(1), Mumbai
2. | Deputy /Assistant Commissioner of Income-tax (Asscssment Unit)-2(13(1). Mumbai
3. | Income-tax Officer ( Assessment Unit)-2{11(2), Mumbai ey
| & Income-tax Officer (Assessment Unity-2{1(3), Mumbai
3. | Income-tax Officer {Assessment Unit)-2{1)(4), Mumbai
6 | Income-tax Officer (Assessment Unit}-2(11(5). Mumbai
7. | Income-tax Officer {Assessment Unit)}-2{ 1 1(6), Mumbai
3. | Additional (Joint Commissioner of Income-tax (Assessment Unit)-2(2), Mumbai
9. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-2(2)(1), Mumbai _
10. | Income-tax Officer (Assessment Unit}-2{2)(2), Mumbai
11. | Income-tax Officer { Assessment Linit)-2(2)(3), Mumbsai
12, | Income-tax Officer (Assessment Linit)-2{2)(4), Mumbai
13, | Income-tax Officer (Assessment Unit)-2{2)(5), Mumbai
14. | Income-tax Officer {Assessment Unit)-2(2)(6), Mumbai
_]5 Additional (Joint Commissicner of Im:n:lm-: tax Eﬁsscssmcm L'mit)=2{3 ), Mumbai
A Deputy Msﬂata.nt Cmnmusm-rﬁ:r nf Imnme-tax [.iﬁwr}lém Umt} 1{3}[ 1} anhm i
17. | Income-tax Officer {A.Eueuﬂml:ul‘. U ml}l{]}{i} Mumbai
18. | Income-tax Olficer (Assessment Unity2{3)(3), Mumbai
19, | Income-tax Offeer (Assessment Linit)-2(3)(4), Mumbai
Eﬂ___'lll:ig__gr_l:t"e_-}u Officer (Assessment Unit:=2(3)(3), Mumbai
21, | Income-tax Officer (Assessment Linit}-2(3)(6), Mumbai
22. | Additional /Joint Commissioner of Income-tax ffsé-?s?smcm Unity=2(4), Mumbai
23, | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-2(4)( 1 }, Mumbai
24, | Income-tax Officer (Assessment Unit}-2(4)(2), Mumbai
25, | Income-tax Olfiver (Assessment Unitx2(4)(3), Mumbai
26, | Income-tax Oiticer {Assessment Unit}2{4)(4), Mumbai
27. | Income-tax Officer ( Assessment Unit)-2{4)(5), "n-'lu.mba:t
8. | Income-tax Officer (Assessmem Unit)}-2(4)(6), Mumbai LB

(Assessment Unit}-3, Mumbai

Additional Joint Commissioner of Income-tax (Assessment Unit)-3(1), Mumbsai

fI =

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3¢1)(1), Murnbal

Income-tax Officer (Assessment Unit)-3(1 ¥2), Mumbai

Income-tax Officer (Assessment L‘mt‘,l—_:l[ 1(3), Mumbai

Income-tax Officer { Assessment L:mt}-EH }(4} Mumbsai

i
4.
5
7]

Im:nmc-m.x Officer (Assessment Unit)-3(145), Mumbai

imumt: -tax Officer (Assessment Linit)-3(1)(6), Mumbai

| Additional MJeint Commissioner of Income-tax (Assessment Unit}-3(2), Mumbai

B

7.
8,
E

DCPLLW /Assistant Commissioner of Income-tax {Assezsment Unit)-3(2)(1), Mumbai

| Income-tax Officer {Assessment Unit)}-3(2)(2), Mumbsai

10
3 F

Income-tax Officer (Assessment .|:|.n"[i}-3{1}l.’3:l, Mumbai
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12, | Income-tax Officer { Assessment Unit)-3(214), Mumbai
13, | Income-tax 'D[I'ictr tAssessment Unit)-3(2)(5), Mumbai
14, | Income-tax Officer { Assessment Um!}-?.l’_l]l{ﬁ]l Mumbai
15. | Additional Joint Commissioner of Income-tax (Assessment Unit)-3(3), Mumbai
16. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-3(3)(1), Mumbai
17. | Income-tax Gfﬁcﬂt‘ (Assessment Unit)- -3(3N2), Mumbai ¥
18, | Income-tax Officer (Assessment Unit)-3(3)(3), Mumbai =
1%, | Income-tax Officer (Assessment Linit)-3(3 141, Mumbai
20. | Income-tax Dfficer (Assessment Unitl-3(3)(5), Mumbai
21. | Income-tax Officer (Assessment Unit)-3(3)(6), Mumbai
22. | Additional Joint Commissioner of Income-tax ax (Assessment Unit)-3(4), Mumbai __
13. | Deputy /Assistant Commissioner of lun:nme-tan: {Assessment Lmn—l[#}{]'l Mumbai
24, | Income-tax, Officer (Assessment Unit)-3(4)(2), Mumbai
25. | Income-tax Officer (Assessment Unit)-3(4)(3), Mumbai
26. | Income-tax Officer | Assessment Unil)-3(4)(4), Mumbai .
27. | Income-tax Officer { Assessment Unit)-3(4)(3), Mumbai
28 | Income-tax Officer { Assessment Unit)-3(4)(6), Mumbai I

Assessme i Mumbai

Additional /Jeint Commissioner of Income-tax (Assessment nit)-4(1), Mumbai

1.
2, D-Epui} .-.ﬁ.sslslmt Commissioner of Income-tax {Asscssment Unit}-4(17(1), 'dumhaj
3, | Income-tax Officer mmmmt"ﬂ'mﬂ-ﬁnﬂ; Mumbai
4, Income-tax Officer (Assessment Unit)-4(1)(3), Mumbai -
5. Income-tax Officer (Assessment Unit)-4(1)(d), Mumbsi Rl
6. I Income-tax Officer (Assessment Unit)-4 115}, Mumbai j
7. [ Income-iax Officer (Assessment Unit)-4(1)(6), Mumbai '
8. | Additional /Joint Commissioner of Income- tax {Assessment Unit)-4(2), Mumbai
9. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)}-42}(1). Mumbai i
10. | Income-tax Officer { Assessment Unit)- 4(2)(2), Murmnbai L
11. | Income-tax Officer {Assessment Uniti-4(2)(3), Mumbai
_IE- Income-tax Officer (Assessment Unit)-4(2¥4), Muambai
13. | Income-tax Officer {Assessment Unit}-4(2)(5), Mumbai Y
14, | Income-tax Officer (Assessment Linit}-4{2)(6), Mumbai
15, | Additional Joint Commissioner of Inmme—ta:: | Assessment [nit)=8(3}, Mumbai _
16, | Deputy /Assistant Commissioner of Tncome-tax (Assessment Unit)-4{3)(1), Mumbai
17. | Income-tax Officer (Assessment Unit-4{3)(2), Mumbai
18. | Income-tax Officer [Ah.scssmem Unit-2(3)(3), Murnbai
|19 | Income-tax Officer (Assessment Unit)-3(3)(4), Mumbai |
20, | Income-tax Officer {Assessment Unit}-4(3)(5), Mumbai
21, | Income-tax Officer { Assessment U ml',l-rél-l:l-,'l{ﬁ}, Mumbai _<
22, | Additional {Joint Commissioner of Income-tax {Assessment Unit)=4(4), Mumbai -
23, ' Deputy /A ssistant Commissioner of Income-tax { Assessment Unity-4(43 1), Mumbai
24. | Income-tax Elﬂ“ seer | Assessment Unit)-4{4%2), Mumbai
25. | Income-tax Elfﬁn»:r (Assessment Unit}-4(4)(3), Mumbai
26. | Income-tax Officer (Assessment Unit)-4(4)4), Mumbai
27. | Income-tax Officer {Assessment Unit)-4(4)55), Mumbai
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| 28. |.Im:nm=-u!x Officer (Assessiment Unit)-4(4)(6), Mumbai

Additional Joint Commissioner of Income-tax (Keview Unit)-1(1), Mumbai

1.
2. Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1)(1}, Mumbai
3. Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1%(2), Mumbai
4. Income-tax Officer (Review Unitl-1({113), Mumbsai
M Income-tax Officer (Review Unit)-1(1§4), Mumbai
6. | Income-tax Officer (Review Unit}-1{1 K 5). Mumbai
7. | Additional Joint Commissioner of Income-tax (Review Unit)- 1(2), Mumbai
B. Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(2)( 1), Mumbai
9. | Deputy /Assistant Cnmmmsmnﬂr of Income-tax (Review Unit)- 1(2)(2), Mumbai
10. | Income-tax Officer (Review Unit)- 1(2)(3), Mumbai
I Income-tax Officer (Review Unit)- 1{2%4}, Mumbai
| 12 Income-tax Cificer (Review Unith 125}, Mumbai
13. Additional /Joint Commissioner of Income-tax (Review Unit)-1{3), Mumbai
1. | Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(3)(1), Mumbai
15. Deputy /Assistant Commissioner of [ncome-tax (Review Unit)- 1(3)(2), Mumbai
16. Income-tax Officer (Review Unit}- 1{33}). Mumba
17. | Income-tax Officer (Review Unit)- 1{3 34}, Mumbai
1% Income-tax Officer (Review Unit)- 1{3%5), Mumbai
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(Assessment Unit)-5, Mumbai

1. Additional Joint Commissioner of Income-tax {Assessment Unit)-5(1), Murmbai
2. | Deputy/ fﬁsmmmt Commissioner of lm:um:-tax (Assessment Unit)-5(1)(1), Mumbai
1| Income-tax Dfﬁaer {Assessment Umt}-i{l}{i} Mumbai
4. | Income-tax Uﬁ‘:m {Ass:ﬁsmmt Unit}=3(1)3), Mumbai
5. | Income-tax (fficer (Asscssment Unit)-5(1)4), Mumbsai
6. | Income-tax Officer (Assessment Unit)-5(1)(5), Mumbai
L Income-tax Officer (Assessment Unit)-5(1 X6), Mumbai
| 8 | Additional Joint C omumissioner of Income-tax (Assessment Unit)- 5[21. Mumbai
G, | Deputy {Assistant anmm‘-mrm of Income-tax (Assessment Linit}-5(2)(1), Mumbai |
10. | Income-tax Officer (Assessment Unit)-5(2)(2), Mumbal
11. | Income-tax Officer :_A-_;_s'._f;'iz_:__nlt_'._nt Uml}-i{}!][}}, Mumbai M
- 120 | Income-tax Officer ( Assessment Unit)-5(2)(4), Mumbai
i 13. | Income-tax Officer (Ascessment Unit)-5(2)(5), Mumbai
14. | Income-tax ﬂff'v:t:r (Asscasment Lmtj-frfl}[ﬁ]:, Murmibai
15. | Additional /J oint Commissioner of Income-tax (Assessment Unit)- *{3} Munmm
16. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 5{3}{! ) Mumbai
17. | Income-tax UﬂJcEr{Aﬁml:m Umt]hS{j}{E‘J Mumbai |
18. | Income-tax Officer ( Assessment Umt}-il[S}{lj Mumbai ;
19. | Income-tax Officer { Assessment Unit}-5(3 4], Mumbai |
200 | Income-tax Officer (Assessment Unit)-5(3){5), Mumbai
21, | Income-tax Officer { Assessment Unit)}-3(3 )(6), Mumbai
22, | Additional Joint Comumissioner of Income-tax (Assessment Unit}-5(4), Mumbai l
23, | Deputy /Assistant Commissioner of Income-tax (Assessment ['mL]—E-H]{l',l Mumbai
24, | Income-tax Officer (Assessment Unit)-3{4)2 5 Mumbai
25. | Income-tax Officer (Asscssment Unit)- 5(4)(3 ), Mumba
26. | Income-tax Officer (Assessment Unit)-5(4)(4), Mumbai i
27. | Income-tax Officer (Assessment Unit)-5(4)(5), Mumbai
28. | Income-tax Oficer( Assessment Linit)-5(416), Mumbaj

{Assessment Unit)-6, Mumbai

Additional /Joint Commissioner of inn.nma—tu.x { Assessment Lrn:i}-ﬁ-[ 1} Mumbai

1:
2. | Deputy /Assistant Commissioner of Income-tax (Assessment Umt}ﬁ{l][l] Mumbai
3. | Income-tax Officer { Assessment Unit}-6(1)(2), Mumbai
4. | Income-tax Officer (Assessment Unit6(1)3), Mumbai e
5. | Income-tax Officer (Assessment Unit}-6{1 1(4), Mumbai
6. | Income-tax Officer (Assessment Unit)-6{1 [1(5), Mumbai
1. | Income-tax Officer { Assessment Unit}-6({11(6), Mumbai
& | Additional MJoint Commissioner of Income-tax (Assessment Unit)-6(2), Mumbai
9. | Deputy /Assistamt Commissioner of Income-tax (Assessment Unit)-6{2)( 1), Mumbai
| 10, | Income-tax Officer (Assessment Unit)}-6{2%(2), Mumbai
11, Income-tax Officer (Assessment Unit)-6(2 % 3}, Mumbai
12, | Income-tax Officer ( Assessment [Jnit}-ﬁfl’.}l[li]-, Mumbai
13, | Income-tax Officer { Assessment Unit)-6(2%5), Mumbai
14. | Income-tax Officer (Assessment Unit)-6(2(6), Mumbai ;
15. | Additional [Joint Commissioner of Income-tax (Assessment Unit)-6(3), Mumbai
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16, | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-6(3 )13, Mumbai

11

Income-tax Officer (Assessment Unit}-6{312), Mumbai

18.

Income-tax Officer (Assessment Unit)-6{3 )3}, Mumbai

19

Income-tax Officer (Assessment Umt}—ﬁ{EI4}, Mumbai

20.

Income-tax Officer {Assessrn:nl Unit)-6{3} 5), Mumbai

21.

ln:urm: -tax Officer (Assessment Unit)-6({3N6). Mumbai

2'}

| Additional /Toint Commissioner of Income-tax { Asacasment Unit)-6(4), Mumbai

23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-6(4)( 1), Mumbszi

25.

24.

Income-tax Officer (Assessment Unil}-6(4N2), Mumbai

Income-tax Officer (Assessment Unit}-6(4) 1), Mumbai

26,
2

28.

Income-tax Officer {Assessment Unit}-6(4§4), Mumbai

Income- tax Officer (Assessment Unit)-6(4)(5), Mumbm

Income-tax Officer (Assessment Unitl=6{4){6), Mumbai

!&Eﬂm?lﬂ Limit)-7, Mumbai
L | Additional Joint Commissioner of Income-tax (Assessment Unit}-7(1), Mumbai

2 Deputy /Assistant Commissioner of Tncome-tax (Assessment TinitdT(10 0 1), Mumbai
3. Income-tax Officer (Assesament Unit)y-7(1%2), Mumbai
th. _lm:um:rt:m Officer (Assessment Unit)-7( 1 §3), Mumbai
5. | Income-tax Oficer (Assessment Unit)-7(1)(4), Mumbai F
b, | Income-tax Officer (Assessment Unit)-7(1 ¥ 5), Mumbai
- 7| Inwome-tax Officer (Assessment Unit)-7(1 16, Mumbai
K. Additional AJoint Commissioner of Income-tax (Assessment Unit)-7(2), Mumbai
9. | Deputy /Assistant Commissioner of [ncome-tax (Assessment Unit)-7(2)(1), Mumbai
10. | Income-tax Officer (Assessment Unit)-7(2)(2), Mumbai
11. | Income-tax Officer {Assessment Unit)-7(23(3), Mumbai
12, | Income-tax Officer (Assessment Unit)-7(2)i4}, Mumbai
13. | Income-tax Officer { Assessment Unit)- 7(2)(5), Mumbai
14. | Incomoe-tax [lfﬁc_gr_ {Assessment Unit)- ?tE}{ﬁ} Mumbai
13, | Additional Joint Commissioner of Income-tax Hssessment Unit)-7(3), Mumbai
16, Deput}' /Assistant Commissioner of Income-tax {Assessment Unit)- T3, Mumbai
17. | Incomestax Officer ( Assessment Uml]n—‘.l'{,;}[!] Mumbai
18. | Income-tax Officer {Assessment Unit)-7(3)3), Mumbai
19. | Income-tax Officer { Assessment Unit}-7(3){4), Mumbai
20. | Income-tax Officer (Assessment Unit)-7(3)(5), Mumbai
21. | Income-tax Officer (Assessment Unit}-7(3)(6), Mumbai
22, | Additional /Joimt Commissioner of Income-tax (Assessment Linitp-7(4), Mumbai
23, | Deputy /Assistant Commissioner of Ineome-tax fﬁssesmnt [Jmt]—?{d-]{] }, Mumbai
24, | Income-tax Officer (Assessment Unit)-7(4)(2), Mumbai
25, | Income-tax Officer (Assessment Unit)-7(4)(3), Mumbai
| 2h. | Income-tax Officer (Assessiment Unit)- 7(4)4), Mumbai
27, | Income-tax DOfficer { Assessment Uml}-‘.-"{-i}[ﬁ}. Mumbai
| 28, | Income-tax Officer { Assessment Uml}-'f{#‘]{ﬁ}, Mumbai
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Assessment Unit mbrai

T, Additional Joim Commissioner of Income-tax { Assessment Unit)-8(1), Mumbai
- 3 Deputy /Assistant Commissioner of Income-tax { Assessment Uml}-E{l]{I} Mumbai
i Income-tax Officer (Assessment Unit}-8(1 12), Mumbai
4. Income-tax Officer { Assessment Unit)-8(1%3), Mumbai
5. | Income-tax Officer (Assessment Unit)-8(1)(4). Mumbai
f. Income-tax Officer (Assessment Unit)-8(1)(5), Mumbai
7. Income-tax Officer {ﬂss:ssmem Unﬁ]-ﬂ{l}fé",i. Mumbai
8. Additional Joint Commissioner of Income-tax ( Assessment Unit}-8(2), Mumbai-
9. Deputy {Assistant ( Commissioner of Income-tax [ Assessment Lnit)- 3["‘}{] J, Mumbai
10. | Income-tax Officer [ﬁ:smmmt L‘nlt}l 820 2% Mumbai
11. rlncnme—tax' Dfficer (Assessment Unit)-8(2)(3), Mumbai
12, | Income-tax Officer ( Assessment Unit)-8(2)4), Mumbai
13. | Income-tax Officer { Assessment Unit)-B(2)5), Mumbai = '
14, | Income-tax Officer { Assessment Unit)-8{2}6). Mumbai
15. | Additional /Toint Commissioner of Income-tax (Assessment Unit)-8(3), Mumbai
16, | Deputy /Assistant Commissioner of Income-tax { Asvessment Unit)-8(3 1}, Mumbau
17. | Income-tax Officer { Assessment Urui)-B{3IN2), Mumbai
18. | Income-tax Officer (Assessment Unit)-8(3)(3). Mumbai =
19. | Income-tax Officer { Assessment Unit)-803)4), Mumbai
- 20, | Income-tax Officer {Asscssment Unit)-8{33(5), Mumbai ]
' 21. | Income-tax Officer { Assessment Lnit}-8(3)(6), Mumbai o iy .
21. | Additional /Jeint Commissioner of Income-tax {Assessment Unit)-8(4), Mumbai f
73, | Deputy /Assistamt Commissioner of Income-tax (Assessment Uml] EH}{I] Mumbai
24, | lncome-tax Officer (Asscssment Umtj B{-#j{l:l Mumbai |
25, | Income-tax Dfficer ![_Ass.cssmcm Unit)-8(3)(3), Mumbai '
26, | Income-tax Officer (Assessment Unit)-8(4)(4), Mumbai
27, | Income-tax Dfficer (Assessment Unit)-8(4)(5 ), Mumbai >
28. | Income-tax Officer (Assessment Unit)-8(4)(6), Mumbai Tl
' ‘nit}- ai v
L. | Additional Joint Commissioner of Income-tax (Review Unit)-2(1), Mumbai
2z Deputy /Assistan! Commissioner of Income-tax (Review Unit)-2(1 ) 1), Mumba
3. Deputy /Assistant Commissioner of Income-tax (Review Unit)-2(1 §2). Mumbai
4, | Income-tax Officer (Review Unit)-2(1)(3}. Mumbai
5. | Income-tax Officer (Review Linit)=2(1%4), Mumbai s
6. Income-tax Officer (Review Unir)-2(1)5), Mumbai :
T Additional /Joint Commissioner of Income-tax (Review Unit)- 2(2), Mumbai
B. Deputy /Assistant Commissioner of Income-tax {Review Unit)- 2(2)(1 . Mumbai
g, Deputy /Assistant Commissioner of Income-tax (Review Unit)- 2(2)2), Mumbai
14, Income-tax Officer (Review lel.} E{EJ{J} Mumbai
11 Income-tax Officer (Review Linit) 2(2)(4), Mumbai
12. | Income-tax Officer (Review Unit)- 2(2)(5), Mumbai
13. Additional Joint Commissioner of Income-tax {R:vK-.' Unit)-2(3), Mumbai
14. | Deputy /Assistani Commissioner of Income-tax (Review Unit)- 2{3)(1), Mumbai
13, Deputy /Assistan f_mnmmmnner of Income-tax (Review Unit)- 2(3)(2), Mumbai
16. Income-tax Officer (Review lm:tj 2(3)3). Mumhbai
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17. Income-tax Officer (Review Unit)- 2(3)(4), Mumbai
18 [ngome-tax Otficer (Review Unit)- 2(3)(5), Mumbai
{Assessment Unit)-9, Mumbai
' 1. Additional Joint Commissioncr of Income-tax (Asscssment Unit)-9(1), Mumbai |
Deputy /Assistant Commissioner of [ncome-lax (Assessment Unitl9(1 11}, '
2. Mumbai
3. Income-tax Officer (Asszesament Lnit)=-91)(2), Mumbai
4 " Income-tax Officer { Assessment Unity-9(1)(2), Mumbai
5. | Income-tax OfFcer (Assessment Linitl-1)(4), Mumbai
& Ipig:u_me ~tax Oifficer {Assessment Unit)}-9(1)(5), Mumbai
7 ', Income-tax Officer (Assessment Lnit)-9(1)(6), Mumbai
K. ; Additional /Joint Commissioner of Income-tax (Asscssment Unit)-9(2), Mumbai
| Deputy /Assistant Commissioner of Income-tax (Assessment Unit)}-9(2)( 1),
g, | Mumbai
10. Incomne-tax Officer ( Assessment Unit}=9(21{2), Mumbai
11. Income-tax Officer {Assessment Unit}-9{2)(3), Mumbai
12. Income-tax Officer { Assessment Unit}9(24), Mumbai
13, | Income-tax Officer (Assessment Unit)-9(2)(5), Mumbai
14. Income-tax Officer (Assessment Unit)-9{2)6), Mumbai
15. Additional [Joim Commissioner of Income-tax (Assessment Unit)-9(3), Mumbai
Dep-m}r fAssistant Commissioner of Income-tax ( Assessment Unit)-9(3)(1),
16. Mumba
17. Income-tax Officer (Assessment UEIE}-%LEKZ} Mumbai
18. Income-tax Officer {Assessment Um'tjl—';(:i ]13}, Mumba
149 Income-tax Officer (Assessment U'nit}-9(344), Mumbai
20, [ncome-tax Officer (Assessment Unit)-9(35), Mumbsi
21, | Income-tax Officer (A (Aszsessment Ln LInit)- gi,?_]'liﬁl Mu.mbm
3. Additional Jeint Commissioner of Income-tax {Amsmml Uml}‘?{-i}, Mumbai
Deputy [Assistant Commissioner of Income-tax (Assessment Unit)-9(4)(1),
2% Mumbai
g [ncome-tax Officer (Assessment Unit)-9(442), Mumbai
25 Income-tax Officer (Assessment Unit)-9(453), Mumbai
2 Income-tax Officer {Assessment Unit}-2(4 )(4), Mumbai 1
27. | Income-tax Officer (Assessment Unit)-9(41(5), Mumbai
28. | Incame-tax Officer {Assessment Unit}-2(4 {6}, Mumbai

(Assessment Unit)-10, Mumbai

Additional Jeint Commissioner of Income-tax {Assessment Unit)-10{11,
Mumbai

Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-10013(1),
Mumbai

| Income- la.tﬂﬂiu:t{ %as-:s:rm:m Um!.}—lﬂ{t}{z} Mumbsai

' Income-tax Officer (Assessment Unit:-10(] )(3). Mumbai

' Income-tax Officer (Assessment Unit}=10{1 {4}, Mumbsai

i et ek bl g

=- Income-tax Officer {Assessment Unit}10(1 {53, Mumbai
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7. Income-tax Officer (Assessment Unit)-10(1 K6), Mumbai
Additional /Joim Commissioner of Income-tax (Assessment Unit)-10(2),
8. Mumbai- [ B
Deputy /Assistant Commissioner of Income-tax { Assessment Urnit)- N2)1),
a9, Mumbai X
10. Income-tax Officer (Assessment Unit)- 10(2)(2), Mumbai
11. Income- iax Officer (Assessment Unit-10(2)(3), Mumbai _
12. Income-tax Officer (Assessment Unit)-10(2)(4), Mumbai
13. Income-tax Officer {Asscssment Unit)- 10(2)(5). Mumbai
14. Income-tax Officer {Assessment Unit)- 10(2)(6), Mumbai
Additional /Joint Commissioner of Income-tax { Assessment Lnit)-1(§3),
15. Muimbai
Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-1003)(1 ),
16, Mumbai
17, Income-tax Officer (Assessment Unit)-10(3)(2), Mumbai
1E. Income-tax Officer Hwesamenl [Tt )-1003)(3), Mumbai
19. Income-tax Officer { Assessment Umt] -10¢3)4), Mumbai
20, Income-tax Officer { Assessment Umt]—m{?r}l{ﬁj Mumbati
21; Income- l&xﬂfﬁcer{.ﬁ..sﬁnsam:nt Unit)- llf!lﬂ]l(ﬁ} Mumhai
Additivnal Joint Commissioner of Income-tax {Assessment Unit}-10(4),
22 Mumbai
Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 10{4¥ 1},
23. Mumbai
24, Income-tax Officer ( &bscssrnm! Uit 1N4 W2}, Mumbai
75, Income-tax Officer (Assessment Unit)-10(4)(3), Mumbai
26. Inc-mnr;-:cm-. Officer {Assessment Unitk10(4)(4), Mumbai
3T Income-tax Officer {Assessment Linit)-10(4)(5), Mumbai
28 Income-tax Officer (Assessment Unit)-10(4)(68), Mumbai

Addmonal MJoint Commissioner of Income-tax (Assessment Unit)-11{1), Mumbai

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-11¢131).
Mumbai

Income-tax Officer {Assessment Unit)-11(1)(2), Mumbai

Income-tax Cificer (Assessment Unit)=11(1)(3), Mumbai

Income-tax Officer (Assessment Unit)-11(1¥4), Mumbai

| Income-tax Officer (Assessment Unit)-11(1)5), Mumbai

| Income-tax Officer { Assessment Unit)-1 1{1%6), Mumbai

| Additional Jownt Commissioner of Income-tax (Assessment Unit)-11(2). Mumbai |

"D':pLIt:.-' ‘Assistant Commissioner of Income-tax {Assessment Unit)-11(2)(] 4

Mumbag

Income-tax Officer (Assessment Unit)=11{2)2), Mumbai

Income-1ax Officer (Assessment Linit}-11(2)(3), Mumbai

Income-tax Officer {h:-s:bsmcnt Unit)-1102 %4, Mumbai

Incarme-tax Dﬂ'w:r{hssessmm[ Linit)-11{2)%5), Mumbai

Income-tax (MTicer { Assessment Uniti- -11(2)6), Mumbai

Additional /Joint Cnnvmssmnur of Income-tax (Assessment Lnit)-1 {3}, Mumbai
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Deputy fAssistant Commissioner of Income-tax (Assesament Linitk=11(3)(1),

16. Mumbai
17. | Income-tax Officer (Assessment Lnit)-11{3)(2), Mumbsai
1B Inngne-Iax Officer { Assessment Umit)-11(313), Mumbai
_19_,_ | Income-tax Officer (Assessment Unit}=11{3 4}, Mumbai
20, ]m:nrnﬂ-lax E}rwr [Ms:smm:m Lmat}-1 L{3{5), Mumbai
21 | Income-tax Officer (Assessment Unit)y-11(31(6), Mumbai
22. | Additional /loint Commissioner of Income-tax (Assessment Unit)-11(4), Mumbai |
| Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-11(4)( 1}, '
23, | Mumbai
24. | Income-tax Officer (Assessment Unit)-1 1{442), Mumbai
25 | lnccrm-e-ta:f. Dfﬁﬂer [Aszesement Unit)-1174)3), Mumbai
26, Income-tax Officer { Assessmen! l;ml}-l IH}H}. Mumbai
ar. Income-tax Officer {Assessment Unit)-11{4)(5), Mumbai
28. Income-tax Officer {Assessment Unit)-1 1{416), Mumbai 1

(Assessment Unit)-12, Mumbii

1 Additional Joint Commissioner of Income-tax ( Assessment Unit}-12(1}, Mumbai
Deputy /Assistant Commissioner of Income-tax ( Assessment Unit)-12(13{1},
2, Mumbai
3. Income-tax Officer (Assessment Unity-12013(2), Mumbai
K1 Income-tax Officer (Assessment Unit)-12(1)(3 ), Mumbai
| 8 Income-tax Officer ( Assessment Unitd=12(1)(4). Mumbai
. Income-tax Officer (Asseasment Unit)-12(1)3(5), Mumbai
7. Tt_nmmt-m Officer (Assessment Unit)-12(1)(6), Mumbai
8 Additional /Joint Commissioner of Income-tax (Assessment Lnit)-12(2], Mumbai
Deputy /Assistant Commissioner of Income-tax { Assessment Unit)=12(2) 1},
G, Mumbai
10, Income-tax Officer (Assessment Unitp-12(232), Mumbai
1. Income-tax Officer (Assessment Lmit}-12(2)(3), Mumbai
12, Income-tax Officer (Assessment Unit)-12(2)(4), Mumbai
13. Income-tax Officer (Assessment Unit)-12(2)3), Mumbai
14. Income-tax Officer ( Assessment Unit)-12(2%6), Mumbai
15. Additional Joint Commissioner of Income-tax (Assessment Unit)-12(3), Mumbai
Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1203%1),
16, Mumbai L
17. Income-tax Officer {Assessment Unit)-12(3)(2), Mumbai
18. Income-tax Officer (Assessment Unit)-12(3)(3), Mumbai
19, Ingome-tax Officer (Assessment Unit)-12(33(4), Mumbai
20, Income-tax Officer { Assessment Umtj 12(3)(3), Mumbai
21. Income-tax Officer (Assessment Uniti-12{3)(6), Mumbai
3 Additional [Joint Commissioner of Income-tax (Assessment Unil}-12(4), Mumbai |
Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-12(4)(1},
23, Mumbai
24, Income-tax Officer (Assessment Unit)-12(442), Mumbai
25, Income-tax Officer (Assessment Lnit)-] 2(4)(3). Mumbai
26. Income-tax Officer (Aszessment Unit)-12(414), Mumbai
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Income-tax Officer { Asscssment Unit)-12(445), Mumbai

Income-tax Officer (Assessment Unit}-12(4)(6), Mumbai

(Assessment Unit)-13, Mumbai

Additional Jeint Commissioner of [ncome-tax (Assessment Unit)-13(1), |
L. Mumbai i
Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-13(1)(1).
2. | Mumbai
1, Income-tax Officer (Assessment Unit)-13(1%2), Mumbai
4, Income-tax Officer (Assessment Linit)-13(1)(3), Mumbai
5 Income-tax Officer (Assessment Uniti-13(1)(4), Mumbai
é. Income-tax Officer {Assessment Unit)-13(1)(5), Mumbai
S Income-tax Officer {Assessment Unit)-13(1 %6, Mumbai
Additional Joint Commissioner of Income-tax (Asscssment Unit)-13(2),
8, Mumbai -
Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-13(2)(1),
9, Mumbai
10. | Income-tax Officer (Assessment Unit)-13(23(2), Mumbai
11 I Income-tax Officer (Assessment LJmT.}l]l[Z}{E}, Mumbai ;
12 | Income-tax Officer ( Assessment Unit)-13(2)(4), Mumbai :
13. ln:um-n—ia:. Officer { Assessment Unit)-1 3(2}[5} Mumbai
14. Income-tax Officer (Assessment Unit)-13(216), Mumbai
| Additional /Joint Commissioner of Income-tax (Assessment Linif)-13(3).
13. Mumbai
Deputy /Assistant Commissioner of [ncome-tax (Assessment Unit)-13(34 1),
16. Mumbai b
17. Income-tax Officer (Assessment Unit)-13(3)(2), Mumbai
18. Income-tax Officer (Assessment Unith-13(3 %31, Mumbai
19, Income-tax Officer (Assessment Unit)-13(1)(4), Mumbai
20, Income-tax Officer (Assessment Unit)-13(3)(5), Mumbai
28, | Income-tax Officer (Assessment Unit)-13(3)(6), Mumbai
Additional Joint Commissioner of Income-lax (Assessment Unity-13(4),
22 ' Mumbai
Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-13(4)( 1),
23; | Mumbai
24, Income-tax Officer (Assessment Unit)-13(4N2). Mumbam
25, Income-lax Officer (Assessment Unit)-13(3%2), Mumbai
26, Incomie-tax Officer (Assessment Unit)-13(4)44), Mumbai
27, Income-tax Officer (Assessment Unit)-13(4)(5), Mumbai
7 Income-tax Officer (Assessment Unit)-13(4)(6), Mumbai )

(Assessment Unit)-14, Mumbai

¥

Additional /Joint Commissioner of [ncome-tax (Assessment Unit)-14(13, Mumbai

Deputy /Assistant Commissioner of Income-tax {Asscssment Unit)-14(1)(1),

2 Mumbai -
i Income- !&x Officer (Assessment Linit)-14(12), Mumbai
4, Income-tax Officer (Assessment Unit)-14(1)%3). Mumbai
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5. Income-tax Officer (Assessment Unit)-14(1)4), Mumbai
6. Income-tax (Officer (Assessment Unit)y-1401)(5), Mumbai
1. Imeome-tax Officer { Assessment Unit)-14(1)(6), Mumbai
8. Addmmal. {loint Commissioner of Income-tax { Assessment Unit)-14(2), Mumbai
| LJ::'pLLW /Assistant Commissioner of Income-tax {Azsessment Linitl=L3{2W 1),
= S | Mumbai
10. Income-tax Officer messmcni Unit)=14{2)(2), Mumbai
11. | Income-tax Officer { Assessment Unit)-14(2)(3), Mumbai
12. | Income-tax Officer (Assessment Unit}-14(2){4), Mumbai
13. | Income-tax Officer (Assessment Unitr-14(2)(5), Mumbai
14, Income-tax Officer ( Assessment Unit)-14(21(6), Mumbai
— Additional AJoimt Commissioner of Income-tax (Assessmem Unit)-1403), Mumbai
| Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-14{3)(1},
16. Mumbai
17 Income-tax Officer (Assessment Uinit)-1403)(2), Mumbai
18. Imnm-.':—tai 'E:EEE (Assessment Unitk-14(33(3), Mumbai
19. | Income-tax Officer (Assessment Unit)-14(3)(4), Mumbai
2. | Income-tax Officer { Assessment Unit)-14¢33 51, Mumbai
21. Income-tax Officer { Assessment Unit)-14(3)(6), Mumbai
22, | Additienal /Joimt Commissioner of Income-tax (Assessment Unit)-14(4). Mumbai
Deputy fAssistant Commissioner of Income-tax (Assessment Undt)-14(4¥ 1),
23 Mumbai
24, Income-tax Officer {Asmﬁment Unit}-14(4)(2), Mumbai
25, | Income-tax Officer [ﬁss:ssm:m UmlHllH}lf}j Mumbai
26. | Income-tax Officer (Assessment Unit}-14(4)(4), Mumbai
27, | Income-tax Officer (Assessment Unit)-14(4)(5), Mumbai
28, | Income-tax Officer {Assessment Unit)-14(4)(6), Mumbai
Assess -
' 1. Additional /Joint Commissioner of Income-tax { Assessment Umity-15(1), Mumbai
Deputy /Assistant Comumnissivter of Income-tax (Assessment Unit)-15(1)(1),
2. Mumbai
3. Income-tax Officer (Assessment Unity-15(142), Mumbai
4, Income-tax Officer { Assessment Unit)-15(1)3), Mumba:
5. Income-tax Officer {Assessment Unit)=-15(1)14), Mumbai
f, Income-tax -E!ﬂ"u:ur {Assessment Unit)-15(1 §5), Mumba:
i | Income-tax Officer {Assessment Unit)-15(1){6), Mumbai
8 | Additional Joint Commissioner of Income-tax (Assessment Unit)-15(2), Mumbai
| Deputy /Assistant Commissioner of Income-tax {Assessment Lnit)-15{2)1),
9, Mumbai
10, Income-tax Officer (Assessment Unit)- 15{2]{2,1, Mumbai
11. Income-tax Officer (Assessment Unit)-15(2%3), Mumbai
12 Income-tax Officer { Assessment Unit)-13(2)(4), Mumbai
13, Income-lax Officer (Assessment Unit)-15(2)(5), Mumbai
14, Income-tax Otificer (Assessment Unit)-15(2)(6), Mumbai
15. Additional [Joint Commissioner of Income-tax {Aﬂu‘:iﬁ'ﬂ'ﬂmttnit}-] 5(3), Mumbai
16. Deputy /Assistant Commissioner of Income-tax {Asscssment Unit}-15{3)(1),
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Mumbai

17. Income-tax Officer [ Assessment Unit)-15(32), Mumbai

18, Income-tax Officer {mssih}m Unit}-15(3)(3). Mumbai

19, Income-tax Officer (Asscssment Umt'_l—l H3W4), Mumbai

20, Income-tax Officer (Assessment Unit)-15(3)(5), Mumbai

21. Income-tax Officer (Assessment Unit)=15(3)(68), Mumbai y

22, _r‘l.dl:lmnmﬂ Heint Commissioner of Income-tax (Assessmient Unit)-15(4), Mumbai

Deputy /Assistant Commissioner of Income-tax { Assessment Umi} 1504 1),

23, Mumbai

24, Income-lax Oificer (Assessment Unit)-15(4)(2), Mumbai =

25. Income-tax Officer (Assessmenl Unit}-15(4)(3), Mumbai

26, Income-tax Officer {Assessment Unit)-15(4)(4), Mumbai ; !
27, | Income-tax Officer (Assessment Unit)-15(4)(5), Mumbai |
T Income-tax Officer { Assessment Unit)-15(4)(6), Mumbai

s — |

{Assessment Unit}-16, Mumbai
1, | Additional /Joint Commissioner of Income-tax ( Assessment Unit)-16(1), Mumbai
| Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-16(] W),
2, | Mumbai =
3, | Income-tax Officer (Assessment Unit}-16(1)(2), Mumbai
4. | Income-tax Officer (Assessment Unit}-16(1)(3), Mumbai i [l
5. | Income-iax Officer (Assessment Unit)-16{1 ¥4}, Mumbai
i, | lncome-tax Officer (Assessment Unit}-16(1)(5), Mumbai
7. | Income-tax Officer (Assessment Umt}-lﬁ{l}{ﬁ}, Mumbhai
8, Additional /Joint Commissioner of Income-tax {Assessment Unit)-16(2), Mumbai
Deputy /Assistant Commissioner of Income-tax (Assessment LTmtE;- 1B(2){1),
9. | Mumbai
10, Im.‘umc;lax Officer {Assessment Unit}=-16(2)%2), Mumbai =l
[1. | Income-tax Officer (Assessment Unit)-16(2)(3). Mumbai !
(2. ' Income-tax Officer (Assessment Unit)- -16(23(4), Mumbai ]
| A% | Income-tax Officer {Assessment Unit)-16(2)(5). Mumbai
14. | Income-tax Officer (Assessment Unity-16(2)(6), Mumbai
15. Additional /Joint Commissioner of Income-tax (Assessment [nit)- 16(3), Mumbai |
Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-16(3)(1), '
16. | Mumbai :
B Income-tax Officer (Assessment Unit)-16(3)(2), Mumbai !
18. | Income-tax Officer (Assessment Unit)-16(3)(3). Mumbaj
19. | Income-tax Officer {Assessment Unit}-16(3)(4), Mumbai
20, Income-tax Officer (Assessment Unit}-16{3)5), Mumbai
1. Income-tax I_'}Iﬁ'::er (Assessment Unith-16(3 M6), Mumbai
22, Additional /Joint Commissioner of Income-tax [ Assessment Unit)-16(4), Mumbai
Deputy /Assistant Commissioner of Income-tax (Assessment Umit-1 604001},
23, Mumbai
24, Income-tax Officer (Assessment Unit)-16(4)(2), Mumbai
25. | Income-tax Officer (Assessment Unit)-16(4)(3), Mumhai
26. | Income-tax Officer (Assessment Unit)-16(43(4), Mumbai
2T Income-tax Cfficer (Asscssment LT;:.il]- 1or4W %), Mumbai
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7R, Income-tax Officer (Assessment Unit)=16{4)(6), Mumbai
! it)-1, M i
1. Additional /Joint Commissioner of Income-tax (Verification Unit)-1¢1), Mumbai
2 Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(11), Mumbai
3 ncome-tax Dfficer (Verification Unit)-1(1)(2), Mumbai
4, Income-tax Dificer { Verification Unity-1(1 }(3), Mumbai
3, Income-tax Officer (Verification Unit)-1(1)4}, Mumbai
b, Income-tax Dfficer (Venfication Unit)-1{1 )5}, Mumbai
1. | Income-tax Officer (Verification Unit)-1(1)6}, Mumbai
8. _Additienal Joimt Commissioner of Income-tax (Verification Unit)- 1(2), Mumbai
9, Deputy /Assistant Commissioner of Income-tax {Verification Unit)-1{2)(1), Mumbai
10, Income-tax Officer { Verification Unit)-1(2)2}, Mumbai >
11. | Income-tax Officer (Verification Unit)-1(2)(3}, Mumbai |
12. | Income-tax Officer ( Verification Unit)- 1:2)(4), Mumbai
13, Income-tax Officer (Verification Unit)-102)(5), Mumbai
14, Income-tax Officer { Verification Unit)-1(2)6), Mumbai
13 Additicnal /Joint Commissioner of Income-tax (Verification Unit)-1{3), Mumbai
16. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3)(1), Mumbai
17. Income-tax, Officer (Verification Unit)-1{33(2), Mumbai
18, | Income-tax Officer (Verification Unit)-1(3)(3), Mumbai
19, ;gggg-!g_ Lax pﬂicar{‘-’enﬁmuﬂn Unit)-1(3)(4), Mumbai
20. Income-tax Olficer (Verification Unit)-1(3)(5), Mumbai
21, Income-tax Officer (Verification Unit)-1{3)(6), Mumbai

{Verification Unit)-2, Mumbai

1. | Additional JJoint Commissioner of Income-tax (Verification Unit}-2(1), Mumbai )
2 Deputy /Assistant Commissioner of Income-tax (Verification Unit}-2(1){1), Mumbai
3. | Income-tax Officer (Verification Unit)-2(13(2), Mumbai
| & Income-tax Officer (Verification Unit)-2(1)(3), Mumbai
3 Income-tax Officer (Verification Unit}-2{1)(4). Mumbai
. Income-tax Otficer {Verilication Unit)-2(1)(5), Mumbai
i Income-tax Officer (Verification Unit)-2(1)(6), Mumbai =
8. | Additienal /Joint Commissioner of Income-tax (Venfication Unit)- 2(2), Mumbai
g, Deputy /Assistant Commissioner of Income-tax (Verification Unit)-2(2)(1). Mumbai
10, Income-tax Officer f‘r’mﬁm;m Umit)=2(2)( 2}, Mumibai
11, Income-tax Dificer (?mfmm:m_&ggﬂ_@j@} Mumbai
¥2. Income-tax Officer (Verification Unit)-2(2)i4), Mumbai
13| Income-tax Officer (Verification Unit)-2(2)(5), Mumbai. =
14. Income-tax Officer (Verification Unit)-2(2)(6), Mumbaj 1
15. Additicnal /Joint Commissioner of Income-tax (Verification Unit)=2(3}), Mumbai
16, Deputy /Assistant Commissioner of Income-tax (Verification Unit)-2(3)(1), Mumbai
17. Income-tax Officer (Verification Unit}-2(3)(2), Mumbai
18. Income-tax Officer (Verification Unit}=2(3)(3), Mumbai =
15. Income-tax Officer (Verification Unit)-2(3)4), Mumbai
20, Income-tax Officer (Verification Unit)-2(3)(5), Mumbai
21. | Income-tax Officer (Verification Unit}-2(3)(6), Mumbai
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. T
Additional /Joint Commissioner of Income-tax (Verification Unit)-3(1 ), Mumbai '

........

Depuaty /Assistant Commissioner of Income-tax ( Verification Unit}-3(1X1), Mumbai |
Income-tax Officer (Verification Unit)-3(1)(2), Mumbai ’

Income-tax Officer (Verification Unit)-3(1)(3), Mumbai

Income-tax Officer (Verification Unit)-3(13(4), Mumbai

Income-tax Officer (Verification Unit)-3(1 ) 5), Mumbai

income-tax Officer (Verification Unit)-3(1)(6), Mumbai

Additional (Joint Commissioner of Income-tax (Verification Unit)- 3(2), Mumbai

Deputy /Assistant Commissioner of Income-tax (Verification Unit)-3(2)(1), Mumbai

Income-tax Officer (Verification Unit)-3(2)(2), Mumbsai

Income-tax Officer {Verification Unit}-3(21(3), Mumbai

| Income-tax Officer (Verification Unit}-3(2)(4), Mumbai

Income-tax Officer (Verification Unit)-3(2)( 5}, Mumbai

Income-tax Officer (Verification Unit}-3(2)(6), Mumbai

Additional Joint Commissioner of Income-tax (Verification Unit}-3(3), Mumbai

Deputy /Assistant Commissioner of Tncome-tax (Verification Unit)-3(3)(1), Mumbat

.....

[ncomic-tax Officer f‘i.’eriﬁf:atinn Unit}-3(3 ¥2}, Mumbai

Income-tax Officer {Verification Unit)-3(3 §3), Mumbai

Income-tax Cificer {Verification Unit)-3(3)4), Mumbai

Income-tax Officer (Verification Unit)-3{3)(5), Mumbai

ruh_l-—-——..-_.._.._.__—\bmqqhm.p.l_.}h;r-—-
ot (= Pl ] Pl =t AP P R U o = L Sl Sl Gl Ll

Income-tax Officer {Verification Unit)-3{3)(6), Mumbai

Verification Unit)-4, Mumbai _
1. Additional /Joint Commissioner of Income-tax (Verification Unit)-4(1), Mumbai P
2 Deputy /Assistant Commissioner of Income-tax {(Verification Unity<4(1(1), Mumbai
3, Income-tax Officer (Verification Unit)-4( 1 ¥2), Mumbai
4 Income-tax Officer (Verification Unit)-4(1)3), Mumbai
5. Income-tax Officer (Verification Unit)-4(1 }(4), Mumbai
6. | Income-tax Officer (Verification Unit}-4(1)(5), Mumbai
1 | Income-tax Officer (Verifieation Unit)-4(1)(6}, Mumbai _
8. Additional Joint Commissioner of Income-tax (Verification Unit)- 4(2), Mumbai =
9. Deputy /Assistant Commussioner of Income-tax (Verification Unit)=2{2)(1}, Mumbai |
10. | Income-tax Officer (Verification Unit)-4(2){2), Mumbai
L1, Income-tax Officer (Verification Unit}-4{2)3), Mumbai
12, | Income-tax Officer (Verification Unit)-4(2){4), Mumbai =
13. Income-tax Officer (Verification Unit)-4{23(5). Mumbai
14. | Income-tax Officer (Verification Unit)-4{2)(6), Mumbai il
15. Additional /Joint Commissioner of Income-tax (Verification Unit)-4(3}, Mumbai
16. | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-4(3%17, Mumbaj

[ R Income-tax Officer (Verification Unit}-4{3){2), Mumbai
18, | Income-tax Officer {Verification Unit)-4(3)(3), Mumbai =i
19. Income-tax Officer (Verification Unit)-4(3)i4), Mumbai
20, Income-tax Officer (Verification Unit}-4(3)(5), Mumbai
21 Income-tax Cificer (Verification Unit)-4(3)(6), Mumbai
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[ I':thuit% Unit}-1, Mumbai
. Additional /Joint Commissioner of Income-tax {Technical Unit}-1(1), Mumbai

[Deputy /Assistant Commissioner of Income-Lax [Ter:.hméﬁi Unity-1(1)(1), Mumbai
| Deputy /Assistant Commissioner of Income-tax (Technical Unith-1¢1) 2}, Mumbai

| Income-tax Officer (Technieal Unit)-1(1)(3), Mumbai

| Income-tax Officer {Technical Umz}-l[l}l{i} Mumbai

Additional Joint Commissioner of Income-tax (Technical Unit} 1(2), Mumbsi

2.
3
N,
3, | Income-tax Officer ( Technical Unity-1(1)(4), Mumbai
i
i
&

Deputy /Assistant Commissioner of Income-tax {Technical Uinity- 1{2)(1), Mumbai

e D@uty!hwstmtﬂunum&mmuf Income-tax (Technical Unit)- 1{23%(2), Mumbai

M| Income-tax Officer (Technical Unit)- 1(2)(3), Mumbai

11. | Income-tax Officer (Iechnical Unit)- 1(2)(4), Mumbai

12 Income-tax Officer (Technical Unit)- 1(2)(5), Mumbai

13. Additional ‘Ju:tli Eummmuuncr of Income-tax {Im]'lmnal Umt} 1(3), Mumbai

aaaaa

15. Deputy /Assistant Commissioncr of Inmnm-lﬂ:-t (Technical Unit)- 1{3}[2}. Mumbai

16. | Income-tax Officer (Technical Unit)- 1(3)(3), Mumbai

17, | Income-tax Officer {Technical Unit)- 1{314), Mumha!

18. Income-tax Officer (Technical Unit)- 1(345), Mumbai

e —am
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Additional Hoint Commissioner of Income-tax (Assessment Unit)-1(1 }.?"une
Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1{1}{1}. Pune
Income-tax Officer {Assessment Unit)-1(1)(2), Pune

Income-tax Officer {Assessment Unat)-1{1 }{3), Pune

Income-tax Officer { Assessment Unit)-1{ 1)(4), Pune

Income-tax Officer [Assessment Umnit)-1{1 3}, Pune

lnmme-tax Officer (Assessmem Unit)-1{1)(6), Pune

Additional Joint Enn-umggmner of Income-tax (Assessment Uml]—l{?} Pune
Deputy /Assistani Commissioner of Income-tax (Assessment Unit)- 1(2)(1), Pune

‘DWWF‘-}“P?‘E‘J:‘E
| .

10. | Income-tax Oificer (Assessment Linit)- -1{2)2), Pune
k.. | Imnme-tax Officer {Assessment Unit)-1{2)(3), Pune
12. | Income-tax Officer {Assessment Unit)-1(2)(4), Pune
13. | Income-tax Officer {Assessment Limit)-1{2)}{3), Pune
14, | Income-tax ﬂl’:l_i::-:r {Assessment Unith-1{2 16}, Pune
15, | Additional Joint Commissioner of Income-tax (Assessment lJmL}-I:L’_ﬂL P'u
16. | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1 [.1}1,'1} Pune
"~ 17. | Income-tax Officer (Assessment Unit)-1(3)(2), Pune
18. | Income-tax Officer (Assessment Unit)-1(3)(3), Pune
19. | lIncome-tax Officer (Assessment Unit)-1(3)(4). Pune
20, | Income-tax Officer (Assessment Unit)-1(3I)5), Pune
21. | Income-tax Officer (Assessment Unit)-1{3)(6), Pune
22. | Additional Joint Commissioner of Tncome-tax {Assessment Unit) -1(4), Pune
| 23, | Deputy /Assistant Commissioner of Income-tax {(Assessment Unit)-1{4)(1 ), Pune
24, | Income-tax Officer (Assessment Unit)-1(442), Pune
25, | Income-tax Officer (Assessiment Unit)-1{4)(3), Pune
26, | Income-tax Officer (Assessment Unit}-1(4)(4), Pune
27, | Income-tax Officer (Assessment Unit)-1{4)(5), Pune
28. | Income-tax Officer {Assessment Unit)-1(4)(6), Pune

{Asscssment Unit)-2, Pune

¥ Additional /Joint Commissioner of Income-tax {Asscssment Unit}-2(1}, Pune
| 2. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-2(1)(1),Pune _
3, Income-tax Officer { Assessment Unit)-2(1)2). Pune |
4. Income-tax Officer (Assessment Unit)-2(1)(3), Pune
3 Income-tax Officer ( Assessment Unit)-2(1)(4), Pune
6. Income-tax Officer (Assessment Unit)-2(145), Pune
IS Income-tax Officer (Assessment Unity-2(1 K6), Pune
8. Additional Joint Commissioner of Income-tax (Assessment Unit)-2(2), Pune
Q. Deputy /Assistant Commissioner of Income-tax {Assessment Unit}-2(2)(1 ), Pune
10. | Income-tax Officer {Assessment Unit)-2(2)(2), Pune
11, | Income-tax Officer (Assessment Unit)-2{2)3), Pune
12. | Income-tax Officer (Assessment Unit)-2(2)(4), Pune
13. | Income-tax Officer (Assessment Unit)-2(2)(3). Pune
14. | Income-tax Dfficer { Assessment Unit)-2(2)(6), Pune
15. | Additional Joint Commissioner of Income-tax {Assessment Umit}-2(3), Pune
16. | Deputy /Assistanl Commissioner of Income-tax (Assessment Unith-2(3)(1 ), Pune
17. | Income-tax Officer (Assessment Unit)}-2(3K2), Pune
18. | Income-tax Officer (Assessment Unit}-2{3 3}, Pune
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19. | Income-tax Officer {Assessment Unit)p-2(3)(4), Pune

20. | Income-tax Officer (Assessment Unit}-2(3)(5), Pune

21. | Income-tax Officer (Assessment Uinith-2(31(6). Pune

22 | Additional /Joint Commissioner of Income-tax (Assessment Unit)- 2(4), Pune
23. l}cput*.r /Assistant Commissioner of Income-tax {Assessment Unit)-2(4)(1), Pune
24. | Income-tax Officer { Assessment Unit)-2{4)(2), Pune

25. | Income-tax Officer (Asscssment Unitp-2{4)(3), Pune

26. | Income-tax Officer {A&sﬂssmml Unit)-2(4)(4), Pune

27. | Income-tax Officer {Ass:mnl Unit)-2{4 1 5}, Pune

28, | Income-tax Officer (Assessment Unit)-2{4)(6), Punec

{Assessment U u.ul-l, T]ZIBIE

Deputy J'Asr.ismni Commissioner of Income-tax { Assessment Unit)-1(1 ':[1} Thane

Income-tax Officer (Assessment Unitl-1(11(2), Thane

Income-tax OfTicer (Assessment Unit]-l{_lj[_j},

|I'I.LEIEI:I.I:-IHJ{ Officer {Aswssmem Umﬂul{l]{jj Tharne

Income-tax Otfficer {Assessment Unit)-1{1)(6), Thane

Additional /Joint Commissioner of Income-tax (Assessment Unit)-1{2), Thane

e R e L R T B

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1{2¥ 1), Thane

)
=1

A Income-lax Officer {Assessment Unit}-1(2)(2), Thane =
| Hu Income-tax Officer { Assessment Unit)-1(21(3), Thane
| 12 Income-tax Officer (Assessment Unit)-1{2)(4), Thane y
13, | Income-tax Officer (Assessment Unit}-1(2)(5), Thane
14. | Income-tax Officer {Assessment Unit)- 1(2)(6), Thane
15. Additional Joint Commissioner of Income-tax (Assessment Unit)-1(3), Thane
16. | Deputy /Assistant Commissioner of l:mnma-mx {Assessmem Unit)- 1{31(1), Thane
17. Income-tax Officer (Assessment Unit)-1031(2), Thane
18, Income-tax Officer (Assessment Unit}-1(3)(3), Thane
19. Income-tax Officer {Assessment Unit)-1{3){4), Thane
|20, | Income-tax Officer (Assessment Unit)-1(3)(3), Thane
21, Iocome-tax Officer (Assessment Unit)-1(3)(6), [hane
2 Additional Joint Commissioner of Income-tax {Assessment Lnn}-l{ﬂ} Thane
23, Dieputy /Assistant Lummﬁsmn:'r of Income-tax {Assessment Unit)-1{43(1], Thane
24, Income-1ax Officer (Assessmem Unit)- 1{42}), Thans
25. Income-tax Officer (Assessment Unit)-1(4)3), Thane
26, Income-tax Officer (Assessment Unit)-1(4%4), Thane
27. Income-tax Officer (Assessment Unit}-1(4)5), Thane
28. Income-tax Officer (Assessment Unit)-1{4¥6), Thane

(Verification Unit)-1, Pune
. . Additional /Joint Commissioner of Income-tax (Verification Unit)-1(1), Pune

Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1)(1}, Pune

Income-tax Officer (Verification Linit)-1(1)(2), Pune

Income-tax Officer (Verification Unit}-1{1)(3), Pune

i Pl Ead o s o

Income-tax Officer (Verification Unit)-1(1)(4), Pune

Income-tax Ofticer (Verification Unit)-1( 11(5), Pune
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7. | Income-tax Officer (Verification Unit)-1{1}6). Pune

8. | Additional Joint Commissioner of Income-tax (Verification Unit)- 1(2), Pune

9 | Deputy /Assistan! Commissioner of Income-tax (Verification Unit}-1(2){1 ). Pune
10, Income-tax Officer (Verification Umﬂ—l{?}[!}z Pune

1d. Income-tax Officer {Verification Unit)-1(243), Pune .

12  Income-tax Officer (Verification Unit)-1{2)(4), Pune . .
13. | Income-tax Officer {Verification Unit)-1(2)(5), Pune

14. | Income-tax (MTicer {Verification Unit)-1{2)6), Punc

15, Addllmna! Hoint Commissioner of Income-tay (Verification Uml] ll{“‘-} Pune

16. | Deputy /Assistant Commissioner of Income-tax (Verification U nit}- 1(3)1), Pune
17. | Income-tax Officer (Verification Unit)-1(3)2), Pune

18. | Income-tax Officer (Verification Unit)-1(3)(3), Pune

19. | Income-tax Officer (Venfication Unit}-1(2)4), Pune

20. | Income-tax Officer (Verifieation Unit)-1(3)(5), Pune

21. | Income-tax Officer (Verfication Unit)-1{316). Pune

(Verification Unit)-1, Thane

Additional Joint Commissioner of Income-tax {Verification Umtj 1f1}. Than:

. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1)(1}, Thane

Income-tax Officer (Verification Unit)-1{13{2), Thanec

Income-tax Officer (Venfication Unit}-1(1)(3), Thane

Income-tax Officer ( Venfication Unit)-1(1)(4), Thane

| Ineome-tax Officer (Venlication Unst:1{1 43}, Thane

| Income-tax Officer (Verfication Unit)-1{1)(6), Thane

| Additional Joint Lun‘ummmne: of Income-tax (Venfication Unit)- 1{2). Thane

Deputy / Assistant Commissioner of Income-tax (Verification Unif)-1(2)(1), Thane

Income-tax Officer (Venfication Unit)-1(2)(2). Thane

"""?5??3'4!5"-5-"‘:“‘":"!“-':—'

Income-tax Officer [VEI'Iﬁ'L‘.EII{II'I: Unit)-1(233), Thane

Income-tax Oicer (Verification Unit)-1(2)(4), Thane

Income-tax Officer {\I’enﬁmﬂnn Untt} 1(2)(5), Thane

Sy e -

| Deputy /Assistant Enmmls:um'br:r uﬂm:um:-tax {‘u’:nhcalmn Umt‘} 1(3) 1), Thane

Income-tax Officer {"'Fen fication Unit)-1(3)(2), Thane

Income-tax Officer (Verification Unit}-1{3)(3), Thane

Income-tax Officer (Verification Unit)-1(3}(4), Thane

Income-tax Oificer {Verification Unit)-1(3%5), Thane

| Income-tax Officer (Verification Unit)-1(3)(6), Thane

e

Additional AJoint Commissioner of Income-tax (Review Unit)-1(1), Pune

Deputy (Assistant Commissioner of Income-tax (Review Unit)-1(1)(1), Pune

Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1 N2}, Pune

Income-tax Officer (Review Unit)-1(1)(3), Pune

Income-tax Ofhcer (Review Unit)-1(14), Pune

Income-tax Officer [Review Unit)-1{15}, Pune

BRiati O tivl B L B e

Additional /Joint Commissioner of Income-tax (Review Unit)- 1(2), Pune
Dreputy /Assistant Commissioner of Income-tax (Review Unity- 1(2)(1), Pune
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| 9, Diepury /Assistant Commissioner of Income-tax {Review Umit)- 1(Z)(2), Pune
0. | Income-tax Officer (Review Unit)- 1(2)(3), Pune
11. Income-tax Officer {Review Unit)- 1(2)(4). Pune
12 Income-tax Officer (Review Unit)- 1{2)(3), Pune
| 13 Additional /Joint Commissioner nl‘]nmmn—tax (Review | Unit)-1(3), Punc
14, Deputy /Assisiant Cotnmissioner of Income- -tax {Review Unit)- [{3)(1), Pune
15. Deputy /Assistant Commissioner of Income-1ax (Review Unit)- 1(3)%2). Pune
16. | Income-tax Officer (Review Unit)- 1(3)(3), Pune
17, Income-tax Officer (Review Unit)- 1{3){4), Pune
|18, | Income-tax Officer (Review Unit)- 1(3)(5), Pune =
Assess ad
1. Additional Joint Commissioner of Income-tax {Assessment Umt]n—]{l } Aur:’mﬂ&]:md
. . Deputy /Assisgtant Commissioner of Income- tax (Assessment Unit)-1(1)(1), Aurangabad |
| & Income-tax Officer (Asscssment Unit)-1(1)(2), Aurangabad
| 4 Income-tax Officer (Assessment Unit)-1(1)(3), Aurangabad
-1 Income-tax Officer (Assessment Unit)-101 ¥4), Aurangabad
i Income-tax Officer (Assessment Unit)-1(1)(5), Aurangabad
g Income-tax Officer { Assessment Unit)-1{1 6}, Aurangabad
8  Additional Joint Commissioner of Income-tax (Assessment Unit}-1(2), Aurangabad
9. Deputy {Assistant Commissioner of Income-tax {Assessment Unit)- 1(2)(1), [
Aurangabad
10, | Income-tax Officer {Assessment Unit)-1(242), Aurangabad
11. | Income-tax Officer { Assessment Unit)-1(2%3), Aurangabad
12. | Income-tax Officer {Assessment Unit)-1{2)4), Aurangabad ] N
i3. Income-tax Officer {Assessment Unit)-1{2)5), Avrangabad
14, Income-tax Offiver (Assessment Unit)- 1{2)(6), Aurangabad
E5. Additional Joint Commissioner of Income-tax (Assessment Unit)-1(3), Aurangabad
16. Deputy /Assistant Commissioner of Income-tax ( Assessment Umit)- 1(3W 1),
Aurangabad
17. | Income-tax Officer {Assessment Unit)-1(3)(2), Aurangabad =
18, Income-tax Officer (Assessment Unit)=1(33(3), Aurangabad
19. Income-tax Officer (Assessment Unit)-1(3)(4), Aurangabad ]
20, Income-tax Officer { Assessment Unit)-1(3)(3), Aurangabad
21, Income-tax Officer (Assessment Unit)-1(3)i6), Aurangabad
i Additional Joint Commissioner of Income-tax {Assessment Unit)-1(4), .hura.ngabad
23. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4){1), Aumng,:hed
24 Income-tax Officer | {Assessment Unit)-1{4)(2}, Aurangabad
25. | Income-tax Officer (Assessment Unit)-1(4)(3), Aurangabad i il
26, Income-tax Officer {Assemmem Unit)-1{4 447, Auranpabad ¥ii
o Income-tax Oiificer (Assessment Unit)-1(4){5), Aurangabad
28. | Income-tax Officer {Assessment Unit}-1(446), Aurangabad
(Assessment Unit}-1, Kolhapur
1. Additional /Joint Commissioner of Income-tax { Assessment Unitj-1(1), Kolhapur
2; Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Kolhapur
3, | Income-tax Officer {Assessment Unit)-1(1)(2), Kolhapur |
4, Income-tax Officer (Assessment Unit)-1(1)(3), Kolhapur |

Page 69 of 95



| & | Income-tax Officer (Assessment Unit)-1{1)(4}, Kolhapur
. | Income-tax Officer (Assessment Unit)-1(1)(5), Kolhapur
7. Income-tax Officer (Assessment Unit)-1{1)(6}, Kolhapur
8. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2), Kolhapur
9. Deputy /Assistant Commissioner of Income-tax t.ﬁuhew'nem Unit)- 1{2)(1), Kolhapur
10. | Income-tax Officer { Asscssment Unit)-1(2X2), Kolhapur
11, [ncome-tax Officer (Assessment Unit)-1(2)(3), Kolhapur
12, Income-tax Officer (Assessment Lnit)-1{2)(4), Kolhapur I
13, Income-tax Officer ( Assessment Unit)-1(2}5), Kolhapur
14, Income-tax Officer ( Assessment Unit)- 1{2%6), Kolhapur
13, Additienal Joimt Commissioner of Income-tax (Assessment Unit)-1(3), Kolhapur
16. Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- 13} 1), Kolhapur
17. Income-tax Officer { Assessment Unit)-1(3W2), Kolhapur
18. Income-tax Officer (Assessment Unit)-1(33(3), Kolhapur |
19, Income-tax Officer (Assessment Unit)-1(3)(4), Knlhnpu.n- iy = ="
21, Income-tax Officer { Assessment Unit)-1{3)(5), Kolhapur
3t Income-tax Officer (Assessment Unit}=1{3)(6), Kolhapur
22 Additional JJoint Commissioner of Income-tax (Assessment Unit)- 1{4), Kolhapur i
23, Deputy /Assistant Commissioner of [ncome-tax (As (Assessment Unit)-1(4)(1), Kolhapur |
24 Income-tax Dfficer (Assessment Unit)-1(4)(2), Kolhapur
25. Income-tax Officer (Assessment Unit)-1(4)(3), Kalhapur
26, Income-tax Officer (Assessment Unit)-1(4)(4), Kolhapur
27, Income-tax Officer (Assessment Unit)-1(4)(3), Kolhapur
28, Income-tax Officer (Assessmeni Unit)-1{4)(6), Kolhapur

crification L mni M

Additional /Joint Commissioner of Income-tax (Verification Unit}-1(1}, Nashik

b o | em

Deputy ‘Assistant Commissicner of Income-tax (Verification Unit)-1(1)(1 ), Nashik
Income-tax Officer (Verification Unit)-1{1)(2). Nashik

[ncome-tax Officer (Verification Unit)-1(1)3), Nashik

[neome-tax Officer (Verification Unit)-1(1 (4}, Nashik

[ncome-tax Officer ( Verification Unit)-1(1)(5). Nashik

Income-tax Officer ( Verification Umt)-1(1}{6), Nashik

Additional Joint Commissioner of Income-tax (Verification Unit}- 1(2). Nashik

JFHPP#

Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(2)(1), Nashik

Income-tax Officer (Venfcation Unit)-1(27(2), Mashik

Income-tax Officer (Verification Unit)-1(2)(3), Nashik

Income-tax Officer (Verification Unit)-1(2)(4), Nashik

Income-tax. Officer (Venfication Unit)-1(2)(3), Nashik

Income-tax Officer (Verification Unit)-1(2)(6), Nashik

Additional /Joint Commissioner of Income-tax (Verification Unit)-1(3), Nashik

Deputy /Assistant Commissicner ef Income-tax (Verification Unit)-1{3K 1), Nashik

Income-tax Officer {Verification Uml} {32}, Nashik

 Income-tax Officer (Verification Unit)-1(3)(3), Nashik

_ Income-tax Officer (Verification Unit)-1{3)4), M huhlk

Income-tax Officer Wenﬂ:atmn Unit)-1{3}(3), Nashik

Income-tax Officer (Verification Unit)-1(3)(6). Nashik
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Verification Unit)-1, Na

1; | Additional /ot Ecrmrmssmnr:r of Income-tax ( Yenfication Unit)-1(1), Nagpur
vl Deputy /Assistant Commissioner of [ncome-tax tax (Verification Unit)-1{1(1), Nagpur
3. Income-tax Officer (Verification Unit)-1(1)(2), Nagpur

4 | Income-tax {Mficer {Verification Unit)-1(1)(3), Nagpur
5. | Income-tax Officer (Verification Unit)-1(1)(4), Nagpur
b. Income-tax Oificer (Verification Unit)-111)(3), Nagpur
i Income-tax Officer (Venification Unit)-1(1)(6), Nagpur
K. Additional /Joint Commissioner of Income-tax {Verification Unit)- 1(2), Nagpur
9, | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1{2)1}, Nagpur
1. Income-tax Officer (Verification Unit)-1(2)(2). Nagpur

e Income-tax Officer (Verification Unit)-1(2)(3), Nagpur =

12 Income-tax Officer (Venfication Unit)-1{2)(4). Nagpur
13, Income-tax Officer (Venfication Unit)-1(2}{5). Nagpur
14. Income-tax Officer (Verification Unit}-1{2)(6). Nagpur
13. Additional /Joint Commissioner of Income-tax (Verification LFn_n_‘,l -1(3), Nagpur
1. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3 )1}, Magpur
17. | Income-tax Officer (Verification Unit)-1(3){2), Nagpur
I8, Income-tax Officer (Verification Unit)-1(3)(3). Nagpur
19, Income-tax Officer (Vernfication Unit)-1(3)(4), Nagpur
20. Income-tax Officer (Verification Unit)-1{3)(5). Nagpur
21, Income-tax OfMicer (Verification Unit)-1(3)(6). Nagpur
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] 1. Jahal

¥ _Additional Joint Commissioner of Income-tax {Assessment Unit)-1{1), Jabalpur
2, Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1(1)( 1}, Jabalpur
i Income-tax Officer (Assessment Unit)-1(1)(2). Jabalpur
4. _Income-tax Officer (Assessment Unit)-1(1)(3), Jabalpur
5. | Income-tax Officer (Assessment Unit)-1( 1)(4), Jabalpur
fr, | Income-tax Officer (Assessment Unit)-1(1%(5), Jabalpur
1. Income-1ax Officer [Assessment Unitl-1(1)(6), Jabalpur
8 Additional [Joint Commissioner of Income-tax (Assessment Unit)-1(2), Jabalpur
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unitk-1(2)(1), Jabalpur
10. | Income-tax Officer {Assessment Unit)-1(2)(2), Jabalpur i1
11 Income-tax Officer (Assessment Unith1{2)3), Jabalpur
12. Income-tax Officer (Assessment Unit)-1{2)(4), Jabalpur
13. Income-tax Officer (Assessment Unit)-1(2)(5), Jabalpur
| 14. Income-tax Officer (Assessment Unit)- 1(2)(6), Jubalpur
15. Additional Joint Commissioner of Income-tax (Asscssment Unit}-1(3), Jabalpur
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1{3)(1), Jabalpur
17. Income-tax Officer (Assessment Unit)-1(3)(2), Jabalpur
18 Income-tax Officer (Assessment Unit)-1{3)3), Jabalpur
19, Income-tax Officer (Assessment nit)-1 (344), Jabalpur
20. Income-tax Officer (Assessment Unit)-1{3)%5), Jabalour
21. Income-tax Officer (Assessment Unit)-1{2)(6), Jabalpur
22, Additional Joint Commissioner of Income-tax (Assessment Unit)-1(4}, Jabalpur
| 2y Deeputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), labalpur
I 24, Income-tax Officer (Assessment Unit)-1(4)(2), Jakalpur
25, Income-tax Officer (Assessment Unit)-1(4)3), Jabalpur
26. Income-tax Officer (Assessment Unit)}-1{4¥4), Jabalpur
27. Income-tax Officer (Assessment Unit)-1{4)(5), Jabalpur ==
_28. | Income-tax Offiver ( Assessment Unit)-1{4)(6), Jabalpur
sment Lini Bhopal
1. Additional Joint Commissioner of Income-tax { Assessment En:’t}-l{l}, Bhopal B
2 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)l-1{13(1), Bhopal
3. _Income-tax Officer (Assessment Unit)-1(1)(2), Bhopal
L4 Income-tax Officer (Assessment Unit)-1{ 1)(3}, Bhopal
- [ncome-tax Officer (Assessment Unit)-1(144), Bhopal
6. [ncome-tax Officer { Assessment Urut}-1{1)}{5). Bhopal
7. Income-tax Offiver (Assessment Urit)-1(1)(6), Bhopal _ _
8. Additional /Joint Commissioner of Income-tax { Assessment Unit}-1{2], Bhopal
9 Dyeputy /Assistant Commissioner of Ineome-tax (Assessment Unit)- 1(2)(1), Bhopal _
| 1D Income-tax Officer (Asscssment Unit)-1(2)(2), Bhopal ]
11, | Income-tax Officer (Assessment Unit)-1{2)(3), Bhopal
12 Income-tax Officer { Assessment Unit)-1{Z)(4). Bhopal
13. | Income-tax Officer (Assessment Unit)-1(2)(5), Bhopal
149. | Income-tax Officer (Assessment Unit)- 1(2)(6}. Bhopal
I3, Additional /Joint Commissioner of Income-tax (Assessment Unit)-1({3), Bhopal
16. Deputy (Assistant Commissioner of Income-tax {Assessment Unit)-1{3)(1). Bhopal |
17. Income-tax Officer {Assessment Unit}=1(3)(2), Bhopal

Page T2 of 95



| 1B Income-tax Officer (Assessmnent Unit)-1(3%3), Bhopal
19, Income-tax Officer (Assessment Unit}-1{3)44), Bhopal
20, | Income-tax Officer (Assessment Unit)-1(3){5), Bhopal Nl
21, Income-tax Officer (Assessment Unit)-1(346), Bhopal i
22 Additional Joint Commissioner of Income-tax {hmgmunﬂmr:jl_l_(d},]}huﬂll
23. Deputy /Assistant Commissioner of Income-tax {Assessment Lnil)-1(4 )1 ), Bhopal
_24. | Income-tax Officer (Assessment Unit)-1(4)42), Bhopal + or TS
25. | Income-tax Officer {Assessment Unit)-1(413), Bhopal
25, | Income-tax Officer {Assessme:nt Unit)-1{43{4}, Bhopal
7. Income-tax Officer (Assessment Unit)-1{4)15), Bhopal
28. Income-tax Officer (Assessment Unit)-1(416), Bhopal

{Assessment Unit)-1, Bilaspur

| | Additional Joint Commissioner of Income-tax (Assessment Unit)-1(1), Bilaspur
2 | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1(1 (1), Bilaspur
3. Income-tax Officer (Assessment Unitk 1 (1)2), Bilaspur |
&4 Income-tax Officer ( Assessment Unit)-1(1 1 3). Bilaspur

BN Income-tax Officer { Assessment Unit}-1(1){4), Bilaspur
f. Income-tax Officer (Assessment Unitl-1(1)(5), Bilaspur
7. Intome-tax Officer (Assessment Unit)-1(1§6), Bilaspur
8. Additional /Joint Commissioner of Income-tax {Assessment Unitj-1(2}, Bilaspur
9, Deputy {Assistant C Cummusmner of I Income-tax (Assessment Unit)- 1{2)H 1), Bilaspur
10, Income-tax Officer (Assessment Unit)-1(2)2), Bilaspur
11. [ncome-tax Officer ( Assessment Unit)-1{23(3), Bilaspur
12 Income-tax Officer { Assessment Unit}=1{2){4}, Bilaspur
13, Income-tax Officer (Assessment Unit)-1(2)(5), Bilaspur
14, Income-tax Officer (Assessment Unit)- 1(2)(6), Bilaspur

| 1% Additional /Joinl Commissioner of Income-tax (Assessment Unit)- 1(3). Bilaspur
16, Deputy /Assistant Commissioner of Income-tax [ Assessment Unit)-1{3)(1), Bilaspur |
L, Income-tax Officer (Assessment Ut;l_l"glﬂl i]-}{?j Bilaspur
18. [n¢come-tax Officer (Assessment Unit)-1(33(3), Bilaspur 2
19, Income-tax Officer { Assessment Unit)-1(3 34}, Bilaspur
Fak Income-tax (fficer { Assessment Unit)-1(3)(3), Bilaspur
21, Income-tax Officer (Assessment Unit)-1(3)(6), Bilaspur

22, | Additional Joint Commissioner of Income-tax (Assessment Unit)-1(4), Bilaspur
23 Deputy /Assistant Commissioner of Income-tax [Assessment Unit)-1(4)(1). Bilaspur
24 Income-tax Officer {Assessment Unit)-1{4 42}, Bilaspur
25. Income-tax Officer (Assessment Unith-1(4%3), Bilaspur B
26, Income-tax Officer (Assessment Linit)- -1{4 4}, Bilaspur
27. | Income-tax Officer (Assessment Unit)-1(4)53), Bilaspur
28. Income-tax Officer (Assessment Unit)-1{4)}{6), Bilaspur

Assessment Unit)-1
| ¥. Additional Joint Commissioner of Income-tax { Assessment Unit)-1{1), Raipur

[ncome-tax Officer (Assessment Unit)-1(1)(2), Raipur

[ncome-tax Officer (Assessment Unit)-1(1)(3), Raipur

a1 13

Inmn:rr:-tu Officer (Assessment Unit)-1(1)(4), Raipur
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5, Income-tax Officer (Assessment Unit)-1(1X5), Raipur
/3 Income-tax Officer (Assessment Unit}-1{1)6), Raipur a i
8, Additional Toint Commissioner of Income-tax (Assessment Unit)-1(2), Raipur i
9. Deputy /Assistant Commussioner of Income-tax (Assessment Unit)- 1{2)(1), Raipur
10. Income-tax Officer (Assessment 1nit)-1{2)(2), Raipur
11. Income-tax Officer (Assessment Unit)-1(2)(3), Raipur
12. Income-tax Officer (Assessment Unit}1{2)4), Raipur .
13. Income-tax Officer (Assessment Unit)-1(2)(5), Raipur
|14, | Income-tax Officer (Assessment Unit)- 1(2)(6), Raipur =
15. Additional /Joint Commissioner of Income-tax {Assessment Unit}-1{3), Raipur
16. Deputy /Assistant Commissioner of Income-tax {Assessment Unil)-1(3)(1), Raipur
17. Income-tax Officer (Assessment Unit)-1(3)(2), Raipur
L 18, | Income-tax Officer (Assessment Umtj—l{S}[S} Raipur
2 | [ntmnl: tax Officer {Assessment Unit)-1{3)4), Raipur il
20. Income-tax Officer (Assessment Umt}l{.‘]-]{S]l, Raipur
21, Income-tax Officer (Assessment Unit)- 1(3)X6), Raipur
r Addlllunn.] Joinmt Commissioner of Income-tax {Assessment Unit)-1(4), Raipur :
23, | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Raipur
24, Income-tax Officer { Assessment 1':111}-T{4J{2} Raipur
| 35 | Income-tax Officer { Assessment Unit)-1(4)(3), Raipur %
26. Income-tax Officer (Assessment Unit)-1(4)(4), Raipur !
27. Income-tax Officer (Assessment Unit)-1{4)(5), Raipur
28. | Income-tax Officer (Assessment Unit)-1(4)(6), Raipur

(Verification Unit)-1, Indore

L. | Additional /Joint Commissioner of Income-tax (Verification Unit):-1(1), [ndore
Z. Deputy /Assisiant Commissioner of Income-tax | Verification Unit)- -1{1)(1}, Indore
i, Income-tax Officer (Verification E.fmt}l-l{l_}[_ﬂ} Indore
4. Income-tax Officer (Verification Unit)-1{1)3), Indore
2, Income-tax Officer (Verification Unit)-1(1 ¥4}, Indore
. Income-tax Officer (Verification Unit)-1{1)5), Indore
T Income-tax Officer (Verification Unit)-1(1)(6), Indore
8 Additional Joint Ennm‘:lss:::mcr of Income-tax {_m fication Unit)- 1(2), Indore
9 Deputy Mssmant Commissioner of Income- la.‘r. (Verification Unit)-1¢23(1). Indore
10, Income-tax Officer (Verification Unit)-1{2)(2}, Indore
i1. Income-tax Officer {Verification Unit)-1(2)(3), Indore
12. [ncome-tax Officer (Verification U nit)-1{2}4), Indore
13. Income-tax Officer (Verification Unit)-1{2)(5), Indore
14. Income-tax Odficer (Verification Unit)-1(2)(6), Indore
15 Mn;lmgml Aoint Commissioner of Income-tax (Verification Unit)-1(3), Indore
16. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(3)(1), Indore
17, Income-tax Officer (Verfication Unit)- 1{3}{2} Indore
18. | Income-tax Officer (Verification Unit)-1(3)(3), Indore
[ 19 Income-tax Uﬂl:er{"-’n:nf cation Unit)-1(3(4). Indnn:
20, | Income-tax Officer (Verification Unit)-1(3)(5), lndl:m: B
| 21. | Income-tax Officer (Verification Unit)-1(3)(6), Indore
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view Uniti-1, Ujjain

1. Additional /Joint Commissioner of Income-tax (Review Unit)-1(1), Upain
P Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(1)(1), Ujjain
3. Deputy /Assistant Commissioner of Income-tax (Review Unit)-1{13(2}, Ujjain
4. Income-tax Officer (Review Unit}-1{1)13), Ujjain

3. Income-tax Officer (Review Linity1(1K4), Ujjain

6. Income-tax Officer (Review Unit)- 1[1 45}, Ujjain

7. Additional /Joimt Commissioner of Income«ax (Review Unit)- 1(2), UMP__ i
8 Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(2)(1). Ujjain
Q. Deputy /Assistant Commissioner of Income-tax (Review Unit)-1{2)(2), Ujjain
10. | Income-tax Officer (Review Unitk 1{2)(3), Ujjain

1. Income-tax Ofcer (Review Unity- 1(2)4), Ujjain

1. Income-tax Oificer (Review Unit)- {2033, Ujan 7

13. Additional /Joint Commissioner of Ineome-tax (Review Unit)-1(3), Ujjain

14. Deputy /Assistamt Commissioner of Income-tax (Review Unit)-1(3)(1), Ujjain
| 5 Deputy fAssistant Commuassioner of Income-tax { Review Unit}-1{3)(2), Ujjain
16. Income-tax Officer (Review Unit) 1(3X3), Ujjain

IT. Income-tax Officer (Review Lnit)- 1(3)(4}, Ujjain

18. Income-tax Officer (Review Unit)- 1{3% 5}, Lumn

—
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essment Uni na

1, Additional Joint Commissioner of Income-tax ( Assessment Unit)-1(1), Ludhigna

= Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Ludhiana
3. Income-tax Officer (Assessment Unit}-1(1)(2), Ludhiana
4. Income-tax Officer (Assessment Unit)-1(1)3), Ludhiana
5 | Income-tax Officer (Assessment Unit)-1(1)4), Ludhiana 4
6. Income-tax Officer (Assessment Unit)-1(1X5), Ludhiana
T Income-tax Officer (Assessment Unit)-1{1X6), Ludhiana
8, Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2), Ludhiana 1]
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unit}-1{2)(1), Ludhiana
10. Income-tax Officer (Asscssment Urit)-1(2)(2), Ludhiana
11. Income-tax Officer (Assessment Unit)-1(2)(3), Ludhiana
12. Income-tax Officer (Assessment Unit)-1(2)(4), Ludhiana
13. Income-tax Officer (Assessment Unit)-1({2%(5), Ludhiana
14. Income-tax Officer (Assessment Unit)- 1{2)(6), Ludhiana
15. Additional Joint Commissioner of Income-tax (Assessment Unit)-1(3), Ludhiana |
16. Deputy {Assistant Commissioner of Income-tax (Assessment Unit)-1(3)(1), Ludhiana
17. Income-tax Officer {Assessment Unit)-1{3%2), Ludhiana
18. Income-tax Officer (Assessment Unit)-1(3)(3), Ludhiana
19. Income-tax CHficer {Assessment Unit)-1{3)(4), Ludhiana
20, income-tax Officer (Assessment Unit)-1({3)(5), Ludhiana
21. | Income-tax Officer (Assessment Unit)-1(3)(6), Ludhiana B
22. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1{4), Ludhiana |
23, Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1(4}1}, Ludhiana
24, Income-tax Officer { Assessment Unit)-1(4)2), Ludhiana
25, Income-tax Officer (Assessment Unit)-1{4)3), Ludhiana 3
26. Income-tax Officer (Assessment Unit)-1(4){4), Ludhiana 8l
Ehs Income-tax Officer (Assessment Unit)-1(4)(5), Ludhiana
28. | Income-tax Officer (Assessment Unit)-1{4)(6), Ludhiana

Ass Unit)-1, Bhati
1. Additicnal Joint Commissioner of Income-tax {Assessment Unit)-1{1). Bhatinda
2. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1{1){1), Bhatinda
¥ Income-tax Officer (Assessment Unit)-1(1)(2), Bhatinda
4. Income-tax Officer (Assessment Unit)-1(1)(3), Bhatinda
5. [neome-tax Officer (Assessment Unit)-1(1)(4), Bhatinda
6. [neome-tay Officer (Assesament Unit)}-1{1 }5), Bhatinda
7. Income-tax Oificer (Assessment Unit)-1(1)(6), Bhatinds
8. _Additional /Joint Commissioner of Income-tax (Assessment Urit)-1(2), Bhatinda
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1{2)(1). Bhatinda
100. Income-tax Officer (Assessment Unit)-1(2)(2), Bhatinda
11. Income-tax Officer { Assessment Unit}-1{213), Bhatinda
12, Income-tax Officer {Assessment Unit)}-1{2)(4), Bhatinda
13. | Income-tax Officer (Assessment Unit)-1{2)(5), Bhatinda
14, Income-tax OMficer (Assessment Unit)- 1(2)(6). Bhatinda
15. Additional /Joint Commissioner of Income-iax { Assessment Unit)- 1(3), Bhatinda
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unithp-1(33(1), Bhatinda
17. Income-tax Officer {Assessment Unit)}-1{3(2), Bhatinda
18. | Income-tax Officer (Assessment Unit)-1(3)(3). Bhatinda
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19. Income-tax Officer (Assessment Unit)=1{3)4), Bhatinda
20. Income-tax Officer (Assessment Unit)-1{3)(5), Bhatinda
21. | Income-tax Officer (Assessment Urit})-1{3)(6), Bhatinda
2. Additional Joint Commissioner of Income-tax {(Assessment Unit)-1{4), Bhatinda
23. Deputy /Assistant Commissioner of Income-tas (Assessment Unit)-1(4)(1), Bhatinda
4. Income-tax Officer { Assessment Unitl=1{4)%2), Bhatinda
25. Income-tax Officer (Assessment Unit)-1{4)3), Bhatinda
26. | Income-tax Officer (Assessment Unit}-1{4)4), Bhatinda
= Income-tax Officer { Assessment Linit)-1{4)(3), Bhatinda ,
28. | Income-tax Officer {Assessment Unit}-1{4%6), Bhatindsa 5

[Assessment Unit)-1, Jammu

L | Additional [Joint Commissioner of Income-tax (Assessment Unit)=1(1). Jammu
2 Deputy / /Assistant Commissioner of Income-tax { Assessment Linit)-1(13(1]), Jammu
3. Income-tax Officer (Assessment Unit)-1(1%2), Jammu Y |
4 Income-tax Officer (Assessment Unit)-1(1%3), Jammu ll |
5. Income-tax Officer (Assessment Uimit)-111x4), Jammu
6. Income-tax Officer { Assessment Linit)-1{1)5), Jammu
1. Income-tax Officer { Assessment Unit)=1(1%6), Jammu + |
8. Additional Jeint Commissioner of Income-tax (Assessment Unit)-1{2), Jammu '
9, Deputy /Assistant Commissioner of [ncome-tax (Assessment Unit)- 102)(1), Jammu

18 Income-tax Officer {Assessment Unit)-1{2¥2), Jammu
11. Income-tax Officer (Assessment Unit)-1(2¥3). Jammu
12. Income-tax Officer (Assessment Unit)-1(2¥4), Jammu P
13. Income-tax Officer { Assessment Unit)-1{2)3), Jammu
14. Income-tax Officer (Assessment Unit)- 1(2)(6) Jaoowrn
13. Additional Joint Commissioner of Income-tax {(Assessment Unit)-1(3), Jammu
16, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1¢3)(1). Jammu
17, Income-tax Officer (Assessment Unit)-1(3X2). Jammu i
18, Income-tax Officer { Assessment [nit)-1(3%3). Jammu
19. Income-tax Officer (Assessment Unit)-1{3%4), Jammu
20, Income-tax Officer (Assessment Unit)-1{3)3), Jammu
=21, Income-lax OTicer (Assessment Unit)-1(3 6], Jammu .
2, Additional Jeint Commissioner of Income-tax (Assessment Unit)-1{4), Jammu .
23, Dreputy [Assistant Commissioner of Income-tax { Assessment Unit)-1(4)i 1}, Jammu 5
24, Income-tax (fficer (Assessment Linit}=1{4%2), Jammu
25. Income-tax Officer (Assessment Unit)-1(4)(3), Jammu I
26. Income-tax Oflicer {Assessment Unit)-1{4)(4), Jammu |
8 Income-tax Officer (Assessment Lrit)-1{4)(5), Jammu ]
28. Income-tax Officer (Assessment Unit}-1{416), Jammu |

Assessment ==

l. Additional Joint Commissioner of Income- tax (Assessment Unit)-1( 1), Amntsar 5
2 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Amritsar
3 Income-tax Officer (Assessment Unit)-1{1%2), Amritsar
4. Income-tax Officer (Assessment Unit}-1(1)(3), Amritsar
3, Income-tax Officer (Assessment Unat)-1(1(4), Amritsar "
0,

Income-tax Officer (Assessment Unit)-1(1)(5), Amritsar
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T Income-tax Officer (Assessment Unit}-1{1¥6), Amriisar
8. Additional Joint Commissioner of Income-tax (Assessment Unit}-1(2), Amritsar
9.  Deputy /Assistant Commissioner of Income-tax (Assessment Unit)=1(2)(1), Amritsar
10. | lncome-tax Officer (Assessment Unit)-1(2)(2). Amritsar
1. Income-tax Officer (Assessment Unit)-1({2)(3), Amritsar
12, | Income-tax Officer { Assessment Unit)=1(2)(4), Amritsar
2] Lur:ume—:m Officer (Assessment Unit)-1(2)(5), Amritsar
14. | Income-tax Officer (Assessment Unit)-1(2)(6), Amritsar
15, | Additional /Joint Commissioner of Income-tax { Assessment Unit]-1(3), Amritsar |
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)=1(3)(1), Amritsar
| I Income-tax Officer (Asscssment lej [3)(2), Amritsar
18. [ncome-tax Officer (Assessment Unit)-1(3)(3), Amritsar
19, | Income-tax Officer { Assessment Umit)-1(3 4, Amritsar
20, | Income-tax Officer { Assessment Unit)-1{3}5), Amritsar
I3, Income-tax Officer (Assessment Unit)-1(2 H6), Amritsar
22, Additional Joim Commissioner of Income-tax (Assessment Unit)-1(4), Amritsar
23, Deputy / Assistant Commissioner of Income-tax {Assessment Lnll}-l{#}[l b Amn'rsar
24, Income-tax Officer (Assessment 1) mit)-1{4 2}, Amritsar
25, Income-tax Officer (Assessment Unit)- 1 (4)3). Amritsar
26, Income-tax Officer (Assessment Unit)-1{4)(4), Amritsar
27, Income-tax Officer (Assessment Unitd-1(4)(3), Amritsar
28. Income-tax Officer (Assessment Unit)=1(4)(6), Amritsar |

(Assessment Unit)-1, Jalandhar
Additional /Joint Commissioner of Income-tax (Asscssment LTth{ 1), Jalandhar
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2. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Talandhar |
3. Income-tax Officer (Asscssment Unit)-1(1)(2), Jalandhar e
4. Income-tax Officer (Assessment Unit)-1(1)(3), Jalandhar =
5 Income-tax Officer (Assessment Unit)-1(1)(4), Jalandhar
3. Income-tax Officer (Assessment Unit)-1(1)(5), Jalandhar
7. [ncome-tax Officer (Assessment Unit)-1{1)(6), Jalandhar
8. Additional /Joint Commissioner of Income-tax {Assessment Unit)-1(2), Jalandhar
9, Deputy /Assistant Commissioner of Tncome-tax {Amsmnm: Unit)- 1{2 1), Jalandhar
|10, Income-tax Officer {.-'tssessm:nl Unit)-1{2)(2). Jalandhar
1. | Income-tax Officer (Assessment Unit)-1(2)(3). Jalandhar
5 i Officer (Assessment Unit)-1(2)(4), Jalandhar
13, Income-tax Officer (Assessment Unit)-1(2)(3), Jalandhar
14. Income-tax Officer (Assessment Unit)-1(2)(6), Jalandhar
15. Additional /Joint Commissioner of Income-tax {Assessment Unit)-1(3), Jalandhar
16, Deputy /Assistant Ci}mmmﬁlﬂner of Income-tax (Assessment Unit)-1{3) 1), Jalandhar
57108 Income-tax Officer (Assessment Unit)- 1(3H2), Jalandhar
18. Income-tax Officer (Assessment Unit)-1(3)(3), Jalandhar |
19, Income-tax Officer (Assessment Unitl-1(3)4), Jalandhar
20, Income-tax Oificer {Assessment Unit)-1(3)(5), Jalandhar
21, | Income-tax Officer {Assessment Unit)-1(3)(6), Jalandhar
3. Additional Hoint Commissioner of Income-tax_(Assessment Unit)- 1{4), Jalandhar
| 23, Deputy IA::.sLsLam Commissioner of Income-tax (Assessment Unit)-1{4)( EJ Jalandhar
24, Income-tax Officer (Assessmert Unit)-1(4)(2). Jalandhar
23. Income-tax Officer (Asmssmem Unit)-1({4)(3), Jalandhar




3
&

[neome-tax Officer (Assessment Unit)-1043(4), Jalandhar

7, [ncome-tax Officer (Assessment Unit)-1(4)(5), Jalandhar

28. Income-tax Officer (Assessment Unit)-1(4)(6), Jalandhar

erification Unit)-1, Ludhiana

| Additional Joint Commissioner of Income-tax {Verification Unit)-1(1), Ludhiana

2, Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1)(1}, Ludhiana
- Income-tax Officer (Venfication Unitd=1{1%2), Ludhiana

4, Income-tax Officer (Venfication Unit)-1{1 13}, Ludhiana

3 Income-tax Officer (Verification Unit)-1{1 4], Ludhiana | .-
|6 Income-tax Officer (Verification Unit)-1(1 1 5), Ludhiana

7. Income-tax Officer (Venfication Unit)-1(1 )6}, .[T}ld_hmm

8. Additional Joint Commissioner of Income-tax {"u"ﬁ'tf' cation Unit)- 1{2), Ludhiana

9. Deputy fAssistant Commissioner of Income-tax (Verification Unit)-1({2)(1), Ludhians

10, Income-tax Officer (Verification Unit)-1{2){2), Ludhiana

11. | Income-tax Dfficer (Verfication Unit)-1(2)i3), Ludhiana
|12, | Income-tax Officer (Verification Unit)-1{2)4), Ludhiana

13, Income-lax Offcer (Verification Unit)-1{2)(5), Ludhiana

14. Income-tax Officer (Verification Unit)-1(2)i6), Ludhiana

15, Additional /Joint Commissioner of Income-tax {"u"mﬁcahun Unit)-1(3), Ludhiana

16. Deputy /Assistant Commissioner of Income-tax {Verification Unit)-1(3)(1), Ludhiana

17. | Income-tax Officer (Verification Unit}-1(3)(2), Ludhiana

18. Income-tax Officer ( Verification Unit)-1(3)(3), Ludhiana

14, Income-tax Officer (Verification Unit)-1(3)(4), Ludhiana

20, Income-tax Officer ( Verification Unit)-1(3)(5}, Ludhiana

2. Income-tax Officer (Verification Unit)-1{3)(6}. Ludhiana
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essment Unit)-1, Shimla

T Additional /Joint Commissioner of Income-tax (Assessment Unit)-1{1), Shimla ]
2, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1{1)(1}. Shimla
3, Income-tax Officer (Assessment Unit)-1{11(2), Shimla
4, Income-tax Officer (Assessment Unit)1(1)(3), Shimla
- Income-tax Officer (Assessment Unit)-101)(4), Shimla
6. Income-tax Officer (Assessment Unit)-1(1)(5), Shimla
I Income-tax Otficer (Assessment Unit)-1{1)(6), Shimla
B, Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2), Shimla L
9. | Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- 1(2)1), Shimla
10, Income-tax Officer (Assessment Unit)-1 (2¥2), Shimia
11, Income-tax Officer (Assessment Unit)-1(2)(3), Shimla
12, Income-tax Officer (Assessment Unit}-1{2)(4), Shimla
13. Income-tax Officer (Assessment Unit)-1{2)(5), Shimla v
14, Income-tax Officer (Assessment Unit)- 1{2)(6), Shimla
15. Additional [Jeint Commissioner of lncome-tax (Assessment Unil)-1(3), Shimla
16. Deputy fAssistant Commissioner of Income-tax (Assessment Unit) 1(3)(1), Shimla
17. Income-tax Officer (Assessment Unit)-1(3)(2), Shimla
18, Income-tax Officer (Assessment Unit)-1(3%3), Shimla -
19, Income-tax Officer (Assessment Unit)-1(3¥4), Shimia
20. Income-tax Officer (Assessment Unit}-1{3K5), Shimla
21. Income-tax Officer (Assessment Unit)-1{3)6), Shimia por
22, Additional Joint Commissioner of Income-tax (Assessment Unit}-1(4), Shimla
23. | Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Shimla
24 Income-tax Officer (Assessment Unit)-1(4)(2}, Shimla
25, Income-tax Officer (Assessment Unit)-1(4)(3), Shimla
26. Income-tax Officer (Assessment Unit)-1{414), Shimia
27, Income-tax Officer (Assessment Unit)-1(415), Shimla
2K, Income-tax Officer (Assessment Unit)-1{41{6), Shimla
As Unit}-1, Hissar .
1. Additional Joint Commissioner of Income-iax (Assessment Unit)-1(1), Hissar
2. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1). Hissar
3. Income-tax Officer (Assessment Unit)-1{1)(2), Hissar
4, Income-tax Officer (Assessment Unit)-1(1)(3), Hissar
S. Income-tax Officer (Asscssment Unit)-1(1)(4), Hissar
. Income-tax Officer (Assessment Unit)-1(1)(5), Hissar
7. Income-tax Officer {Assessment Unit)-1{1)6), Hissar =]
#. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2), Hissar
L | Deputy /Assistant Commissioner of Income-tax (Assessment Unit}- 1{2)(1). Hissar
0. | Ineome-tax Officer {Assessment Limit)-1(23(2). Hissar
1. | Income-tax Officer ( Asscasment Unit)-1¢23(3). Hissar
12 Income-tax Officer (Assessment Unit)-1{2)(4), Hissar
13, Income-tax Officer {Assessment Unit)-1(2)(5), Hissar ]
14, Income-tax Officer {Assessment Unit)- 1{2)H6), Hissar
13. | Additional floint Commuissioner of Income-tax ( Assessment Unit)-1(3), Hissar
16, Deputy (Assistant Commissioner of Income-tax (Assessment Unit)- 1{33(1), Hissar
17. Income-tax Officer (Asscssment Unit)-1(3)(2). Hissar
18, Income-tax Officer [ Assessment Unit)-1(3%3), Hissar
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|18 Incomse-tax CfTicer [ Assessment Unat)d-10334), Hissar
20, | Income-tax Officer ( Assessment Unit)-1(3)(5), Hissar =
21 Income-tax Officer (Assessment Unit)-1(3)(6), Hissar
22, Additional /Jeint Commissioner of Income-tax (Assessment Unit}- 1(4), Hissar
23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Hissar
- ; Income-tax Officer { Assessmeant Unit)-1(4)(2), Hissar
8. Income-tay Ofheer [ Assessment Unif)-E04303), Hisgar
26, Income-tax Otfficer (Assessment Unit)-1(4)(4), Hizsar PN )
27. | Income-tax Officer (Assessment Linat)=-1{4)(5), Hissar
28, Income-tax Oficer ( Assessment Unir)-1{4)(e), Hissar
1. Additional /Joint Commissioner of Income-tax [Assessment Unit}-1(1), Kamal
2 Deputy /Assistant Commissioner of Income-tax (Assessment Unat)-1{1)( 1), Kamnal
3, Income-tax Officer (Assesement Linit)-1(1)(2), Kamal
4, Ingome-tax Officer { Assessmeni Unit)-101 %3}, Kamal
5. Income-tax Officer (Assessment Unif)-1(1'W4), Kamal
6, Income-tax Officer (Assessment Unit)-1(1)(3), Kamal
| 1. | Income-tax Officer { Assessment Unit)-1{1){6), Kamal
8. Additional /Joint Commissioner of Income-tax [Assessment Unit)-1(2), Kamal
9, Dreputy /Assistant Commissioner of Incomne-tax (Assessment Unit)- 1(2)(1), Kamal
1 Income-tax Officer { Assessment Unit)- ]{E]{I] Karnal
e 1 Income-tax Officer { Assessment Umit)-10233), Kamnal
1 B Income-tax Officer ( Asgessment Unit)-1{2W4), Karnal
13. | Income-tax Officer { Assessment Unit)-1{2)(%), Karnal
14. Income-fax Officer (Assessment Unit)- 1{2)(6), Karnal
15. | Additional /Jaint Commissioner of Income-tax (Assessment Unit)-=1(3), Kamal
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)=1(3)( 1), Karmnal
| =1 Income-tax Officer { Assessment Unit)-1(3)(2), Kamal - T -
{18 1 Income-tax Officer (Assessment Unit)-1{3)(3), Karnal
19. | Income-tax Officer { Assessment Unit)-1(3)(4), Kamnal
240 Income-tax Officer { Assessment Unit)=1{3)(5), Karnal
21, Income-tax Officer (Assessment Unit)-1{3)(6), Karnal o
| 5 Additional JToim Cu-mmiuinggruflncmm—m { Asscssment Unit)-1{4), Karnal
23 Deputy /Assistant Conunissiomner of lm;um:-_t:u: {Assessment Unit-1{4)( 1), Karnal -
a4, Income-lax Officer (Assessment Unit)-1(4)(2), Karnal
25 Income-tax Cfficer ( Assessment Unitl-1(4)3), Karnal
26. Income-tax Officer (Assessment Unit)-1(4)(4), karnal
{. 2% Income-tax Officer (Assessment Limit)-1{4)( 5}, Karnal
28. Income-tax Offi icer {Assessment Unit)- 1{4)(6), Kamnal

{(Verification in*t:-;h Gurngram

Additional Joim Commussioner of Income-tax (Verification Unit)-1(1 ), Gurugram

Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1)(1 ), Gurugram

Incorme-tax Officer ( Venfication Unit)-1(1)(2), Gurugram

Income-tax Officer (Venfication Unit)-1(1)(3), Gurugram

b P R

Income-tax Officer (Verification Unit)-1(1)(4), Gurugram

Income-tax Officer (Venfication Unit)-1{1)(5), Gurugram
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Income-tax Officer (Verification Unit}-1(13(6), Gurugram

B. Additional {Jeim Commissioner of Income-tax (Verification Unit)- 1(2), Guru
9. | Deputy /Assistant Commissioner of Income-tax ( Verification Unit)-1{2)(1), Gurugram
10, Income-tax Officer (Verificasion Urut}lf.'-:’}m, Gumgmm
11. Income-tax Officer (Verification Unit}-1(2)(3), Gury
12, Income-tax Officer (Venfication Unit)-1(2)(4), Gmg:m
13, Income-tax Officer (Verification Unit)-1{2)(5), Gurugram
14 Income-tax Officer (Verification Unit)-1(2)(6), Gurugram
3. Additional AJoint Commissioner of Income-tax (Verification Unit)-1(3), Gurugram
16, Depuly /Assisian: Commissioner of Income-tax (Verification Unit)- 1{3W1), Gurugram
17 Income-tax Officer (VenGication UmtJ-l{';l W2}, Gurugram
18. | Income-tax Officer (Venfication Unit)-1(3)3), Garugram
19. | Income-tax Officer (Vesification Unit)-1{34), Gurugram
| B Income-tax Officer (Verification Unit)-1{3)(5), Gurugram
21. | Income-tax Officer { Verification Unit)-1(3){6}, Garugram
{Review digarh
L Additional Jeint Commissioner of Income-tax (Review U]:ul_l 1{1), Chandigarh
2. | Deputy /Assistant Commissioner of Income-tax (Review Unitj-1({1 X1}, Chandigarh
3 Deputy /Assistant Commissioner of Income-tax {Review Unit}-1(1%2}, Chandigarh
4, Income-tax Officer (Review Unit)-1{1)(3), Chandigarh
A Income-tax Officer (Review Unit)-1{1)(4). Chandigarh
fi. Income-tax Officer (Review Unit)-1(1)(5}, Chandigarh
o d Additional /Jeint Commissioner of Income-tax {Review Unit)- 1(2), Chmdm:h
A Dieputy /Assistant Commissioner of Income-tax (Review Unit)- 1{2% 1, Chu.mllg:am
9. Deputy /Assistant Commissioner of Income-lax (Review Unit} 1{2)(2), Chandigarh
10, Income-tax Officer (Review Unit)- 1{2)(3), Chandigarh
11. [ncome-tax Officer (Review Unit)- 1{2)(4), Chandigarh
12. Income-lax Officer (Review Linit)- 1{2)(5), Chandigarh
| 13. | Additional ‘nint Commissioner of Income-tax (Review Unit)-1(3), Chandigarh
14, Deputy | Assistant Commissioner -:rcl"lm:nm':-tm: {Review Unit) 1(3}(1), Chandigarh
15, Deputy /Assistant Commissioner of Income-tax { Review Unit} 1{32), Chandipgarh
16. Income-tax Officer (Review Linit) 1{3)3), Chandigarh
17, Income-tax (fficer (Review Unit)- 1{3¥4), Chandigarh
18.

Income-tax Officer (Review Unit)- 1(3)(5), Chandigarh
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ment Unit)=1, Bi

Additional Jeint Commissioner of Income-tax {Assessment Unit)-1(1), Bikaner

Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-1(1)(1), Bikaner
Income-tax Officer {Assessment Unit)-1(132), Bikaner

Income-iax Offieer (Assessment Uni Lj:l{ljlfﬂ]n. Bikaner

T

Income-tax Officer (Assessment Unit)-1(1)(4), Bikaner

Income-tax Officer (Asseasment Unit)-1(1)(5), Bikaner

Income-tax Officer (Assessment Unit)-1(1)(6). Bikaner

Additional /Joint Commissioner of Income-tax (Assessment Unitj-1(2), Bikaner

- ——

MG |90l T | 1 | P | P e

Dieputy /Assisiant Commissioner of Income-tax (Assessment Unit}- 1(2)(1), Bikaner

1M Income-tax Officer {Assessment Unit)-1(2)(2). Bikaner

1L Ingome-tax Officer (Assessment Unit)-1(23(3), Bikaner

14 Income-tax Officer ( Assessment Unit)-1{2)(4), Bikaner

13 Income-tax Officer ( Assessment Unit)-1(2)(5), Bikaner

14 Income-tax Officer (Assessment Unit)- 1(2)(6), Bikaner

15. | Additional Joint Commissiener of Income-tax {Assessment Unit)-1(3), Bikaner

16. Deputy /Assisiant Commissioner of Income-tax { Assessment Unity 1(3)(1}, Bikaner

17, Ingome-tax Officer (Assessment Unit)-1({3)(2), Bikaner

18, Income-tax Officer {Assesament Unit)-1(333), Bikaner

19, Income-tax Officer (Assessment Unit)-1(334), Bikaner

20, | Income-tax Officer { Assessment Unit)-1(3)(5), Bikaner

21, Income-tax Officer (Assessment Unit)-1(3)(6), Bikaner
22, Additional Joint Commissioner of Income-tax (Assessment Unit)-1(4), Bikaner

23, Deputy /Assistant Commissioner of [Income-tax (Assessment Unit)-1(4)(1), Bikaner

25, Income-tax Officer (Assessment Unit)-1(4)(3}, Bikaner =~
26, Income-tax Officer (Assessment Unit)-1(4)(4). Bikaner =
27, Income-tax Odficer (Assessment Unit)-1(4)(5), Bikaner |
8. | Income-tax Officer {Assessment Unit)-1(4)(6}. Bikaner |

t Unit)-1. Ajm

: Additional Joint Commissioner of Income-tax (Assessment Unit)-1{1), Ajmer

| Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1(1)(1). Ajmer

Income-tax Officer (Assessment Unit)-1(1 12}, Ajmer

| Income-tax Officer (Assessment Unit)-1(143), Ajmer

| Income-tax Officer (Assessment Unit)-1({1 ¥5), Ajmer

Income-tax Officer (Assessment Unit)-1(1 §6), Ajmer =
Additional /Joint Commissioner of Income-tax (Assessment Unity-1(2), Ajmer

|
2
3
3
X | Income-tax Officer { Assessment Unit)-10144), Ajmer
é.
T
H
9

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 12K 1), Ajmer

_]l]' Ingome-tax Officer (Assessment Unit)-1(2)(2), Ajmer

11 Income-tax Officer (Assessment Unit)-1(2)(3], Ajmer

1. Ineome-tax Officer (Assessment Unit)-1 (2)(4). Ajmer

13, Income-tax Officer {Assessment Unit)-1{2){5), Ajmer

14. Income-lax Officer (Assessment Unit)- 1(2)(6), Ajmer

15 Addtional JJoint Commissioner of Income-tax (Assessment Unit}-1(3), Ajmer |
16. Deputy /Assistant Commissioner of Income-tax [ Assessment Unit)- 1({3)(1). Ajmer
17. Income-tax Officer (Assessment Unit)-1(3)2), Ajmer

18. Income-tax Offcer {Assessment Unit)-1{3)%3), Ajmer
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19, Income-tax Officer (Assessment Unit)-1{3)(4). Ajmer

20, Income-tax Officer (Assessment Unit)y-1{3)(5), Ajmer

21. Income-tax Officer (Assessment Unit}-1{3)(6), Ajmer

Fl Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(4), Ajmer

23. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1{4)(1), Ajmer

24 Income-tax Officer (Assessment Unit}1(4)(2), Ajmer

25. | Income-tax Officer (Assessment Unit)-1{4)(3), Ajmer

26, Income-tax Officer {Assessment Unit)-1(4)(4), Ajmer

27. Income-tax Officer (Assessment Unit)-1(4)(5). Ajmer

28, Income-tax Oficer (Assessment Unit)-1{4)6), Ajmer

(Assessment Unit)-1, Jaipur Dl e
1 Additional Joint Commissioner of Income-tax (Assessment Unit)- (1), Jaipur
i Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Jaipur
3. Income-tax Oificer {Assessment Unit)-1(1X2), Jaipur L
4, Income-tax Oificer {Assessment Unit)-1(1)(3), Jaipur
5. Income-tax Officer (Assessment Unit)-1{1)(4), Jaipur
f.  Income-tax Otficer {Assessment Unit)-1(1)(5), Jaipur
7. Income-tax Officer (Assessment Unit)-1(1)i6), Jaipur
8 Additional /Joint Commissioner of [ncome-tax (Assessment Unit)-1(2), Jaipur
9, Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1( 2)(1). Jaipur
10. Income-tax Officer (Assessment Unit)-1(2)(2), Jaipur
11. Income-tax Officer (Assessment Unit)-1{203), Jaipur
12, Income-tax Officer (Assessment Unit)-1(2)4), Jaipur
13. Income-tax Officer (Assessment Unit)-1(2)15], Jaipur
14, Income-tax Officer (Assessment Unit) 1(2)(6), Jaipur
15. Additienal Joint Commissioner of Income-tax { Assessment Linith-1(3), Jaipur
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit}- 1(3)(1), Jaipur
17. | Income-tax Officer {Assessment Unit)-1(3)(2), Jaipur
18. | Income-tax Officer (Assessment Unit)-1(3)(3), Jaipur
19, Income-tax Officer (Assessment Unit)-1(3 )4}, Jaipur
20, Income-tax Officer (Assessment Unit)-1(3%5), Jaipur

|21 | Income-tax Officer (Assessment Unit)-1(3)(6), Jaipur

22. Additional /Joint Commissioner of Income-tax {Assessment Unit)-1(4), Jaipur

21, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1{4)(1), Jaipur

24. Income-tax Officer (Assessment Unit)-1(4)(2). Jaipur

25, Income-tax Officer (Assessment Unit)-1(4)(3), Jaipur

26, | Income-tax Officer (Assessment Unit)-1(4)(4), Jaipur

27. | Income-tax Officer {Assessment Unit)-1(3)(5), Jaipur

28, Ineome-tax Officer { Assessment Unit)-1(416), Jaipur

SCES ith=1, Alw

Additional /Joint Commissioner of Income-tax (Assessment Unity-1(1), Alwar

Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-101)1), Alwar

Income-tax Officer (Assessment Unit)-1{112), Alwar

Income-tax Officer { Assessment Unit)-1(1 43), Alwar

Income-tax Officer {Assessment Unit)-1(11(4). Alwar

= e e e

Income-tax Officer pAssessment Unit-1{13(5), Alwar
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T | Income-tax Officer (Assessment Unit)- 1(1)(6), Abwar

8. | Additional /Joint E-:mm‘nsqmneruf Income-tax ( Assessment Unitk-1(2), Alwar

|
x

| Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1(2)(1), Alwar

10 | Income-tax Officer (Assessment Unit)-1{2)(2), Alwar

11, Income-tax Officer (Assessment Unig)-1(2)(3), Alwar

12, Income-tax Cfficer (Assessment Unit)- [(2)(4), Abwar

13. | Income-tax Officer (Assessment Unit)-1(2)(5), Alwar

14, | Income-tax Officer (Assessment Unit)- 1(2)(6), Alwar

15. | Additional Joint E-nnmuasmm of Income-tax (Assessment Unit}-1(2), Alwar

16, | Deputy /Assistant Cﬂmrmsmunnr of Income-tax (Assessment Unit)-1{3)(1), Alwar

17. | Income-tax Officer {Amam:m Unit)-1¢3)(2), Abwar

18, Income-tax CUfficer (Assessment Unit)-1(3)(3], Alwar

19. 1  Income-tax Officer (Assessment Unit)-1(3)(4), Alwar

20. | Income-tax Officer (Assessment Linit}-1(305}, Alwar

21. | Income-tax Officer (Assessment Unit)-1{3)(6), Alwar

22, | ﬁl.dd.tl.mnal /loint Commissioner of Income-tax (Assessment Unit)-104), Alwar

| Depur_n,r /Assistant Commissioner of Income-tax (Assessment Unit)-1(4)(1), Alwar

24, [ Income-lax Officer (Assessment Unit)- 1{4)42), . Alwar

23. | Income-tax Officer (Assessment Unitk-1(4)3), Alwar

26. i Income-tax Officer (Aggesement Unit)-1{414}), Alwar

27. | Income-tax Officer (Assessment Unit)-1(4)(5), Alwar

i

28. | Income-tax Officer {Assessment Unit)-1(446), Alwar

(Verification Unit)-1, Jodhpur

I Additional /Joint Commuissioner of Income-tax (Verification Unit)-1(1), Jodhpur
e Deputy /Assistant Commissioner of Income-tax {(Venfication Unity-101)i 1}, Jodhpur
3. Income-tax Officer (Verification Unit)-1{1)(2). Jodhpur
4. Income-tax Officer (Verification Unit)-1{1 3}, Jadhpur &
B Income-tax Officer {Verili cation Uml} 1{1 44}, Jodhpur
fy, Income-tax Officer (Verification Unit)=1{ 13}, Jodhpur
7. Income-tax Officer (Verification Unit)-1{1)(6}, Jodhpur
B. A:Elxh'un:nal Awint Commissioner of [ncome-tax (Verification Unit)- 1{2), Jodhpur
9. | Deputy /Assistant Commissioner of Incomne-iax { v erification Unit)-1{2 K1), Jodhpur
10. | Income-tax Officer (Verification Unit)-1(2)(2), Jodhpur
i Income-tax Officer (Verification Linit)-1{2)(3}, Jodhpur
ir 8 Income-tax Officer (Verification Unin-1(2)(4), Jodhpur
13. Income-tax Officer (Verification Unit)-1(2)(5), Jodhpur
14, | Income-tax Officer (Verification Unit)-1(2)(6), Jodhpur
15, Additional /Joint Commissioner of Income-tax (Verification Unit)-1(3). Jodhpur
16, Deputy /Assistant Commissioner of Income- tax (Verification Unit)-1{33(1), Jodhpur
17, Income-tax Officer (Verification Unit)-1(3)(2), Jodhpur
18, Income-tax Officer (Verification Unit)-1(33(3}, Jodhpur
19, Income-tax Officer (Verification Unit)-1{3)(4}, Jodhpur
20. | Income-tax Officer (Verification Unit}-1{3)5), Jodhpur
21, | Income-tax Officer (Verification Unit)-1(316), Jodhpur

Page 85 of 95



Additional /Joint Commissioner of Income-tax (Review Unit)-1(1), Kota

Dreputy (Assistant Commissioner of Income-tax (Review Unitj-1(1)(1), Kota

Deputy (Assistant Cummmsllm:r of Income-tax (Review Unit)-1(1)(2), Kota

ST i - — —— =

Income-tax Officer (Review Unit)-1(1)(4), kota

Income-tax Officer (Review Unit)-1{1)(5), Kota

Additional /Joint Commissioner of Income-tax (Review Unitj- 1(2), Kota

Deputy (Assistant Commissioner of Income-tax (Review Linit)- 1(2){1}, Koia

P?’:‘JP‘E-"'.*-.“!*‘.—E

Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(2)(2), Koa

10. | Income-tax Officer (Review Unit)- 1{2)(3). Kota
i Income-tax Officer (Review Unit)- 1[2){4), Kota
1 hlmma-mx Officer (Review Unit)- 1{2)(5), Kota
13. Additional Joint Commissioner of Income-tax (Review Umt} 1{35 I'-T.-:?:La
'_ 14, Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{:]{! Kot
15, Deputy (Assistant Commissioner of Income-tax (Review Unit)- 1{3)(2), Kota
16, | Income-tax Officer (Review Unit)- 1(3)(3), Kota
17. Income-tax Officer (Review Unit)- 1(3)(4), Kota
18. | Income-tax Officer (Review Unit)= 103)(5), Kota
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ment Unit)=1. Meerut

1, Additional Joinl Commissioner of Income-tax {Assessment Unit)-1(1). Meerul
2. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1¢1)(1). Meerut
¥, Income-tax Officer (Assessment Unit)-1(1)(2), Meerut
4. Income-tax Officer (Assessment Unit)-1{1)(3), Meerut
5, Income-tax Oflicer {Assessment Unin)-1(1)(4), Meemut
£, Income-tax Officer (Assessment Unitj-1(1)(5), Meerut
- Income-tax Officer (Assessment Unit)-1(1)(6), Meerut .
[ & Additional /Joint Commissioner of Income-tax { Assessment Unit)-1(2). Meerut
[ 5 Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1{2)(1), Meert
|10, Income-tax Officer (Assessment Unit)-1(2)(2), Meerut
11, Income-tax Officer {Assessment Unit)=1(2)(3), Meenut
12, Income-tax Officer { Assessment Unit)-1{2)(4), Meennt
[ 13 Income-tax Officer (Assessment Unit}-1(2)(5), Mecrut
14, Income-tax Officer (Assessment Unit)- 1(2)(6), Meenut
15. Additional /Joint Commissioner of Income-tax {Assessment Unit)-1(3). Meerut
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1(3)(1 ). Meerut
17. Income-tax Officer Lﬁmmsmml Unit)-1(3 Y2}, Meent =
18. Income-tax Officer {Assessment Unit)-1(3)(3), Meenu
19. Income-tax Officer { Assessment Unit)-1(334), Mecmut
20, | Income-tax Officer (Assessment Unit)-1(3)(3), Meerut
2L Income-tax Officer {Asscssment Unit)-1{3 )6}, Meenu
ad. Additional Joint Commissioner of Income-tax { Assessment Unit)-1(4],  Meerut
23 Deputy /Assistant Commissioner of Income-tax (Assessment Lmﬂ—l{rﬂ{l] Meerut
24. Income-tax Officer (Assessment Unit)-1(4)(2), Meenn
25. Income-tax Officer (Assessment Unit)-1{4%3), Meernut
26, Income-tax Officer (Assessment Unit)-1(4 §4), Mecrut
27, Income-tax Officer {A&wamm Unit)-1{4}5), Mecrut
28. Income-tax Officer {Assessment Unit)-1{4)6), Meerut

t Unit)-1, M

Additional Jeint Commissioner of Income-tax (Assessment Unit)-1(1), Muzaffarnagar

B [ =

Dreputy /Assistant Commissioner of Income-tax (Assessment Unitd=101 1]
MuzafTamagar

Income-tax Officer (Assessment Unit)-1(1)(2), Muzaffarnagar

Income-tax Officer (Assessment Unit)-1(1)(3), Muzaffarnagar

Income-tax Officer (A ssessment Unit)-1(1)(4), Muzaffarnagar

Income-tax Officer (Assessment Unit)-1(1)(5), Muzaffarnagar

Income-tax Officer (Assessment Unit)-1(1)(6), MuzalTarnagar

Additional /Joint Commissioner of Income-tax (Assessment Unit)-1(2), MuzaiTarnagar

SO on paa) JEn{ L) s |

Deputy /Assistant Commissioner of Income-tax {Assessment Unit)- L2y 1y

| Muzaffarnagar

Income-tax Officer {Assessment Unit)}-1{2)2), MIJ;;":FJH'IHEHI‘

Income-tax Officer (Assessment Unit)-1(2X3), Muzaffamagar

Income-tax Officer (Assessment Unit)-1(2)4), Muzaffarnagar

Income-tax Officer ( Assessment Unit)-1(2)(3), MuzalTurnagar

Income-tax Officer ( Assessment Unit)- 1(23(6), Muzaffamagar

Additional Joint Commissicner of Income-tax (Assessment L-mt} 1(3), Muzaffarnagar
Deputy /Assisiant Commissioner of Income-tax ( Assessment Umnit)- 1331},
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?'r'luznﬂ'umagar

7 Income-tax Officer (Assessment Unit)-1{3)(2), MuzalTarnagar

18. Income-tax Officer (Assessment Unit)- 1(3)(3), Muzaffarmagar

19, Income-tax Officer (Assessment Unit)-1(33(4), MuzalTamagar

20, Income-tax Officer (Assessment Unit)-1(3)(5), Muenffarnagar

21, Income-tax Officer (Asscssment Unit)-1(3)(6), MuzafTarnagar

Zi. Additional Joint Commissioner of Ineome-lax (Assessment Unit)-104), H,’mﬂﬁamaggr__

ol Deputy /Assistant Commissioner of Income-tax ( Assessment Unity-1043(1).

MuzafTarnagar

24. Income-tax Officer {Assessment Unit)-1(4)(2), Muzaffarnagar

25 Income-tax Officer (Assessment Unit)-1(4)(3 ), Muzaffamagir )
26, | Income-tax Officer (Assessment Unit)-1(4)(4), Muzaffarnagar
|27 Inmma-ta.\t {]ﬁ‘ tcer {Assessment Unit)-1(4)(5), Muzaffamagar

28, Income-tax Officer [ Assessment Unit)-1(4}6), Muzaffarmagar

1.
2.
3 Inmme-tax Officer [/ {Msessmem Unit)-1{1)2), Kanpur i
4. Income-tax Officer (Assessment Unit)-1(1)(3), Kanpur
- [ncome-tax Officer (Assessment Unit)-10104), Kanpur i
6. Income-tax Officer {Assessment Unit)-1(1)(5), Kanpur ]
* Income-tax Officer (Assessment Unit)-1(1)6), Kanpur
8. Additional /Joint Commissioner of Income-tax ( Assessment Unit}- E{lj Kanpur
9. Deputy /Assistant Commissioner of Income-tax {Asscssment Unit)=1{2)( 1), Kanpur
L 19 Ingome-tax Olficer {Assessment Unit)-1(2%2), Kanpur
- [neome-tax Officer (Assessment Unit)-1(233 ), Kanpur
1 Income-tax Officer {Assessment Unit)-1(2)4), Kanpur
1, [ncome-tax Officer { Assessment Unith-102)43), Kanpur
14, [ncome-tax Officer {Assessment Unit)- 1(2)6), Kanpur
e Additional Joint Commissioner of Income-tax (Asscssment LUnit)- -1(3), Kanpur
|16, Deputy /Assistant Commissioner of Income-tax {Assessment Unit)-1{3)(1). Kanpur i
17. | Income-tax Officer [Ass:::r.sm-:m let}-liijiij Kanpur
18, Income-tax Officer { Assessment Unit)-1{33(3), Kanpur
B e |n::::-me-’r.ux Officer { Assessment Unit)-1(33(4), Kanpur
20. | Income-tax Officer (Assessment Unit)-1(3)(5), Kanpur i
21 Income-tax Officer (Assessment Unity-1(3)(6), Kanpur
22, Additional /Joint Commissioner of Income-tax (Asscssment Unit)-1{4), Kanpur
23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 43 1), Kanpur
| 24, Income-tax Officer (Assessment Unit)-1(4)2), Kanpur
2%, Income-tax Officer (Assessment Unitp-T(4}3), Kanpur
26. Income-tax Officer (Assessment Unit}-1{4)(4), Kanpur
27. Income-tax Officer {Assessment Unit}-1{4)(5), Kanpur
28, Income-tax Oifficer {Assessment Linit)-1(4)(6), Kanpur
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1, . Additional Joint Commussioner of Income-tax (Verification Unit)-1(1), Agra
% Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1)(1). Agra
i Income-tax Officer (Verification Unit)- 1(1}2), Agra
4. Income-tax Officer (Verification Unit)-1{1)(3). Apra
s 3 | Income-tax Officer { Verification Unit)-1(13(4), Agra
6. | Ineome-tax Clicer (Venlication Unit)-1{1)(3), Agra
7. Income-tax Officer (Verification Unit)-1(1)(6), Agra
| & Additional /Joint Commissioner of Income-tax { Verification Unit}- 1(2), Agra
- Deputy /Assistant Commissioner of [ncome-tax { Verification Unit)-1{2Z}(1), Agra
[ 10 Income-tax Officer (Verification Unit)-1(2)(2), Apra
W E Ineome-tax Officer (Verification Unit)-1{2){3], Agra
.12, | Income-tax Officer {Verification Unit)-1{2){4), Agra
B = Ineome-tax Officer (Verification Unit)-1(2)(5), Agra
14, [neome-tax Officer ( Verfication Unit)-1{2){6), Agra
15. Additional /oint Commissioner of lncome-tax (Verification Unit)-1(3), Agra
16. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1{3 1}, Agra
17, Income-tax Officer ( Venfication Umt}1(342), Agra
1B, [Income-tax Officer (Venfication Unit)-1{3 13, Agra
19, [ Income-tax Officer (Verification Unit)-1{3)(4), Agra
20, Income-tax Officer (Verification Unit)-1{345), Agra
21. Ingome-tax Officer (Venfication Unity-1{36), Agra

iew Uniti-1. Aligarh

k. Additicnal Joint Commissioner of Income-tax (Review Unit)-1(1), Aligarh
2. Deputy fAssistant Commissioner of Income-tax {Review Unit}-1(1)(1}, Aligarh
3 Deputy /Assistant Commissioncr of Income-tax {Review Unit)-1(1(2), Aligarh
4. Income-tax Officer (Review Unit)-1{1)(3), Aligarh
5. Income-tax Officer (Review Unit)-1{1)(4), Aligarh
. Income-tax Officer (Review Unit)=1(13(5), Aligarh
s Additienal /Joint Commissioner of Income-tax (Review Unit)- 1(2), Aliparh
g Deputy /Assistant Commissioner of Income-tax (Review Unit}- 1{2)(1}, Aligarh
9. Deputy ‘Assisiant Commissioner of Income-tax (Review Unit)- 102)(2). Aligarh
110, Income-tax Officer (Review Unit}- {202}, Aligarh
11, Income-tax Officer (Review Unit} 1{2%4), Aligarh
1. Income-tax Officer (Review Unitl 1{2W35), Aliparh
13. Additional /Joint Commissioner of Income-tax (Review Unit)-1(3), Aligarh
14. Deputy fAssistant Commissioner of Income-tax {Review Unit)- 1{3)(1), Aligarh
13, Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1{3)2), Aligarh .
16. Income-tax Officer (Review Linit}y 1{3X3), Aligarh

| 17. | Income-tax Officer (Review Linit} 1{3)}4), Aliparh =
1% Income-tax Officer (Review Unit)- 1{3}5). Aligarh
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Ass nt Unit)-1, Faizabad

i Additional Joint Commissioner of Income-tax | Assessment Unit)-1(1), Faizabad |
2 Deputy /Assistant Commissioner of Income-tax (Assessment Unit}-1(13(1), Faizahad ‘I
3, Income-tax Officer (Assessment Unith- 101 }(2), Faizabad
4, Income-ax Officer (Assessment Unit)-1{1)13), Faizabad
A, Income-tax Officer (Assessment Unit}1(1)(4), Faizabad .

A Income-tax Officer (Assessment Unit}-1(1)(5), Faizabad |
1. | Income-tax Officer (Assessment Unit)- 101)(6), Faizabad
. Additional Joint Commissioner of Income-tax (Assessment Unit)-1(2), Faizabad

1 5 Deputy /Assistant Commissioner of Incemie-tax (Assessment Unit}- 1{2)(1), Faizabad

LAl | Income-tax Officer (Assessment Unit)-1(2)3), Faizabad
o Income-tax Officer (Assessment [Tnit)-1{2%4), Faizabad
13, Income-tax Officer (Assessment Unit)-1(2)(5). Faizabad
14, Income-tax Officer (Assessment Unit)- 1{2)(6), Faizabad E
15. Additional Joint Commissioner of Income-tax {Assessment Unit)-1(3), Faizabad
16. Deputy /Assistant Commissioner of Income-tax (Assessment Unit)- 1(3)(1), Faizabad |
17. Income-tax Officer (Assessment Unit)-1(3)(2), Fai

18, Income-tax Officer (Assessment Unit)-1(3)(3), Faizabad
19, Income-tax Officer (Assessment Unit)-1(3)4), Faizabad
20. | Income-tax Officer (Asscssment Unit)-1(3X3), Falzabad
21, Income-tax Officer (Assessment Unit)-1{3)(6), Faizabad
22 Additional Joint Commissioner of Income-tax {Assessment Unitj-1(4), Faizabad
23. | Deputy /Assistant Commissiomer of Income-tax {Assessment Unit)-1(4)( 1), Faizabad
24, Income-tax Officer (Assessment Unit)-1(4)(2), Faizabad

25. Income-tax Officer (Assessment Unit)-1(4}3), Faizahad

26. Income-tax Officer (Assessment Unit)-1(4){(4), Faizabad

27, Ingome-tax Officer (Assessment Unit)-1(4)(5), Faizabad

.

10. | Income-tax Officer (Assessment Unit)-1{2)2), Faizabad

| Income-tax Officer (Assessment Unit)-1{4)(6), Faizabad

(Assessment Unit)-1, Lucknow
: Additional Joint Commissioner of Income-tax (Assessment Unity-1(1). Lucknow |
Deputy /Assistant Commissioner of Income-tax (Assessment Unit-1(1)(1), Lucknow
Income-tax Officer (Assessment Unit)-11)(2), Lucknow
Income-tax Officer (Assessment Unit}-1(1)(3), Lucknow
[ncome-tax Officer (Assessment Unit)-1(1)(4), Lucknow
Income-tax Officer (Asscssment Unit)-1{1%3), Lucknow
Ineome-tax Officer ( Assessment Unit)=1(1){6), Lucknow

Additional Joint Commissioner of Income-tax ( Assessment Unit}-1{2). Lucknow

©lee| e 2o o =

Deputy /Assistant Commissioner of Income-tax {Asscssment Unit)- 1{2K1}, Lucknow
10. Income-tax Officer {Assessment LUnit)-1(2(2), Lucknow
11. | Income-tax Officer { Assessment Unit}-1{2)(3). Lucknow
12, Income-tax Officer (Assessment Unit)-1(2)(4), Luckmnow
13. Income-tax Officer (Assessment Unit)-1{2)3), Lucknow
14 Income-tax Officer (Assessment Unit)- 12)6), Lucknow
¥ Additional Jeint Commissioner of Income-tax (Assessment Unit)-1(3), Lucknow
16. Deputy |Assistant Commissioner of Income-1ax (Assessment Unit)- [{3)(1), Lucknow
17 Income-tax Officer { Assessment Unit)-1{3}2), Lucknow
18. Income-tax Officer (Assessment Unit)-1{3)3), Lucknow
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19, Income-tax Officer (Assessment Unitl=1(3)4), Lucknow
20. Income-tax Officer {Assessment Unitl-1(3)(5), Lucknow |
-3 l Income-tax Officer (Assessment Unit)-1(3 (6}, Lucknow
22 Additional Joint Commissioner of Income-tax (Assessment Unit)-1(4), Lucknow
23, | Deputy /Assistam Commissioner of Income-tax (Assessment Unit)-1(4)(1). Lucknow
24, Income-tax Officer { Assessment Unit=1(4)12), Lucknow
25, | Income-tax Officer {Assessment Unit}-1{4)(3), Lucknow =
26. | Income-tax Officer (Assessment Unith=1(4}4), Lucknow
27. ]nmmc-tax Officer { Assessment Unit)-1{4N5), Lucknow
28 Income-tax Officer (Assessment Unit)-1{(4}(6), Lucknow
t Unit)-1, Haldwani ree g
1. - Additional /oint Commissioner of Income-tax (Assessment Unit)-1{1), Haldwani
2, Deputy (Assistant Commissioner of Income-tax {Asn:ss:lnml Unit)-1{ 131}, Haldwani
3. Income-tax Officer { Assessment Umi_}-l{l]{i}, Haldwani
4. | Income-tax Officer {Assessment Unit)-1(113), Haldwam
3. Income-tax Officer (Assessment Unith-1(1 N2), Haldwani
b, | Income-tax Officer (Assessment Unit)-1(1 }(5), Haldwani
i I Income-tax Officer { Assessment Unith-1(1W&). Haldwani N> |
A, _Additional /Joimt Commissioner of Income-tax (Assessment LTn{l}-I{I} Haldwani
9, | Deputy (Assistant Commissioner of Income-tax {(Assessment Unity- 102)(1), Haldwani
10. Income-tax Officer (Assessment Unit)-1(2)(2), Haldwani e |
L1. Income-tax Officer {Assessment Unit)-1(2)(3 ), Haldwani
12. | Income-tax Officer (Assessment Unit)-1(2)4), Haldwani
13. | Income-tax Officer (Assessment Lnit)-102)5), Haldwani
14. | Income-tax Officer (Assessment Unit)- 1(2%6), Haldwani
15. | Additional /oint Commissioner of Income-tax (Assessment Unit)-1{3), Haldwani
6. | Deputy /Assistant Commissioner of Income-tax (Assessiment Unit)- 1(3)(1), Haldwam
17. | Income-tax Officer {Assessment Unit)-1(3)2), Haldwani
18. | Income-tax Officer {Assessment Unit)-10343), Haldwani
19. | Income-tax Officer {Aszessment [nith-1{3 4}, Haldwani
20, Income-tax Officer {Assessment Unit)-1(303), Haldwani
21. Income-tax Officer (Assessment Unit)-1{3N5), Haldwani
_ 2L Additional Joint Commissioner of Income-tax (Assessment Unit)-1(4), Haldwani
23, Deputy /Assistant Commissioner of Incormne-tax (Assessment Unit)-1{4} 1), Haldwani
24, Income-tax Officer {Asge:_h:imant Unit-1{412), Haldwani |
23, Income-tax Officer {Assessment Unitl-1(41(3), Haldwani
26. Income-tax Officer {Assessment Unit}-1{4){4), Haldwani
27, Income-tax Officer (Assessment Unit)-1(4)(5). Haldwani
| 28 Income-tax Officer (Assessment Unmit)-1{4)(6), Haldwami
‘erificati Moradabad
1. Additional /Joint Commissioner of Income-tax (Verification Unit)-1(1), Moradabad
2. Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(1 (1), Momdabad
3. | Income-tax Officer (Venification Unit)-1{1)(2), Moradabad
4. Income-tax Officer [(Venfieation Unit)-1¢13(3), Moradabad
e Income-tax Officer (Verification Unit)-1{1)(4), Moradabad
6. | Income-tax Officer {Verification Unit)-1(1)(5). Moradabad
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T. | Income-tax Officer (Verification Unit)-1{1)(6), Moradabad ]
B. Additional /Jeint Commissioner of Income-tax (Verification Unit)- 1{2), Moradabad
9. | Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(2)1), Moradabad
10. | Income-tax Officer (Verification Unit)-1(2)(2), Moradabad
11. Income-tax Officer (Verification Unit)-1 {2)(3), Moradabad !
12, Income-tax Officer (Verification Unit)-1(2)(4), Moradabad =]
13. Income-tax Officer (Verification Unit)-1(2)(5), Moradabad =4
14, Income-lax Officer (Verification Unit)-1(2)(6), Moradabad
15. | Additional /Joint Commissioner of Income-tax (Verification Unit)-1(3 ), Moradabad
| fi Deputy /Assistant Commissioner of Income-tax ( Verification Unit)=1{3% 1}, Moradabad
17, Income-tax Officer (Verification Unit)-1(3)(2), Moradabad
18,  Income-tax Officer {(Verification Unit)-1{3)(3), Moradabad
19. Income-tax Officer (Verification Unit)-1{3)(4), Moradabad
20, Income-tax Officer (Verification Unit)-1(3)(5), Moradabad
21. Income-tax Officer (Verification Unit)-1(3)(6), Moradabad
_(Review Unit)-1, Varanasi - 1
. _Additional (Joint Commissioner of Income-tax (Review Unit)-1(1), Varanasi
2 | Deputy /Assistant Commissioner of Incame-tax (Review Unit}-1(1)(1), WV aranusi
1 Deputy /Aszistant Commissioner of Income-tax (Review Unit: 11 H2), Varanasi
4, Income-tax Officer (Review Unit)-1 (13(3), Varanasi
5. Income-tax Officer (Review Unit)-1(1)(4), Varanasi
| & Income-tax Officer (Review Unit)-17 13 5), Varanasi =
7 Additional /Joint Commissioner of Income-tax (Review Unit)- 1(2), Vamnasi |
{ 8. Deputy /Assistant Commissioner of Income-tax {Review Urit)- 1{2W 1), Varanasi
a9 Deputy /Assistant Commissioner of Income-tax (Review Unit) 1{2K 2}, Varanasi ]
10, Income-tax Officer (Review Unit- 1(2)(3), Varanasi “
| 3 Income-tax Officer (Review Unit)- 1(2)(4), Varanasi
i3 Income-tax Officer (Review Unit)- 1(2%5). Varanasi
13. | Additional Joint Commissioner of Income-tax (Review Unit)-1(3), Varanasi
14, | Deputy /Assigtant Commissioner of Income-tax [Review Unit)- 1{3K1). Varanasi
15. Deputy [Assistant Commissioner of Income-tax (Review Unity 1(3N2). Varanasi
1t Income-tax Officer (Review Unit} 1{3)(3), Varanasi
17. Income-tax Officer { Heview Unit)- 1{3)4). Varanasi 4‘
[ 13 Income-tax Officer (Review Linit} 1{3)5), Varanasi |
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(Assessment Linin)-1, le.a.rlg.gh

Additional /Joint Commissioner of Income-fax (Assessment Unit}- 1(1), Hazaribagh

| Deputy (Assistant Commissioner of Income-tax (Assessment Unit)-1(1)(1), Hazaribagh | '

Ineome- Im: Dﬁ'cm { Asseszment Unit)-1(1)(2), Hazaribagh

4. Income-tax Offi :er{ﬂﬁsesm:-;n_[ Umit)-1(1)(3) Hazaribagh
3, Income-tax Officer { Assessment Unit)-1(1(4}, Hazaribagh
6. [ncome-tax Dfficer { Assessment Unit)-101 )5}, Hazaribagh
3 Income-tax Officer (Assessment Unit)-1(1)(6), IHazaribagh |
8, Additional /loint Commissioner of Income-tax { Assessment Unit)-1(2), Hazaribagh |
9 Deeputy /Assistant Commissioner of [ncome-tax (Assessment Unit)- 1(2)(1), Hazaribagh | |
10, [ncome-tax Officer (Assessment Unit)-1(2)(2), Hazaribagh
11. Income-tax Officer {Assessment Unit)-1(2)(3 ), Hazaribagh I
12 | Income-tax Officer (Assessment Unil)-1(2)(4), Hazaribagh
13, | Income-tax Officer (Assessment Unit)-1(2)(5), Hazaribagh
14, Income-tax Officer (Assessment Unit)- 1{2)(6), Hazaribagh =1
13, Additional Joint Commissioner of Income-tax (Assessment Unit)- 1(3), Hazaribagh |
_ 16 Deputy /Assistam Commassioner of Income-tax [(Assessment Unit)- 1(3)(1), Hazaribagh |
17. Income-tax Officer (Assessment Unit)-1(3)(2), Hazaribagh
18. Income-tax Officer (Assessment Unit)-1(3)(3), Hazaribagh
19, Income-tax Officer (Assessment Unt)-1(3(4), Hazaribagh N
20. Income-tax Officer (Assessment Unit)-1(3)(5), Hazaribagh
21, Income-tax Officer (Assessment Unit)-1(3)(6), Hazarbagh
22 Additicnal /JToint Commissioner of Income-1ax (Assessment Unit}-1(4), HEI..'].I"IbEE!l
23, Deputy /Assistant Commissioner of Income-tax ( Assessment Unit)-1(4)(1}), Hazaribagh
24. Income-tax OCficer (Assessment Unit)-1{4)(2), Hazaribagh
25. Income-tax Officer (Assessment Unit)-1(4)(3}, Hazaribagh
26, Incame-tax Officer { Assessment Unit)-1{4)4), Hazaribagh
2 Income-tax Ofhicer (Assessment Unit)-1{4 5}, Hazaribagh —
28. Income-tax Officer (Assessment Unit)-1(4)6), Hazaribagh
Assesement Linit)-1, Paina
1. Additional Joint Commissioner of Income-tax { Assessment Unit)-1{1), Paina
2 Deputy f‘..:slmn.l Commissioner of Income-tax {Assessrment LUndo=101 % 1}, Pawa
- 1 Income-tax Officer (Assessment Unit)-1{1)(2), Patna
4. Income-1ax Officer (Assessment Unit)-1(1)(3), Patna
5. Ineome-tax Officer (Assessment Unit)-1(1)(4), Pamna
. Ingome-tax Officer (Assessment Unit)-1(1)(5), Patmna
¥ Income-tax Officer (Assessment Unit)-1(1)(6), Patna
8. Additional /Joint Commissioner of Income-tax (Assessment Unit)-1{2), Patna
9. Deputy /Assistanl CUHJ.EEIISEIHHH ol [meome-tax (Assessment Unit)- 1{_2}{_1_}1..1’3;17;5.1_
10. Income-tax Officer { Assessment Unit)-1(2)(2), Patna
11 Income-tax Officer {Assessment Unit)-1(2)(3), Patna s
12. | Income-tax Officer {Assessment Unit)-1(2)(4), Patna 5 =
13. Income-tax Officer (Assessment Unit)-1(2)(5), Patny
4. | Income-tax Officer (Assessment Unit}- 1{2K6), Pama
15. Additional Joint Commissioner ol Income-tax ( Assessment Unit}-1(3), Paina
16. Deputy /Assistant Commissioner of Income-tax { Assessment Unit)- 1{3)(1), Patna
17. Income tax Officer (Assessment Unit)-1{3)(2). Patna
18.

Ingome-lax Officer (Assessment Unit)-1(33(3), Potna
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|15 Income-tax Officer (Assessment Unit)-1(3)(4). Paina |
20. Income-tax Otficer (Assessment Unit)-1(3)3), Patna
| 2L Income-tax Officer (Assessment Unit)-1{3¥6), Patna
22. Additional /Joint Commissioner of Income-tax {Assessment Unit)-1(4), Patna
43. Deputy /Assistunt Commissioner of Income-tax (Assessment Unit)-1(4)(1), Patna
24, Income-tax Officer (Assessment Unit}-1{4)(2), Paina
25, Income-tax Officer (Assessment Unit)-1{4)(3), Patna
26. [ncome-tax Officer (Assessment Unit)-1(4)(4), Pamna B
27, Income-tax Officer (Assessment Unit)-1{4)(5), Paina '}l
28. Income-tax Officer (Assessment Unit)=1(4)(6), Patna ]
{Assessment Unit)-1, Bhagalpur -
e, Additional /Joint Commissicner of Income-tax (Assessment Unit)-1{1), Bhagalpur <Dl
1 2 Deputy /Assistant Commissioner of Income-tax { Assessment Unit)-1¢13(1), Bhagalpur
3. Income-tax Officer (Assessment Unit}-1(1)2), Bhagalpur
4. Income-tax Officer (Assessment Unit)-1(1)(3), Bhagalpur
. Income-tax Officer (Assessment Unit)-1(1 4), Bhagalpur )
- Income-tax Officer (Assessment Unit)-1(1¥5). Bhagalpur
1 Income-tax Officer (Assessment Unit)-1(1K6), Bhagalpur
8. Additional Joint Commissioner of Income-tax (Assessment Unity-1(2), Bhagalpur
9. Deputy /Assistant Commissioner of Income-tax (Assessment Unit}- 1(2)(1), Bhagalpur
10, Income-tax Officer {Assessment Unit)-1(2)(2), Bhagalpur ] iy
Il. | Income-tax Officer (Assessment Unit)-1(2)(3), Bhagalpur
12. | Income-tax Officer (Assessment Unit)-1{2)(4}, Bhagalpur
13. | Income-tax Officer (Assessment Unit)-1{2)(5}, Bhagalpur !
14, Income-tax Ollicer (Assessment Unit)- 1{2)(6), Bhagalpur
15. | Additional Joini Commissioner of Income-tax (Assessment Unit)-1(3), Bhagalpur
16. | Deputy /Assistant Commissioner of Income-tax {Assessment Unity- 1(3(1], Bhagalpur
| I Income-tax Officer (Assessment Unit)-1(3)2), Rhagalpur
18. Income-tax Officer (Assessment Unit)-1(3)(3), Bhagalpur
19, Income-tax Officer (Assessment Unit)-1(3)(4), Bhagalpur
20. | Income-tax Officer (Assessment Unit)-1(3)(3), Bhagalpur _
215 Income-tax Officer (Assessment Unit)-1(3)(6), Bhagalpur
22, Additional {Joint Commissioner of Income-tax (A ssessment Unit)-1(4), Bhagalpur
23, Deputy /Assistant Commissioner of Income-tax (Assessment Unit)-1 (4)(1}), Bhagalpur
24, Income-tax Officer ( Assessment Unit)-1(4%2), Bhagalpur
| Income-tax Officer (Assessment Unit)-1(4)(3), Bhagalpur
26, Income-tax Officer (Assessment Unat}-1{4){4), Bhagalpur
27. Income-tax Officer (Assessment Unit}-1{4)(5), Bhagalpur
28. Income-tax Officer (Assessment Unit)-1(4)(6), Bhagalpur

| Additional /Joint Commissioner of Income-tax (Verilication Un it)-1{1), Muzaffarpur
| Deputy /Assistant Commissioner of Income-tax (Verification Umat)=-1{1)13,
| Muzaffarpur

' Income-tax Officer (Verification U_Z!:'I-Z-lt}lﬂ:]{l}. Muzaff; arpur

Income-tax Officer (Verification Unit)1(1)(3). Muzaffarpur

Income-tax Officer (Verification Unit)1(1)(4), Muzaffarpur
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. Income-tax Officer (Verification Unit)-1(1 WAL, Muzaffarpur

7. [ncome-tax 'Dfﬁ::zr ( Verification Unit)-1{1)(0}, Muzaffarpur

8. Additional /Joint Commissioner of Income-tax (Verification Unit}- [{2), Muzaffarpur

g, Deputy /Assistant Commissioner of Income-tax (Verification Unit)-1(2)(1),
Muzaffarpur

L 0. | Income-tax Officer { Verification Unit}-1{2)2}, Muzaflarpur

11. Income-tax Officer (Verification Unit)-1{2)(3), Muzaffarpur

12, Income-tax Officer (Verification Unit)=1(2)(4). Muzaffarpur

13. | Income-tax Officer (Verifieation Unit)-1(2)(5), Muzaffarpur

14. | Income-tax Officer (Verification Unit)-1({2)(6), Muzaffarpur

15. Additional Joint Commissioner of Income-tax (Verification Unit)-1(3). Muzaffarpur

16. Deputy (Assistant Commissioner of Income-tax ( Verification Unit)-F(3N1),
Muzaffarpur

17. Income-tax Officer (‘-’mhmhm Unit)=1{3 82}, Muzaffarpur

18. Income-tax Officer (Verifzation Unit)-103)(3), Muzaffarpur

19. Income-tax Officer (Verification Unit)-1(3)(4), Muzaffarpur

20. Income-tax Officer (Verification Unit}-1{3)(5), Muzaffarpur

1. Income-tax Officer (Venfication Unit}-1{3)(6). Muzaffarpur

{Review Unit}-1. Jamshedpur

1. Additional Joim Commissioner of Income-tax (Review Unit}-1(1), Jamshedpur
2, Deputy /Assistant Commissioner of Income-tax (Review Unit}=1(1)(1), Jamshedpur
3, Deputy /Assistant Commissioner of Income-tax (Review Unit)-1(142), Jamshedpur
4, Income-tax Officer (Review Unit)-1(1)(3), Jamshedpur
5. Income-tax Officer (Review Unit)-1(1)14), Jamshedpur
&, Income-tax Officer (Review Unit)-1{1)(5}), Jamshedpur
7. Additional /Joint Commissicner of Income-tax (Review Unit)- 1{2}, Jamshedpur
8. Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(Z)(1), J
g, Drepuly /Assisiant Commissioner of Income-tax (Review Unit)- 1(2)(2), Jamshﬂdjlur it
10. Income-tax Officer (Review Unit)- 1{2)(3). Jamshedpur
11, Income-tax Officer (Review Unit)- 1{2)(4), Jamshedpur
12, | Income-tax Officer (Review Unit)- 1(2)(5), Jamshedpur
13, Additional [Joint Commissioner of Income-tax {Review Unit}-1(3), Jamshedpur
14. Deputy /Assistant Commissioner of Income-tax (Review Unit)- 1(3)(1), Jamshedpur
15. Deputy /Assistant Commissioner of Tncome-tax (Review Unit)l 1{3)(2), Jamshedpur
16. | Income-tax Officer (Review Unit)- {33}, Jamshedpur
17. Income-tax Officer (Review Unit}- 1{3 4}, Jamshedpur
18. Income-tax Officer (Review Unit)- 1(3)5), Jamshedpur
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